FORM A

PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency

Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF J HV SUGAR LIMITED

RELEVANT PARTICULARS
1. | Name of corporate debtor JH V SUGAR LIMITED
2. | Date of incorporation of corporate debtor 11/11/1997
3. | Authority under which corporate debtor is | ROC Kolkata
incorporated / registered
4. | Corporate Identity No. / Limited Liability | U15421WB1997PLC085863
Identification No. of corporate debtor
5. | Address of the registered office and | Kamlalaya Centre, 156-A, Lenin Sarani,
principal office (if any) of corporate debtor | Room No. 212, IInd Floor, Kolkata, West
Bengal - 700013
6. | Insolvency commencement date in respect | 07™ April, 2025 (CIRP order received on
of corporate debtor 08" April, 2025)
7. | Estimated date of closure of insolvency | 04" Oct, 2025
resolution process
8. | Name and registration number of the | Alok Kumar Agarwal
insolvency professional acting as interim | IBBI Reg No: IBBI/IPA-001/IP-
resolution professional P00059/2017-2018/10137
9. | Address and e-mail of the interim resolution | 605, Suncity Business Tower, Golf Course
professional, as registered with the Board | Road, Sector 54, Gurgaon, Haryana-
122002
alok@insolvencyservices.in
10. | Address and e-mail to be used for | C-100, Block-C, Sector-2, Noida, Uttar
correspondence with the interim resolution | Pradesh-201301
professional jhvsugar@ibcprocess.in
11. | Last date for submission of claims 21% April, 2025
12. | Classes of creditors, if any, under clause (b) | Not Applicable; No class identified yet
of sub-section (6A) of section 21,
ascertained by the interim resolution
professional
13. | Names of Insolvency Professionals | Not Applicable; No class identified yet
identified to act as  Authorized
Representative of creditors in a class (Three
names for each class)
14. (a) Relevant Forms and Web link:
(b) Details of authorized https://ibbi.gov.in/en/home/downloads
representatives are available at:

Notice is hereby given that the National Company Law Tribunal, Kolkata Bench (Court — 1)
has ordered the commencement of a corporate insolvency resolution process of the J H V Sugar
Limited on 07 April 2025 (Order received on 08 April 2025).

The creditors of the J H V Sugar Limited, are hereby called upon to submit their claims with
proof on or before 21 April 2025 to the Interim Resolution Professional at the address
mentioned against entry No. 10.




The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorized representative from among the three insolvency professionals listed
against entry No.13 to act as authorized representative of the class in Form CA. — N.A.

Submission of false or misleading proofs of claim shall attract penalties.

Aok Kumar Agarwal
[nspdvency Prodessional

f R, Mo IR IPA-QD ¢ S5 FAORT-201 810137
| E=-madl i :alof @ insodvincysi ol
\ | Ph MG iDl2A-4345T 1011
1 R Addrans h ity Badssne T Gt Course Rowd
1‘-\“""' Mo = S, Gurgaoh, Heryang- 17000
Alok Kumar Agarwal

Interim Resolution Professional - J H V Sugar Limited

IBBI Reg. No: IBBI/IPA-001/1P-P00059/2017-2018/10137

AFA Validity- 315 December, 2025

IBBI Regn Address/Email: 605, Suncity Business Tower, Golf Course Road, Sector 54,
Gurgaon, Haryana-122002/alok@jinsolvencyservices.in

Corresponding Address/Email: C-100, Sector-2, Block-C, Noida, UP-
201301/jhvsugar@ibcprocess.in

Date: 11.04.2025
Place: Gurugram
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IN FY25,CONSIGNMENTS WORTH (3,446.66 CRORE ENTERED PETRAPOLE PORT

Before India halted trans-shipment,
Bangla border port saw sharp uptick

RAVIK BHATTACHARYA
Kolkata, April 10

BEFORE INDIATERMINATED
the trans-shipment facility
for Bangladesh’s export cargo,
trucks and consignments saw
a sharp uptick at Petrapole,
the nation’s largest land port,
data shows.

New Delhi halted trans-
shipment facilities for the

for Bangladesh on April 8

in South Asia

INCREASING TENSIONS

m India halted trans-shipment facilities

M Petrapole is the m It is situated on the
largest land port | Indo-Bangladesh border,
80 km from Kolkata

m India had allowed trans-shipment of
Bangladesh's cargo to third countries

m This was first allowed in June 2020

neighbouring country on April
8, days after Bangladesh chief
adviser Muhammad Yunus
advocated the extension of the
Chinese economy around the
strategicallyimportant North-
east India region.

India first allowed trans-
shipment of export cargo from
Bangladesh to third countries
using Indian Land Customs
Stations and subsequently
Indian ports and airports on
June 29,2020.

According tosourcesin the
Petrapole Land Port’s customs
department, in FY24, 3,373
trucks with trans-shipment

M In FY24, 3,373 trucks with trans-
shipment cargo entered Petrapole

EMThese consignments
valued at 22,357.27 cr

M In FY24, Petrapole recorded
trade worth 230,42,092 cr

commodities or export cargo
entered Petrapole from
Bangladesh, with 4,733 con-
signments valued at
2,357.27 crore.

In FY25, 4,686 trucks (a
39% increase) with trans-
shipment commodities
entered Petrapole with 7,772
consignments valued at
33,446.66 crore.

“Thefacilitywas extended by
our country to Bangladesh in
2020, but it saw little response

thatyearandin2021and 2022.
In2023,though, transshipment
consignments arrived in good
numbers,and therewas a sharp
increase thereon. Primarily,
ready-made garments come to
usascommoditiesand are then
flown to European countries like
Spain. The rush of consign-
ments is seen before the Euro-
pean festive season, including
Christmas,” said a senior Cus-
toms official at Petrapole. Offi-
cialsexplained that trucks from

Bangladesh first carry the con-
signments to Petrapole, where
they are checked by land port
and customsauthorities.Indian
trucks then take them to
Kolkata or Delhi airports.
“Every day, 150-200 trucks
enterfrom Bangladesh,of which
around 15-20 carry transship-
ment commodities.From India,
around 400 trucks go to the
Bangladesh side. Ever since we
received the notification, no
transshipment consignments

arebeingallowed. However,nor-
malimport-export truckmove-
mentaswellas passenger move-
ment between the two
countries continues,’said Kartik
Chakraborty, secretary, Petra-
pole Clearing Agents’ Staff Wel-
fare Association.

“Fourtrucks stationed onthe
Bangladesh side (Benapoleland
port) returned to the country
yesterday. Most transshipment
consignments from Petrapole
used togotoKolkataairportand
thento foreign countries,either
directly orvia Delhiairport.This
is bad news for exporters of
Bangladesh, mainly garment
exporters. It was cheaper and
easier to send through India.
Indian truckowners that used to
carry the consignments from
Petrapole to Kolkata or Delhiair-
ports will suffer losses too. So
will labourers who unload and
load the consignmentsin Petra-
pole,” Sajedur Rehman, secre-
tary of the clearing agents ataff
association in  Benapole,
Bangladesh, said.

Bill to scrap post-study work permit may draw fire in US

MANU KAUSHIK
New Delhi, April 10

WITH THE US government
reportedly preparing a Bill to
terminate Optional Practical
Training (OPT) programme,
India’s study-abroad plat-
forms remain unconvinced
thatitwill succeed.Theyargue
that the legislation would be
detrimental not only to stu-
dentsbutalso to the US higher-
education sector, and expect
significant pushback from
universitiesand industryalike.

“Any legislation like this
will reduce the number of stu-
dents going to the US, in addi-

tiontohavinganimpactonthe
quality of students that the US
universities will attract,” said
Karunn Kandoi, founder and
CEO of Vidysea Education.
Experts stated that the bill
is still in its early stages and is
largely driven by a handful of
advocacy groups. “If imple-
mented, the Bill will severely
impact nearly 4,000 universi-
ties in the US who are depen-
dent on foreign students to fill
their seats. Over the past few
years, the enrolments of local
studentsin US universities has
gone down drastically due to
declining value of degree pro-
grammes. This has increased

their dependence on interna-
tional students. The universi-
ties will likely oppose this Bill,
and hence, we don’t see any
near-term implications,” said
Saif Igbal, vice president at
ApplyBoard.

OPT,whichistied totheF-1
student visa, allows interna-
tional graduates towork in the
US for up to 12 months — and
up to 36 months forthosewith
STEM (Science, Technology,
Engineering and Mathematics)
degrees. Any abrupt end to the
programme would hit India
particularly hard,which is now
the largest sender of students
to the US after China.

SHATTERED DREAMS

International Student
Enrolments in US
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IhT Aok UCO BANK

A Gond, of India Undenaking)
Head Office-ll, Department of Infermation Tﬂhnﬂ'ﬁi
34 4 DD Block, Sectar — 1, Salt Lake, Kolkata-T00

NOTICE INVITING TENDER
UCO Bank invites tender for procurement of Public Financial Management
System (PFMS) Application & Associated Modules.
For more details, please visit https:/'www.ucobank.com or
https:/ffgem.gov.in

Date: 11.04: 2025

Assistant General Manager
Department of Information Technology

FEDERAL BANK

YOUE PERFECT BAMKING PARTMER

THE FEDERAL BANK LTD.REG.OFFICE: PB. No: 103, FEDERAL TOWERS,
ALUVA, KERALA, INDIA - 683 101 Phone: 0484-2622263,
E-MAIL: secretarial@federalbank.co.in,

Website: www.federalbank.co.in, CIN: L65191KL1931PLC000368

NOTICE OF LOSS OF SHARE CERTIFICATES

Notice is hereby given that the following Share Certificates have
been reported lost. Letter of Confirmation in lieu of Share Certificates
reported as lost shall be issued, if no valid objection is received within
15 days from the date of publication of this notice.

/W

TATA

TATA POWER

|Corporate Contracts Department, 5° Floor Station B
Tala Power, Trombay Thermal Power Station Chambur-Mahul, Mumbal 460074, Maharashira, indla.
(Board Line; 02267175329, Mobils; 7208020025 CIM; L20%20MH1313PLCOMOSET

The Tata Power Company Limited ivites tender from efigible vendoes for the
following package.

Supply of Coal mill vertical shaft at Trombay, Chembur-Mahul, Mumbai 400074
For detail NIT, please visit Tender saction on websile hitps:['www tatapowar.com. Las!
date for recelpt of request for issue of bid document i 20" April 2025 up to 1500 Hrs.

aw

TATA

TATA POWER
iCorporate Contracts Department)
Sahar Receiving Staticn, Near Hofed Leela, Andheri (E), Mumbai 400 05%, Mahearashira, India
({Board Line: 022-67173188] CIN: L28920MH1919PLCI00SET

[ NOTICE INVITING EXPRESSION OF INTEREST

The Tata Power Company Limited hereby invites Expression of Interest from elighle pasias
for "Civil Works for Coal Pile Run Off System at PPGCL Thermal Power Station, Bara,
Prayagraj, Littar Pradesh." [Tender ref: CC25PMRO45)

For details of pre-gualificabion requirements, purchasing of tender docamenl, bid security, afc
prease visit Tender saciion of our website (URL: hitps:iiwww tatapower.comiiender). Eligible
parties willng 1o parbcpate may submil heir exprassion of infenas] along wiih ihe endes fea on
of before 21" April 2025,

Priyansh’s clear-cut batting
ethos: Watch the ball & hit it

SANDIP G
New Delhi, April 10

WITH A WITTY one-liner,
uttered with an expressionless
face, Punjab Kings’ Priyansh
Arya,reveals hisbatting ethos:
“Attacking batsmen hamesha
out hote to woh bahut ganda hi
lagta hain”

He was not talking about
the aesthetics of six-hitting,
but his immunity to the criti-
cisms that blow his way when
the attacking strokes he lives
by nails his end too.

He clarifies: “Not just me,
look at every attacking bats-
man. It’s part of the game,and
I don’t think
about fail-
ures, or
whether this
shot could get
me out or not, #
when I am bat-
ting. I just watch
the ball, and look
to hit it,” he says.
His thoughts, like
his batting, have an
irreducible simplicity.He
only sees wide open spaces on
the field, and a hard ball that
will fly off the blade.

So the first-ball duck
against Rajasthan Royals did-
n’t inhibit him from hitting a
first-ball six against Chennai
Super Kings. Even the most
enthusiastic IPL greenhorn
would have  exercised
restraint the second time
around.Butwhyshouldn’t he,
when he is bursting with his
six-hitting self-belief?

He remembers a chat with
Ricky Ponting in the nets the
day after Jofra Archer’s corker
had dishevelled his stumps.
“He asked me what I would do
if I get a similar ball the next
game.I told him Iwould try to
hit theball forasix.And he told
meitisnotaproblemand that
anyone could get out first ball
inthefirstball of the game,’he
says. The reassurance of

Shreyas lyer, the captain, that
hewould open in all 14 games
raised his morale further.

But few though would
imagine, let alone hit, the first
ball of the next game for a six.
Hedid,slapping the widish ball
over point without fuss,witha
brisk, anti-clockwise tilt of his
wrists, from the left-handed
Khaleel Ahmed.A catch,froma
leading edge, was spilled next
ball. But Priyansh batted as
though nothing had hap-
pened. “It didn’t weigh in my
mind, everybody drops
catches. We dropped plenty
too,” he says. He brushed the
reprieve aside with another

Punjab Kings opener
says hewasn't a
natural six hitter

e
l&. ; note-perfect bat-swing,

swamping six the same over.
Beneath the outwardly
soft-edged exterior, though, is
an intelligent schemer. When
Ravi Ashwin, with a wealth of
765 international wickets,
marked his run-up, from
around the stumps,he imme-
diately second-guessed the
masterful spinner’s designs.“I
figured out what he was try-
ing to do, bowl into my legs
and cramp me. So I decided to
sweep him, and it is exactly
how he bowled,” he says. And
it was exactly how he greeted
his first ball. By now, he was
reading Ashwin’s mind like a
psychoanalyst. He waited on
the back foot for him to
err and slugged him overwide
long-off.

= Everyfifth ballhe has

faced this IPL has
landed beyond the
fence (15 sixes off 75
| balls). He does so with a

»" which makes up for his
lack of Chris Gayle-like
shoulders or the forearms of
Sanath Jayasuriya or the
wings-span of Matthew Hay-
den. But he dismisses the
media-spun portrait of him as
anatural six-hitter.

“Itisnottruethat someone
is a born six-hitter. It is some-
thing that you get with matu-
rity and exposure. When I
started, was a timid boy.But I
became bolder after I began to
play more frequently,” he says.

He could come atypically
soft-spoken for a cricketer
from Delhi,but he doesn’t take
refuge in platitudes. He could
be playfully blunt too. Asked
about the “specifics” of
Ponting’s counsel to him, he
faked innocence. “I frankly
don’t remember what he told
me. I would remember it only
when I am at the nets or bat-
tinginthenets,”hesays.Asif to
assert his innocence, he
repeats, “Sach mein sir, sach
mein yaad nahin hain”

OK PLAY INDIA LIMITED

CIN No: L28219HR1988PLC030347

Regd. Office: 17-18, Roz- Ka-Meo Industrial Estate,
Tehsil Nuh, District Mewat, Haryana. - 122103
Website: www.okplay.in, Email: info@okplay.in
Tel: 011-46190000, Fax: 011-46190090

ended March 31, 2025

STATEMENT OF AUDITED FINANCIALS RESULTS STANDALONE AND CONSOLIDATED FOR THE
QUARTER AND YEAR ENDED MARCH 31, 2025

The Board of Directors of the Company, at the Meeting held on April 09, 2025 approved the
audited Financial results of the Company-Standalone and Consolidated for the quarter and year

Date: 09.04.2025
Place: New Delhi

accessed by scanning the QR Code.

By Order of the Board

For OK Play India Limited

Sd/-

Meenu Goswami

Company Secretary & Compliance Officer

FYNX CAPITAL LIMITED

{(Formerly known as Rajath Finance Limited)
CIN: L65910MH1984PLC419700

Oifice Mo, LOOL, Tenth Floor, K.P, Avrum Bullding, CTS No 3264, Marsl Marsshi Read,
Andheri (E), Maral Bazar, Mumbai - 300059
Website: www.fmxcapital.com Contact No. +51 86555900272 / +31 8655900275
E-mail: compliance@fmacapital.com

PUBLIC NOTICE

Motice is heraby given to the public at large that pursuant to the Mo obhjection
certificate issued by the Reserve Bank of india (RBI} vide letter no

CO.DOR.ISG.NO.54679/02-13-001,/2024-25 dated 06.11,2024 and the approval of
the shareholders of the Company, Rajath Finance Limited, 8 Mon-Banking Financial
Company registered with the Reserve Bank of India under section 45 1A of the RBI
Act, 1934, having its Registered Office-at Office No. 1001, Tenth Floor, K. Aurum
Building, CTS No. 4264, Marol Maroshi Road, Andheri [E), Marol Bazar, Mumbai -
400059, has changed its name to FYMYX CAPITAL LIMITED with effect from April OF,
2025 as per the Certificate of Incorporation pursuant to change of name isswed by
the Registrar of Companies {ROC) Central Processing Centre (CPC), dated April 07,
2025

The company confinues to hold a Certificate of Registratton (CoR) issued by the
Reserve Bank of Indla (KRBl bearing Registration Mo, §-13.02490, dated 13 08,2024,
under Section 4% |& of the Reserve Bank af India Act, 1934, unftil fresh Certificate af
Reglstration {CoR ) issued by the Reserve Bank of India (RBI) with the new name

All stakeholders, customers, and the general public are hereby Informed that there
i5 change in name only and thers (s ne change in the legal status or consthtution of
the company, and all existing contracts, obligations, and liabilities entered inta
under the ald name shall continue to be binding under the new name,

For any gueries, please contact: FYNX CAPITAL LIMITED

Registered Office: Office No. 1001, Tenth Floor, K.P. Aurum Building, €TS No 4264,
Marol Maroshi Road, Andheri (E), Marol Bazar, Mumbai - 300059
Phone: +#518655900272 f+91 8655000275

Email : compliance @fynucapital.com

Webisite s wwnw.fynxcapital.com

By Order of the Board

For, FYNXY CAPITAL LIMITED

(Fermerly known as Rajath Finance Limited)
Sd/-

Akazh Hirenbhai Bheda

Company Secretary B Compliance Officer

PMlace ; Mumbai
Date : 09 /042025

insohvency professional acling as ntarm | IBB1 Reg No:

IBBIIPA-O01/IP-PIO052017- 201810137

B0S, Sunclty Business Tower, Golf Coursa

Road, Sector 54, Gurgaon, Haryana-

122002

| plokidinsolvencysendcas.in

W |Addréss and e-mall to be used for C=100, Block-C., Sector-2, Moida, Unar
oofrespondence wilh 1he interim resoliion | Pradesh-201 301

|resohution prafissional

B Aodress and a-mail af tka inlarim
rascillan pralassional, as regsienad wilk
the Beard

prodessions jrvsugariliboprocess.in
1. |Last date for submission of claims 21° April, 2025
12 Classaes of craditors, if any, under clause  |Nol Appdcable; Mo class denlified vet

(b af sub-section (Bd) of Sackan 21
ascertained by the interim resolution
|professions!

13, |Wames of ealvency Professionals
identifiad ta act as Autharized
Reprasanisiive of credilors in & class
{{ T hrae mames lar aach class )

4. |{a) Refevani Forms and
ib} Detals of authorized representafves
are availaile &l

Mobice s hereby given that the Mafional Company Law Tribunal, Kolcata Banch (Courd — 1}
has orderad the commencamant of a corporate insolvency resolulion process of the JHY
Sugar Limited on 07 Agril 2025 [ Crder received on D8 April 2025),

Tha craditors of the J H W Sugar Limited, are hereby callad upon o submit their claims with
proat on of before 2% Aprl 2025 o the Intenm Resciulion Prodessional af the address
mentioned againstentry Mo 10.

The financlal creditors shall submit thalr daims with proof by alectronic means onby. All ather
credibors may submit the claims with proof in person, by postor by electnonic means,

A financial creditor belonging to a class, as listed against the enfry No. 12, shall indicate iz
choice of authorized represantalve from amaong the three insolvency professionals lished
against entry No.13 bo add as authorized representative of the dass in Form CA = MA
Submizsion of false or misleading proofs of claim shall atiract penatties S

Alok Kumar Agarwat

Interim Resolution Professional - J HY Sugar Limited

IBBI Rag. Mo |BEUFFA-D01IP-POIOOSS I T-201 810137

AFA Validity- 315t Dacember, 2025

IBBI Regn Addrass!Emall; 605, Suncily Business Tower, Gaoll Course Road, Sacior 54
Gurgaon, Haryana-1 220025 alokiEn solvencysenioss.in
Cormesponding Address/Email;

=106, Seator-2, Block-C., Moida, UP-20%307msuganiiboprocass.in

Mol Applcable; Mo class identified yea

I“'Eﬂ !”-lk'
hitps-ibhi gov infentame/downloads

Date; 11.04. 2025
Placa: Guregram

Place: Mumbai
Date: April 11,2025

with the Investor Education and Protection Fund Authority (Accounting, Audit, Transfer and Refund) Rules, 2016
(“the Rules”), as amended, the Equity Shares of the Company (“Bank”) in respect of which dividend has remained
unclaimed or unpaid for a period of seven consecutive years are required to be transferred by the Bank to the demat
account of the IEPF Authority.

The Bank has sent communications to the concerned shareholders whose shares are liable to be transferred to
the IEPF Authority at their registered email IDs or latest available address, advising them to claim their unclaimed
dividends. The Bank has uploaded details of the concerned shareholders whose shares are due for transfer to the
IEPF Authority on its website www.yesbank.in. Shareholders are requested to refer to the website to verify the
details of unclaimed dividends and the shares which are liable to be transferred to the IEPF Authority.

The concerned shareholder(s) holding shares in physical form and whose shares are liable to be transferred to the
IEPF Authority, may note that upon transfer of shares to |IEPF Authority, the original share certificate(s) which
are registered in their name will stand automatically cancelled and be deemed non-negotiable, In case of shares
which are held in dematerialized form, to the extent of shares liable to be transferred, shall be debited from the
shareholders’ account. In case the concerned shareholders do not claim their unclaimed dividends by July 11, 2025,
the Bank shall transfer the shares to the IEPF Authority in compliance of the said Rules without any further notice
to the shareholders and no liability shall lie against the Bank in respect of the shares so transferred.

The shareholders may note that upon transfer of the shares to IEPF Authority, including all benefits accruing on
such shares, if any, the same can be claimed only from the IEPF Authority by submitting an online application to the
IEPF Authority in Form IEPF-5 available on the website www.iepf.gov.in along with fee specified by the Authority.

For any queries in respect of the above matter, shareholders may contact KFin Technologies Limited, the Registrar &
Transfer Agent of the Bank to, Ms. Shobha Anand, Deputy Vice President at Unit: YES BANK Limited, Karvy Selenium
Tower B, Plot 31-32, Gachibowli, Financial District, Nanakramguda, Hyderabad - 500032, Tel: +91- 40 - 6716 2222
e-mail ID: einward.ris@kfintech.com.

St NAME FoLio | cERT.NO. DIST.NO. s':& sEFS Nofe: The above infimation is in accardance with Regulation 33 read with Reguiation 47(1) of the SEB! (Listing Cbligations and Disclosure
FORM A Requirements) Requiations, 2015.
507532 18349621 - PUBLIC ANNOUNCEMENT
M asnokeurta I 77046 18351930 4620 (Under Ragulation 6 of the Insolvency and Bankruptcy Board of India
1711443563 - (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
606373 | t7maassr2 Registered & Corporate Office:
3779856 - . : RELEVANT PARTICULARS s YES BANK Limited: YES BANK House, Off Western Express Highway, Santacruz (E),
501496 3783350 -.1 :.:ume of corparate debior . JHV §UGAH LIMITED - YES B AN K Mumbai - 400055, India. Tel: +91 (22) 5091 9800 / +91 (22) 6507 9800
2 SUDHA A 7904 6990 2. \Data of meorporaban of corparate Sablor | 11171597 J Eax: +91 (22} 2619 | Website: wiww.veshank i
601351 1698962988 - 3 Autharity undar which comporate debtaris  |ROC Kolkata w: +491(22) 2614 : ite: www.yesbank
1698966482 incorporated | regesiesd Email: shareholders@yesbank.in | CIN: LE5190MH2003PLC143249
4, Corparate |dentity No. / Limited Latdity | 15221 WBI99YPLCOBESE3
s08252 | 19362976- | entification No. of corporate debtar
3 |ELIZABETH SIMON| 85694 19364475 3000 i Apdrass ol e ragetenad ollice and Karnlataya Canlre, 156-A; Lenin Sarani,
1712285893 - principal office (i any ) of conporate debdor |Room Mo, 212, lind Fioor, Kolkata, Wes!
606987 1712287392 B N Bancal - 70013 NDT'CE
B. Insolvancy commencament dale in 07 April, 2025 H
- et bl (CIRP orer tceived on 06" Agr. 2025 Transfer of Equity Shares of the Bank to Investor Education and Protection Fund
Place: Aluva Samir P Rajdev T. Est-r!:zlllui.' date of ciosure of insolvancy D4 Oct, 2025 (IEPF) Authority
Date:11.04.2025 Company Secretary — --’E?-':EJ-':UM-D-:-EEET----—----—--T-—--—-------- -
i [ e IGTRATIRG S e Notice is hereby given that pursuant to the provisions of Section 124 of the Companies Act, 2013 (the Act) read

For YES BANK Limited
Sd/-
Sanjay Abhyankar
Company Secretary

epaper.ﬁnant:iaiexpress.mn'. .
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INFY25,CONSIGNMENTS WORTH X3,446.66 CRORE ENTERED PETRAPOLE PORT

Before India halted trans-shipment,
Bangla border port saw sharp uptick

RAVIK BHATTACHARYA
Kolkata, April 10

BEFORE INDIATERMINATED
the trans-shipment facility
for Bangladesh’s export cargo,
trucks and consignments saw
a sharp uptick at Petrapole,
the nation’s largest land port,
data shows.

New Delhi halted trans-
shipment facilities for the
neighbouring country onApril
8, days after Bangladesh chief
adviser Muhammad Yunus

for Bangladesh on April 8

in South Asia

INCREASING TENSIONS

® India halted trans-shipment facilities

M Petrapole is the m It is situated on the
largest land port | Indo-Bangladesh border,
80 km from Kolkata

W India had allowed trans-shipment of
Bangladesh's cargo to third countries

W In FY24, 3,373 trucks with trans-
shipment cargo entered Petrapole

m This was first allowed in June 2020

M In FY24, Petrapole recorded
trade worth %30,42,092 cr

mThese consignments
valued at ¥2,357.27 cr

advocated the extension of the

Chinese economy around the
strategicallyimportant North-
east India region.

India first allowed trans-
shipment of export cargo from
Bangladesh to third countries
using Indian Land Customs
Stations and subsequently
Indian ports and airports on
June 29,2020.

According tosourcesinthe
Petrapole Land Port’s customs
department, in FY24, 3,373
trucks with trans-shipment

commodities or export cargo
entered Petrapole from
Bangladesh, with 4,733 con-
signments valued at
2,357.27 crore.

In FY25, 4,686 trucks (a
39% increase) with trans-
shipment commodities
entered Petrapole with 7,772
consignments valued at
33,446.66 crore.

“Thefacilitywasextended by
our country to Bangladesh in
2020, but it saw little response

thatyearandin2021and 2022.
In2023,though, transshipment
consignments arrived in good
numbers,and there was a sharp
increase thereon. Primarily,
ready-made garments come to
usas commoditiesand are then
flown to European countrieslike
Spain. The rush of consign-
ments is seen before the Euro-
pean festive season, including
Christmas,’ said a senior Cus-
toms official at Petrapole. Offi-
cialsexplained that trucks from

Bangladesh first carry the con-
signments to Petrapole, where
they are checked by land port
and customsauthorities.Indian
trucks then take them to
Kolkata or Delhi airports.
“Every day, 150-200 trucks
enterfrom Bangladesh,of which
around 15-20 carry transship-
ment commodities.From India,
around 400 trucks go to the
Bangladesh side. Ever since we
received the notification, no
transshipment consignments

arebeingallowed. However,nor-
malimport-export truckmove-
mentaswellas passengermove-
ment between the two
countries continues,’said Kartik
Chakraborty, secretary, Petra-
pole Clearing Agents’ Staff Wel-
fare Association.

“Fourtrucks stationed onthe
Bangladesh side (Benapoleland
port) returned to the country
yesterday. Most transshipment
consignments from Petrapole
usedtogotoKolkataairportand
thentoforeign countries,either
directly orvia Delhiairport.This
is bad news for exporters of
Bangladesh, mainly garment
exporters. It was cheaper and
easier to send through India.
Indian truckownersthat used to
carry the consignments from
Petrapoleto Kolkata or Delhiair-
ports will suffer losses too. So
will labourers who unload and
load the consignmentsin Petra-
pole,” Sajedur Rehman, secre-
tary of the clearing agents ataff
association in Benapole,
Bangladesh, said.

Bill to scrap post-study work permit may draw fire in US

MANU KAUSHIK
New Delhi, April 10

WITH THE US government
reportedly preparing a Bill to
terminate Optional Practical
Training (OPT) programme,
India’s study-abroad plat-
forms remain unconvinced
thatitwill succeed.Theyargue
that the legislation would be
detrimental not only to stu-
dentsbutalso tothe US higher-
education sector, and expect
significant pushback from
universities and industryalike.

“Any legislation like this
will reduce the number of stu-
dents going to the US, in addi-

tiontohavinganimpactonthe
quality of students that the US
universities will attract,” said
Karunn Kandoi, founder and
CEO of Vidysea Education.
Experts stated that the bill
is still in its early stages and is
largely driven by a handful of
advocacy groups. “If imple-
mented, the Bill will severely
impact nearly 4,000 universi-
ties in the US who are depen-
dent on foreign students to fill
their seats. Over the past few
years, the enrolments of local
studentsin US universities has
gone down drastically due to
declining value of degree pro-
grammes. This has increased

their dependence on interna-
tional students. The universi-
ties will likely oppose this Bill,
and hence, we don’t see any
near-term implications,” said
Saif Igbal, vice president at
ApplyBoard.

OPT,whichistied tothe F-1
student visa, allows interna-
tional graduates towork in the
US for up to 12 months — and
up to 36 months for those with
STEM (Science, Technology,
Engineering and Mathematics)
degrees. Any abrupt end to the
programme would hit India
particularly hard,which is now
the largest sender of students
tothe US after China.
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Priyansh’s clear-cut batting
ethos: Watch the ball & hit it

SANDIP G
New Delhi, April 10

WITH A WITTY one-liner,
uttered with an expressionless
face, Punjab Kings’ Priyansh
Arya,reveals his batting ethos:
“Attacking batsmen hamesha
out hote to woh bahut ganda hi
lagta hain”

He was not talking about
the aesthetics of six-hitting,
but his immunity to the criti-
cisms that blow his way when
the attacking strokes he lives
by nails his end too.

He clarifies: “Not just me,
look at every attacking bats-
man. It’s part of the game, and
I don’t think
about fail-
ures, or
whether this
shot could get
me out or not,
when I am bat-
ting. I just watch
the ball, and look
to hit it,” he says.
His thoughts, like
his batting, have an ¢
irreducible simplicity.He
only sees wide open spaces on
the field, and a hard ball that
will fly off the blade.

So the first-ball duck
against Rajasthan Royals did-
n’t inhibit him from hitting a
first-ball six against Chennai
Super Kings. Even the most
enthusiastic IPL greenhorn
would have  exercised
restraint the second time
around.Butwhyshouldn’t he,
when he is bursting with his
six-hitting self-belief?

He remembers a chat with
Ricky Ponting in the nets the
day after Jofra Archer’s corker
had dishevelled his stumps.
“He asked me what I would do
if I get a similar ball the next
game.I told him Iwould try to
hittheball forasix.And he told
meitis notaproblemand that
anyone could get out first ball
inthe first ball of the game,”’he
says. The reassurance of

Shreyas Iyer, the captain, that
hewould open in all 14 games
raised his morale further.

But few though would
imagine, let alone hit, the first
ball of the next game for a six.
Hedid,slapping the widish ball
over point without fuss,with a
brisk, anti-clockwise tilt of his
wrists, from the left-handed
Khaleel Ahmed.A catch,froma
leading edge, was spilled next
ball. But Priyansh batted as
though nothing had hap-
pened. “It didn’t weigh in my
mind, everybody drops
catches. We dropped plenty
too,” he says. He brushed the
reprieve aside with another

Punjab Kings opener
says hewasn'ta
natural six hitter

;
?r J'

swamping six the same over.
Beneath the outwardly
soft-edged exterior, though, is
an intelligent schemer. When
Ravi Ashwin, with a wealth of
765 international wickets,
marked his run-up, from
around the stumps,heimme-
diately second-guessed the
masterful spinner’s designs.“I
figured out what he was try-
ing to do, bowl into my legs
and cramp me. So I decided to
sweep him, and it is exactly
how he bowled,” he says. And
it was exactly how he greeted
his first ball. By now, he was
reading Ashwin’s mind like a
psychoanalyst. He waited on
the back foot for him to
err and slugged him overwide
long-off.
Everyfifthballhe has
faced this IPL has
landed beyond the
fence (15 sixes off 75
w | balls). He does so with a
note-perfect bat-swing,
which makes up for his
lack of Chris Gayle-like
shoulders or the forearms of
Sanath Jayasuriya or the
wings-span of Matthew Hay-
den. But he dismisses the
media-spun portrait of him as
anatural six-hitter.
“Itisnottruethat someone
is a born six-hitter. It is some-
thing that you get with matu-
rity and exposure. When I
started,Iwas a timid boy.But I
became bolder after I began to
play more frequently,” he says.
He could come atypically
soft-spoken for a cricketer
from Delhi,but he doesn’t take
refuge in platitudes. He could
be playfully blunt too. Asked
about the “specifics” of
Ponting’s counsel to him, he
faked innocence. “I frankly
don’t remember what he told
me. I would remember it only
when I am at the nets or bat-
tingin thenets,”he says.Asif to
assert his innocence, he
repeats, “Sach mein sir, sach
mein yaad nahin hain?”

=Rt <k [§] UCO BANK

(A Gowl. of India Undariaking)
Head Office-Il, Department of Information Technology
3 & 4, OO Block, Sector — 1, Salt Lake, Kolkata—700

NOTICE INVITING TENDER
LUCO Bank Invites tendar for procurament of Public Financial Managerment
syztem (PFMS3) Application & Aszociated Modules.
For morg delails, please. visit https:/l'www.ucobank.com or
https://gem.gov.in

Assistant General Manager

Date: 11.04.2025 Department of Information Technology

FEDERAL BANK

YOLIR PERFECT BANKIMNG PARTNER

THE FEDERAL BANK LTD.REG.OFFICE: PB. No: 103, FEDERAL TOWERS,
ALUVA, KERALA, INDIA - 683 101 Phone: 0484-2622263,
E-MAIL: secretarial@federalbank.co.in,

Website: www.federalbank.co.in, CIN: L65191KL1931PLC000368

NOTICE OF LOSS OF SHARE CERTIFICATES

Notice is hereby given that the following Share Certificates have
been reported lost. Letter of Confirmation in lieu of Share Certificates
reported as lost shall be issued, if no valid objection is received within
15 days from the date of publication of this notice.

SL NO. OF
ol NAME FOLIO | CERT.NO. DIST.NO. SHARES
18349621 -
507532 18351930
1| ASHOKGUPTA | 77946 4620
1711443563 -
606373 1711445872
3779856 -
501496 3783350
2 SUDHA A 7904 6990
1698962988 -
601351 | 1608966482
19362976 -
508252 19364475
3 |ELIZABETH SIMON| 85694 3000
1712285893 -
606987 1712287392
Sd/-
Place: Aluva Samir P Rajdev
Date:11.04.2025 Company Secretary

FYNX CAPITAL LIMITED
(Formerly known as Rajath Finance Limited)
CIN: LES910MH1984PLC419700

Office Mo, 1001, Tenth Flaor, K. P. Aurim Bull-l:lilig, CTS Mo 42648, Marod Maroshi Road,
Andherl (E), Marol Bazar, Mumbal - 400054
‘Website: waw.fmzcapital.com Contact No. +91 8655300272 7 +91 BR559002 75
E-mail; complianceSfynucapital.com

PUBLIC NOTICE
Motice i§ |1r'r'|~|:|'|r given o the |.1u|:-|i-:: at large that pursuant to the Mo obection
certificate |ssuwed by the Reserwe Bank of India [RBI} vide letter no.
CO.DOR I5G,ND.54679/02-13-001/2024-25 dated 06, 11,2024 and the approval of
the sharehalders of the Company, Rajath Finance Lirnited, a Mon-Banking Financial
Compamy registered with the Reserve Bank of India under section 45 14 of the RBI
Act, 1934, having its Regestered Ofthce at Oice No 1001, Tenth Floor K.P. A
Bullding, CTS Mo 4264, Maral Marashi Read, Andherl (E), Maral Bazar, Mumbail -
AR0059, has changad its nama to FYNY CAPTTAL LIMITED with effect from April 07,
2025 a5 per the Carttficate of Incarperatian pursuant to changs of rame isued by
the Registrar of Companies (ROC) Central Precessing Centre (CPC), dated Aprit 07,
2025
The company continues to hold a Certificate of Registration (Coft) ksued by the
Reserye Bank of india {RE]] bearing Registration Na, B-13.02490, dated 12.08, 2024,
under Sectian 45 |4 of the Reserve Bankof India Act, 1934, until fresh Certificate of
Registration (CoR) is isswed by the Reserve Bank of India (RBY) with the new name
All stakeholders, custorners, and the general public are keraly informed that there
iz change in name anky and there is no change in the legal status or consbtution of
the eompany, and all existing eontracts, obligations, and labilities eptered inbo
under the old name shall continue to be Binding under the naw name.
Foar any queries, please contact: FYNX CAPITAL LIMITED
Regctered Office; Office No.1001; Tenth Floor, K.P. Aurum Building, CTS No.426A,
Marol Maroshi Road, Andheri (E}, Marol Bazar, Mumbai— 400053
Fhone: +9186559002 7 2 (+918655900275
Email: compliance@fynucapital.com
Website ; www fynxcapital.com
By Order of the Board
For, FYNX CAPITALLIMITED
[Farmerly known as Rajath Finance Limited)
5d/-
Akash Hirenbhai Bheda
Company Secretary & Compliance Officer

Place : Mumbsai
Date :09/04,/2025

>

TATA

TATA POWER

(Corporate Contracts Depariment. 5~ Floor Station B)
Tata Power, Trombay Thermal Power Station Chambur-Mahul, Mumbai 490074, Maharashira, India
([Board Ling; §22-67175329, Mobile; T20B090025] CIN; L2B920MH1919PLCO0GSET

NOTICE INVITING TENDER

The Tata Power Company Limited mviles tender from eligbie vendors for the
inliowing package

Supply of Coal mill vertical shaft at Trombay, Chembur-Mahul, Mumbai 400074
For detall NIT, please visit Tendar section on website hitps: s tatapower.com. Last
date for recaipt of request for issue of bid document (s 20" Apeil 2025 up to 1500 Hrs,

P

TATA

TATA POWER
[Corporate Contracts Department)
Sahar Receiving Siation, Near Holel Leela, Andberi (E), Mumbal 400 058, Maharashira, India
Board Line; 022-6T173188) CIN; L2B320MH 1913PLCO0ISET

NOTICE INVITING EXPRESSION OF INTEREST

The Tata Power Company Limited hareby Inviles Expression of Interés] from elgible parties
for “Civil Works for Coal Pile Run Off System at PPGCL Tharmal Power Station, Barg,
Prayagraj, Uttar Pradesh.” (Tender ref: CC25PMRO4%)

For details of pre-juaifcation requirements, porchasng of lender document, B seconly, ale.,
plaess visil Tender seclion of our websita (URL: hitps: v tatapower.comitender]. ERgibia
parties willing to participate may subenit their axprassion of interest @ang with tha lender fge on
orbelona 21° Apsil 2025,

FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation & of the Insolvency and Bankrupicy Board of India
iInsolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF J H V SUGAR LIMITED

RELEVANT PARTICULARS

i Yame of corporate dehibor J HVSUGAR LIMITED

Z Date of incorporefion of corporate dabdor | 1179111887

3 {Authofity under which corporate deblor is. |ROC Kolkata

| [ncorparaled | regstéred

q |Cofporal dantly No. ¢ Umiled Lakslily  [U1542 1WE15TPLC08586]

identfication No. of corporate debbar
5 Agdragg of the ragistered office and
prncipal-ofcs {150y of comporaie dealor

|Kamialaya Centre, 156-A, Lenin Sarani,
[Roam Mo, 212, (ind Floor, Kolkata, YWest
Bargaf - TOO013

f. Insotvancy commencement d&te in 07" Aprl, 2025

respest of comporate dedior {CIRP order recaived on OB Apil, 2025
! Estimated date of chasire of insolvency 04F Qe 2025

resolulian procass
B Mama and ragsiraticn numbar of tha Alok Kumar Agarwal

ingolvency prafessional acting &s intenm | IBBI Reg Mo:

resolution professional

B Addrass and-g-mal o he Rl
resgludion professionel, as reqistersd with
iha Board

[ BB IPA-O010P-POOGGS/201 7201810137
5, Suncly Business Tower, Goll Course
Road, Sactor 54, Gurgean, Haryana-
122002
alakiirsahencyserates n

0. |Addrass and e-mail o ba used far C-100. Block-C, Hedior-2, Noida Utar
|correspandence with the itenm regolubon |Pradesh-201301
profassioral [resugariibeprocess.in

L) Laved date Tor submissicn of cdams 219 Apeil, 2025

12, |Classas of credilors, if any, undar clause | Ned Applicable; Mo clags idanfifiad yel

(b} of sub-sachion (64) of sachion 21

ascertaimed Dy Me nlenem resaliton

{profiassional

13, |Mames of msciwancy Profassionals
|-|1|=.n|||'|:=.ﬂ bor @ot &5 Ausho zed

Hapresamalive of craditors ina cgass

{Three names for each class |

4, |} Relevant Farms and

b} Dalils of aufonzed rapreseniaives

are avallehle at;

Maolica & hemeby given thai tha Netional Company Law Tribunal, Kolkats Bench {Court — 1)

has ordered the commencement of & corporate insohvency resalution process of ihe JH YV

Sugar Limited on 07 Apeil 2025(Order received on 08 Agnil 2025]

The creditors of ihe J H W Sugar Limited, are hereby calied upon to submit iheir daims wih

proof on.or before 27 Apl 2025 to the Interim Resolution Professional at the: addrass

mentioned aganstentry Mo, 10

The financial crediors sha¥ submit thex claims with proof by electronic mesnsonly, All other

creditons may submit ihe claims with procfin persan, by postorby electronic means

A financial creditor belonging 1o a class, as listed against ihe eniry Mo, 12, shall intizale ils

choice of suihonzed representative from among the tree insoivency professionals Ested

egainst eniry Mo, 13 0 act as suthonzed representative of he class inFarm CA—NLA

submission of falss or mislesding proods of claim shall aftract pesnalties

Mot Apolicable; Mo class identified yed

|'Weh link:
hllps:ibbi govinianhoma’downioads

Sl

Alpk Kumar Agarwal
Interim Resolution Professional - J H W Sugar Limited

[BEI Reg. No: IBEBRIPA-DD1IP-POOBSSR017-201 810137

AFA Validity- 315t Decamber, 2025

IBEl Regn Address/Emall: £05, Suncity Business Towes, Golf Course Road, Secior 54
Gurgaon, Haryana- 122003 alok@inscivencysenioes.in
Corresponding Address/Email:

C=100, Secior-2, Block=C, Nolda, LIP-201 301 wsuganiisbeprocess.in

Diate: 11.04.2025
Place: Gurugram

epaper.financialexpress.com

OK PLAY INDIA LIMITED

CIN No: L28219HR1988PLC030347

Regd. Office: 17-18, Roz- Ka-Meo Industrial Estate,
Tehsil Nuh, District Mewat, Haryana. - 122103
Website: www.okplay.in, Email: info@okplay.in
Tel: 011-46190000, Fax: 011-46190090

STATEMENT OF AUDITED FINANCIALS RESULTS STANDALONE AND CONSOLIDATED FOR THE
QUARTER AND YEAR ENDED MARCH 31, 2025

The Board of Directors of the Company, at the Meeting held on April 09, 2025 approved the
audited Financial results of the Company-Standalone and Consolidated for the quarter and year
ended March 31, 2025

The Results along with the Auditors Report have been posted on the Company's website at
https:/fokplay.infwp-content/uploads/2025/04/Board-Meeting-09-Apr-2025.pdf and can be
accessed by scanning the QR Code.

By Order of the Board

For OK Play India Limited

Sdi-

Meenu Goswami

Company Secretary & Compliance Officer

Date: 09.04.2025
Place: New Delhi

Note: The above intimation is in accordance with Regulation 33 read with Regulation 47(7) of the SEBI (Listing Obligations and Disclosure
Requirements) Reguiations, 2015.

Registered & Corporate Office:

YES BANK Limited: YES BANK House, Off Western Express Highway, Santacruz (E),
Mumbai - 200055, India. Tel: +91 (22) 5091 9800 / +91 (22) 6507 8800

Fax: +91 (22} 2619 2866 | Website: www.yesbank.in

Email: shareholders(@yesbank.in | CIN; L65190MH2003PLC143249

~/ YES BANK

NOTICE
Transfer of Equity Shares of the Bank to Investor Education and Protection Fund
(IEPF) Authority

Notice is hereby given that pursuant to the provisions of Section 124 of the Companies Act, 2013 (the Act) read
with the Investor Education and Protection Fund Authority (Accounting, Audit, Transfer and Refund) Rules, 2016
(“the Rules”), as amended, the Equity Shares of the Company (“Bank”) in respect of which dividend has remained
unclaimed or unpaid for a period of seven consecutive years are required to be transferred by the Bank to the demat
account of the IEPF Authority.

The Bank has sent communications to the concerned shareholders whose shares are liable to be transferred to
the IEPF Authority at their registered email IDs or latest available address, advising them to claim their unclaimed
dividends. The Bank has uploaded details of the concerned shareholders whose shares are due for transfer to the
IEPF Authority on its website www.yesbank.in. Shareholders are requested to refer to the website to verify the
details of unclaimed dividends and the shares which are liable to be transferred to the IEPF Autharity.

The concerned shareholder(s) holding shares in physical form and whose shares are liable to be transferred to the
IEPF Authority, may note that upon transfer of shares to IEPF Authority, the original share certificate(s) which
are registered in their name will stand automatically cancelled and be deemed non-negotiable. In case of shares
which are held in dematerialized form, to the extent of shares liable to be transferred, shall be debited from the
shareholders’ account. In case the concerned shareholders do not claim their unclaimed dividends by July 11, 2025,
the Bank shall transfer the shares to the IEPF Authority in compliance of the said Rules without any further notice
to the shareholders and no liability shall lie against the Bank in respect of the shares so transferred.

The shareholders may note that upon transfer of the shares to IEPF Authority, including all benefits accruing on
such shares, if any, the same can be claimed only from the IEPF Authority by submitting an online application to the
IEPF Authority in Form IEPF-5 available on the website www.iepf.gov.in along with fee specified by the Autharity.

For any queries in respect of the above matter, shareholders may contact KFin Technologies Limited, the Registrar &
Transfer Agent of the Bank to, Ms. Shobha Anand, Deputy Vice President at Unit: YES BANK Limited, Karvy Selenium
Tower B, Plot 31-32, Gachibowli, Financial District, Nanakramguda, Hyderabad - 500032, Tel: +91- 40 - 6716 2222
e-mail ID: einward.ris@kfintech.com.

For YES BANK Limited
) Sd/-
Place: Mumbai Sanjay Abhyankar
Date: April 11,2025 Company Secretary

Pune
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INFY25,CONSIGNMENTS WORTH X3,446.66 CRORE ENTERED PETRAPOLE PORT

Before India halted trans-shipment,
Bangla border port saw sharp uptick

RAVIK BHATTACHARYA
Kolkata, April 10

BEFORE INDIATERMINATED
the trans-shipment facility
for Bangladesh’s export cargo,
trucks and consignments saw
a sharp uptick at Petrapole,
the nation’s largest land port,
data shows.

New Delhi halted trans-
shipment facilities for the

for Bangladesh on April 8

in South Asia

INCREASING TENSIONS

m India halted trans-shipment facilities

M Petrapole is the m It is situated on the
largest land port | Indo-Bangladesh border,
80 km from Kolkata

m India had allowed trans-shipment of
Bangladesh's cargo to third countries

W This was first allowed in June 2020

neighbouring country on April
8, days after Bangladesh chief
adviser Muhammad Yunus
advocated the extension of the
Chinese economy around the
strategicallyimportant North-
east India region.

India first allowed trans-
shipment of export cargo from
Bangladesh to third countries
using Indian Land Customs
Stations and subsequently
Indian ports and airports on
June 29,2020.

Accordingtosourcesinthe
Petrapole Land Port’s customs
department, in FY24, 3,373
trucks with trans-shipment

W In FY24, 3,373 trucks with trans-
shipment cargo entered Petrapole

mThese consignments
valued at ¥2,357.27 cr

M In FY24, Petrapole recorded
trade worth ¥30,42,092 cr

commodities or export cargo
entered Petrapole from
Bangladesh, with 4,733 con-
signments  valued at
X2,357.27 crore.

In FY25, 4,686 trucks (a
39% increase) with trans-
shipment commodities
entered Petrapole with 7,772
consignments valued at
33,446.66 crore.

“Thefacilitywas extended by
our country to Bangladesh in
2020, but it saw little response

thatyearandin 2021and 2022.
In 2023, though, transshipment
consignments arrived in good
numbers,and there was a sharp
increase thereon. Primarily,
ready-made garments come to
usascommoditiesand are then
flown to European countrieslike
Spain. The rush of consign-
ments is seen before the Euro-
pean festive season, including
Christmas,” said a senior Cus-
toms official at Petrapole. Offi-
cials explained that trucks from

Bangladesh first carry the con-
signments to Petrapole, where
they are checked by land port
and customsauthorities.Indian
trucks then take them to
Kolkata or Delhi airports.
“Every day, 150-200 trucks
enterfrom Bangladesh,of which
around 15-20 carry transship-
ment commodities.From India,
around 400 trucks go to the
Bangladesh side. Ever since we
received the notification, no
transshipment consignments

arebeingallowed. However,nor-
malimport-exporttruckmove-
mentaswellas passenger move-
ment between the two
countries continues,’said Kartik
Chakraborty, secretary, Petra-
pole Clearing Agents’ Staff Wel-
fare Association.

“Fourtrucksstationed onthe
Bangladesh side (Benapoleland
port) returned to the country
yesterday. Most transshipment
consignments from Petrapole
used togotoKolkataairportand
thentoforeign countries,either
directly orvia Delhiairport.This
is bad news for exporters of
Bangladesh, mainly garment
exporters. It was cheaper and
easier to send through India.
Indian truckownersthatused to
carry the consignments from
Petrapole to Kolkata or Delhi air-
ports will suffer losses too. So
will labourers who unload and
load the consignmentsin Petra-
pole,” Sajedur Rehman, secre-
tary of the clearing agents ataff
association in  Benapole,
Bangladesh, said.

Bill to scrap post-study work permit may draw fire in US

MANU KAUSHIK
New Delhi, April 10

WITH THE US government
reportedly preparing a Bill to
terminate Optional Practical
Training (OPT) programme,
India’s study-abroad plat-
forms remain unconvinced
thatitwill succeed.Theyargue
that the legislation would be
detrimental not only to stu-
dentsbutalsotothe US higher-
education sector, and expect
significant pushback from
universitiesand industryalike.

“Any legislation like this
will reduce the number of stu-
dents going to the US, in addi-

tiontohavinganimpactonthe
quality of students that the US
universities will attract,” said
Karunn Kandoi, founder and
CEO of Vidysea Education.
Experts stated that the bill
is still in its early stages and is
largely driven by a handful of
advocacy groups. “If imple-
mented, the Bill will severely
impact nearly 4,000 universi-
ties in the US who are depen-
dent on foreign students to fill
their seats. Over the past few
years, the enrolments of local
studentsin US universities has
gone down drastically due to
declining value of degree pro-
grammes. This has increased

their dependence on interna-
tional students. The universi-
ties will likely oppose this Bill,
and hence, we don’t see any
near-term implications,” said
Saif Igbal, vice president at
ApplyBoard.

OPT,whichistied tothe F-1
student visa, allows interna-
tional graduates towork in the
US for up to 12 months — and
up to 36 months forthose with
STEM (Science, Technology,
Engineeringand Mathematics)
degrees. Any abrupt end to the
programme would hit India
particularly hard,which is now
the largest sender of students
tothe US after China.
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TRl Sk UCO BANK

(& God, af India Undertaking)
Head Office-ll, artment of Information Technolo
3& 4, DD Block, Sector — 1, Sall Lake, Kolkata=T00064

HOTICE INVITING TENDER

Syslem (PFMS) Application & Associated Modulas,

hitps:/igem.gow.in
Date; 11.04.2025

Assistant General Manager

FEDERAL BANK

YR PERFECT BANKING PARTNER

THE FEDERAL BANK LTD.REG.OFFICE: PB. No: 103, FEDERAL TOWERS,
ALUVA, KERALA, INDIA - 683 101 Phone: 0484-2622263,
E-MAIL: secretarial@federalbank.co.in,

Website: www.federalbank.co.in, CIN: L65191KL1931PLC000368

NOTICE OF LOSS OF SHARE CERTIFICATES

Notice is hereby given that the following Share Certificates have
been reported lost. Letter of Confirmation in lieu of Share Certificates
reported as lost shall be issued, if no valid objection is received within
15 days from the date of publication of this notice.

UCO Bank Invites tender for procurement of Public Financial Management

For maore details, please visit https:/iwww.ucobank.com or

Department of Information Technology

W

TATA
TATA POWER
|Canporate Contracts Depariment, 3 Floar S1atson B)

[Baard Line: §3-67175328, Mobile: TH08090025) CIN; L2BO20MH 1 049PLCDO05ET

The Tata Power Company Limited imabss lander from eligds vendors for the
following package.

Supply of Coal mill vertical shaft at Trombay, Chembur-Mahul, Mumbai 400074
For-detail NIT, please visit Tender seciion on website hitps: ihwww tatapower.com. Last
date for receipl of request forisswe of bid document is 207 April 2025 up to 1500 Hrs.

Tata Power, Trombay Thermal Power Station Chembur-Mahid, Bumbal 200072, Maharashira, India,

NOTICE INVITING TENDER

aw

TATA

TATA POWER
[Corporate Contracts Department)
Sahar Receiving Station, Near Hatel Leels, Andheri (E), Mumbal 400 059, Maharashira, india
Board Line: 022-67173108) CIN; L28320MH1319PLC0O05GT

The Tata Power Company Limitad hereby insitas Expraszion of Inletast fom aligible pardies
for "Civil Works for Coal Pike Run Off System st PPGCL Thermal Power Stafion, Bara,
Prayegraj, Littar Pradesh." (Tender ref: CC2SPMRO48)

For detailz of pra-gualificafon requirements, purchesing of tender document, bid sacunty, efo.,
please visit Tender secton of aur websie (URL: hitps:iwww iatapower.comftender). Elighls
aerties willing 8o parficpate may submi ther exgression of inferest along with e ferder fee on
or before 217 Aprll 2025.

| NOTICE INVITING EXPRESSION OF INTEREST

s NO. OF
54 NAME FOLIO | CERT.NO. DIST.NO. e
18349621 -
507532 18351930
1| ASHOKGUPTA | 77946 4620
1711443563 -
606373 | 1711445872
3779856 -
501496 3783350
2 SUDHA A 7904 6990
1698962988 -
601351 | 1608966482
19362976 -
508252 19364475
3 |ELIZABETH SIMON| 85694 3000
1712285893 -
606987 | 1712287392
sd/-

Place: Aluva
Date:11.04.2025

Samir P Rajdev
Company Secretary

FYNX CAPITAL LIMITED
(Formerly known as Rajath Finance Limited)
CIN: LE5910MH1984PLC419700

Office No. 1001, Tenth Floor, K.P. Awrum Bullding, CTS Ne. 4264, Marod Maroshi Road,

Andherl [E). Marol Bazar, Mambai - S000:55

Wehsite: www. fynucapital.com Confact No. +91 8655900272 /
E-mall: camplisnceifynicapital.cam

PUELIC NOTICE

Motice s hereby glven to the public at large that pursuant to the Mo objecbon
certificate isswed by the Reserve Bank of India |REl) wide lefier na,
CO.DOR 156G NOUSH6 790 2-13-001 /2024-25 daved 06 11,2024 and the approval of
the shareholders of the Company, Rajath Finance Limited, a Mon-Banking Financial
Company registered with the Reserve Bank of India under section 45 |4 of the RB|
Act. 1934, hawng its Regpistered Office at Office Mo, 1001, Tenth Flogr. KB Aurum
Bauilding, CTS Mod2eA, Maral Maroshi Rozd, Andheri (E), Marol Bazar, Mumbai -
400059, has ehanged ks name b0 FYNX CAPTTAL LIMITED with effect trorm Apsil Oy,
2025 as per the Certificate of Incorporation purswant to change of name issued by
the Registrar of Commpandes (ROC) Central Processing Centre [CRC), dated April OF,
2025

The cxmpany cantnues 1o hold o Certificate of Regisiration |CoR) issued by the
Reserve Bank of india (RBl) bearing Registration No. B-13.02450, dated 12082024,
under Section 45 |4 of the Reserse Bank of India Act, 1934, unil fresh Certficate of
Registration |[CaR)is issued by the Reserve Bank of India (BB} with the new narme,

+31 BEE5S002TS

Al stakeholdérs, customers, and the general poblic are hereby informed that there
is change in name only and there is no chanpe in the legal status or constitution of
the compamy, and all exisdng contracts, obligations,- and [Eabdlities enterad nto
under the odd name shall continue 1o be binding under the new name
Farany gueries, phease contact: FYNY CAPITAL LIMITED
Registered Office: Office Mo 1001, Tenth Floor, K.F. Aurum Building, €75 No. 4264,
Marol Maroshl Road, Andher |E], Marel Bazar, Muembal - 400059
Phadi: +91BE55900272 /+21BE55900275
Email : compliance@fynecapital com
Wabsite | www fynocapltal.eom

By Order of the Board

Place : Mumbai For, FYMNX CAPITAL LIMITED

Date : 09,/04,/2025 [Formerly known as Rajath Finance Limited)
5d-
AkashHirenbhai Bheda

Company Secretary & Compliance Officer

FORM A
PUBLIC ANNOUNCEMENT

(Linder Reguiation & of the Insolvency and Bankrupfcy Board of India
(Insolvency Resolullon Process for Corporate Persons) Reguiations, 2016)

RELEVANT PARTICULARS
{1, |Mame of comarate debior JHY SUGAR LIMITED
12, [Dats of incoeparalion of comorate deblor[1111/1987
ER Authorgy under which comporate deblor s |ROC Kodala
| INCOMoraRed | regislered
4 Corparale |dentity Mo, | Lirsbed Liabiligy
erlilication Mo, of SOrperEie ebbar

15321 WB1EaTPL CORSHRS

5 Address of the regisiered office and Famiatava Cenira, 156-4, Lenin Sarani
prncipal office (f any) of corporate deblar |Room Mo, 212, lind Fioor, Kolkata, Wasl
gangal - M0
{6; inscivency commencemen date n 07 Annl, 2025
] respect of corparate detitor {CIRP arder receded an 08" Apdl, X25)
i8 Esfimaiad defa of closure af insobeancy (045 Oct, 2025
resakulion process
L3 Mamie and ragistralion raumber of tha |Alok Kumar Agareal
inzalvancy prafessional ecing as inkesim  |IBB| Reg Mo

| resotulion profassong (ERIPE -0 AP-POROSRR M T-201811 01 37
9, Address and e-mad of tha infanm (505, Suncily Buzinass Tower, Goll Course
realution profassionz! as regstarad with |Road, Sactor 54, Gurgaan. Haryana-

the Board {12002

| aiokdinsolvencysardces in

{100 |Mddress and e-mai to be w=ed for 2-100, Block-C, Sactor-Z, Noida, Littar
comespondenca with Se intenm resciution |Pradesh-201301

professional [rsugenTlibcprocess.in

Last daha for submission of claims 21 Apnl, 2025

{12 |Classes of creditors, ilany. underclawse (Mol Sopligable; Ho class idenlilied yal

{b of sub=saclion | 64 of section 21,
asteriainad by [ha inkaim rasolufion
profezsional

113 Names al Bsolvency Professonals
idanified b act a5 Aufhorinad
Rearasantative of credifars in & class

| Three names fior asch class b

114 |{a) Relevant Forms and

b} Detais of suthonzed represerdalives
ars gvalable &l

Met Aaplicalde; Mo class idaenliffed val

Wab fink.
Fittpe=libbi govimlenhomeldoanioads

Molics i hereby given thal the National Caompany Law Tribunal, Kolkata Bench (Court - 1)
has ordared the commencament of a carporate inselvancy resalution process of tha JHY
Sugar Limdted on 07 Aprd 2025 [Order recerved an 08 April 2025)
The creditors of the d HY Sugar Limited, sra hareby called upon fo submil their claims wilh
proaf an or before 21 Aprd 2025 %o the Intenm Resclullon Profasssonal al the address
rmentiomad against enlry No. 10
The financis! credice= shall submit thesr daims with procd by elecironic means only, All cdhar
cradilors may submd e cdaims wth prood in parsan, by postor by elechoms means
Afinancial creditar befonging 1o a cless, as Esied agamnst the entry Mo, 12, shall indcate iis
chaice of authonzed rapressnialive rom amang the three insolvency prafassionals liskad
aganstentry Noo13 1o aclas authoneaed reprasentative of the class o Borm CA - N.A;
Submission of false or mislesding proofs of cleim shall attract penalties Sl
Abok Kumar Agarwal
Interim Resolution Professional - J H Y Swegar Limited
BBl Reg, No: |[BBINPA-001/IP-PODGSS2017-2018/110137
AFA Validity- 315t Decembar, 2025
IBEI Regn Address/Emaik: 605, Suncity Business Tower, Galf Course Aload, Sactar 54,
Glrgaon, Heryane-12 200/ &kkEinsalvencyservices. n
Carresponding Address/Emall:
C-100, Sector-Z, Block-C. Nolda, UP-201301sugarilibcprocess.in

Date: 11.04.2025
Place: Gurugram

FOR THE ATTENTION OF THE CREDITORS OF J H V SUGAR LIMITED

Priyansh’s clear-cut batting
ethos: Watch the ball & hit it

SANDIP G
New Delhi, April 10

WITH A WITTY one-liner,
uttered with an expressionless
face, Punjab Kings’ Priyansh
Arya,reveals his batting ethos:
“Attacking batsmen hamesha
out hote to woh bahut ganda hi
lagta hain.”

He was not talking about
the aesthetics of six-hitting,
but his immunity to the criti-
cisms that blow his way when
the attacking strokes he lives
by nails his end too.

He clarifies: “Not just me,
look at every attacking bats-
man. It’s part of the game,and
I don’t think
about fail-
ures, or
whether this
shot could get
me out or not,
when I am bat-
ting. I just watch
the ball, and look
to hit it,” he says.
His thoughts, like
his batting, have an
irreducible simplicity.He
only sees wide open spaces on
the field, and a hard ball that
will fly off the blade.

So the first-ball duck
against Rajasthan Royals did-
n’t inhibit him from hitting a
first-ball six against Chennai
Super Kings. Even the most
enthusiastic IPL greenhorn
would have  exercised
restraint the second time
around.Butwhyshouldn’t he,
when he is bursting with his
six-hitting self-belief?

He remembers a chat with
Ricky Ponting in the nets the
day after Jofra Archer’s corker
had dishevelled his stumps.
“He asked me what I would do
if I get a similar ball the next
game.I told him I'would try to
hit theball forasix.And hetold
meitisnotaproblemand that
anyone could get out first ball
inthe first ball of the game,’he
says. The reassurance of

Shreyas lyer, the captain, that
hewould openinall 14 games
raised his morale further.

But few though would
imagine, let alone hit, the first
ball of the next game for a six.
Hedid,slapping the widish ball
over point without fuss,with a
brisk, anti-clockwise tilt of his
wrists, from the left-handed
Khaleel Ahmed.A catch,froma
leading edge, was spilled next
ball. But Priyansh batted as
though nothing had hap-
pened. “It didn’t weigh in my
mind, everybody drops
catches. We dropped plenty
too,” he says. He brushed the
reprieve aside with another

Punjab Kings opener
says he wasn't a
natural six hitter
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swamping six the same over.
Beneath the outwardly
soft-edged exterior,though, is
an intelligent schemer. When
Ravi Ashwin, with a wealth of
765 international wickets,
marked his run-up, from
around the stumps,he imme-
diately second-guessed the
masterful spinner’s designs.“I
figured out what he was try-
ing to do, bowl into my legs
and cramp me.SoIdecided to
sweep him, and it is exactly
how he bowled,” he says. And
it was exactly how he greeted
his first ball. By now, he was
reading Ashwin’s mind like a
psychoanalyst. He waited on
the back foot for him to
err and slugged him overwide
long-off.

Everyfifth ballhe has
faced this IPL has
landed beyond the
fence (15 sixes off 75
| balls). He does so with a
' note-perfect bat-swing,
- which makes up for his
lack of Chris Gayle-like
shoulders or the forearms of
Sanath Jayasuriya or the
wings-span of Matthew Hay-
den. But he dismisses the
media-spun portrait of him as
anatural six-hitter.

“Itisnottrue that someone
is a born six-hitter. It is some-
thing that you get with matu-
rity and exposure. When I
started, I was a timid boy.But I
became bolder after I began to
play more frequently,” he says.

He could come atypically
soft-spoken for a cricketer
from Delhi,but he doesn’t take
refuge in platitudes. He could
be playfully blunt too. Asked
about the “specifics” of
Ponting’s counsel to him, he
faked innocence. “I frankly
don’t remember what he told
me. [ would remember it only
when I am at the nets or bat-
tingin thenets,”he says.Asif to
assert his innocence, he
repeats, “Sach mein sir, sach
mein yaad nahin hain”

OK PLAY INDIA LIMITED

CIN No: L28219HR1988PLC030347

Regd. Office: 17-18, Roz- Ka-Meo Industrial Estate,
Tehsil Nuh, District Mewat, Haryana. - 122103
Website: www.okplay.in, Email; info@okplay.in
Tel: 011-46190000, Fax: 011-46190090

ended March 31, 2025

STATEMENT OF AUDITED FINANCIALS RESULTS STANDALONE AND CONSOLIDATED FOR THE
QUARTER AND YEAR ENDED MARCH 31, 2025

The Board of Directors of the Company, at the Meeling held on April 09, 2025 approved the
audited Financial results of the Company-Standalone and Consolidated for the quarter and year

The Results along with the Auditors Report have been posted on the Company's website at
hitps://okplay.in/wp-content/uploads/2025/04/Board-Meeting-09-Apr-2025.pdf and can be

Date: 09.04.2025
Place: New Delhi

~/ YES BANK

accessed by scanning the QR Code.

Company Secretary & Compliance Officer

Note: The above intimation is in accordance with Regulation 33 read with Regulation 47(1) of the SEBI (Listing Obligations and Disclosure
Reguirements) Regulations, 2015.

Registered & Corporate Office:

L [N i
MMiumbai -

Fax: +91 |
Email: shareholders{

YES BANK Limited: YES BANHK Hous

E | WEh‘EltE: ALY

ank.n

By Order of the Board
For OK Play India Limited
Sd/-

Meenu Goswami

' Western Express Highwa

FOMH2003PLL 1 43245

Place: Mumbai
Date: April 11, 2025

NOTICE

Transfer of Equity Shares of the Bank to Investor Education and Protection Fund

(IEPF) Authority

Notice is hereby given that pursuant to the provisions of Section 124 of the Companies Act, 2013 (the Act) read
with the Investor Education and Protection Fund Authority (Accounting, Audit, Transfer and Refund) Rules, 2016
("the Rules"), as amended, the Equity Shares of the Company (“Bank”) in respect of which dividend has remained
unclaimed or unpaid for a period of seven consecutive years are required to be transferred by the Bank to the demat
account of the IEPF Authority.

The Bank has sent communications to the concerned shareholders whose shares are liable to be transferred to
the IEPF Authority at their registered email IDs or latest available address, advising them to claim their unclaimed
dividends. The Bank has uploaded details of the concerned shareholders whose shares are due for transfer to the
IEPF Authority on its website www.yesbank.in. Shareholders are requested to refer to the website to verify the
details of unclaimed dividends and the shares which are liable to be transferred to the |IEPF Authority.

The concerned shareholder(s) holding shares in physical form and whose shares are liable to be transferred to the
IEPF Authority, may note that upon transfer of shares to IEPF Authority, the ariginal share certificate(s) which
are registered in their name will stand automatically cancelled and be deemed non-negotiable. In case of shares
which are held in dematerialized form, to the extent of shares liable to be transferred, shall be debited from the
shareholders’ account. In case the concerned shareholders do not claim their unclaimed dividends by July 11, 2025,
the Bank shall transfer the shares to the IEPF Authority in compliance of the said Rules without any further notice
to the shareholders and no liability shall lie against the Bank in respect of the shares so transferred.

The shareholders may note that upon transfer of the shares to IEPF Authority, including all benefits accruing on
such shares, if any, the same can be claimed only from the IEPF Authority by submitting an online application to the
IEPF Authority in Form IEPF-5 available on the website www.iepf.gov.in along with fee specified by the Authority.

For any queries in respect of the above matter, shareholders may contact KFin Technologies Limited, the Registrar &
Transfer Agent of the Bank to, Ms. Shobha Anand, Deputy Vice President at Unit: YES BANK Limited, Karvy Selenium
Tower B, Plot 31-32, Gachibowli, Financial District, Nanakramguda, Hyderabad - 500032, Tel: +91- 40 - 6716 2222
e-mail ID; einward.ris@kfintech.com.

For YES BANK Limited
Sd/-
Sanjay Abhyankar
Company Secretary

epaper.financialexpress.com

Ahmedabad
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IN FY25,CONSIGNMENTS WORTH (3,446.66 CRORE ENTERED PETRAPOLE PORT

Before India halted trans-shipment,
Bangla border port saw sharp uptick

RAVIK BHATTACHARYA
Kolkata, April 10

BEFORE INDIATERMINATED
the trans-shipment facility
for Bangladesh’s export cargo,
trucks and consignments saw
a sharp uptick at Petrapole,
the nation’s largest land port,
data shows.

New Delhi halted trans-
shipment facilities for the
neighbouring country on April
8, days after Bangladesh chief
adviser Muhammad Yunus

for Bangladesh on April 8

in South Asia

INCREASING TENSIONS

m India halted trans-shipment facilities

M Petrapole is the m It is situated on the
largest land port | Indo-Bangladesh border,

80 km from Kolkata

m India had allowed trans-shipment of
Bangladesh's cargo to third countries

M In FY24, 3,373 trucks with trans-
shipment cargo entered Petrapole

m This was first allowed in June 2020

M In FY24, Petrapole recorded
trade worth 230,42,092 cr

EmThese consignments
valued at 22,357.27 cr

advocated the extension of the
Chinese economy around the
strategicallyimportant North-
east India region.

India first allowed trans-
shipment of export cargo from
Bangladesh to third countries
using Indian Land Customs

commodities or export cargo
entered Petrapole from
Bangladesh, with 4,733 con-
signments valued at
2,357.27 crore.

In FY25, 4,686 trucks (a
39% increase) with trans-

Stations and subsequently shipment commodities
Indian ports and airports on  entered Petrapole with 7,772
June 29,2020. consignments valued at

According tosourcesin the
Petrapole Land Port’s customs
department, in FY24, 3,373
trucks with trans-shipment

33,446.66 crore.
“Thefacilitywas extended by

our country to Bangladesh in

2020, but it saw little response

thatyearandin2021and 2022.
In2023,though, transshipment
consignments arrived in good
numbers,and therewas a sharp
increase thereon. Primarily,
ready-made garments come to
usascommoditiesand are then
flown to European countries like
Spain. The rush of consign-
ments is seen before the Euro-
pean festive season, including
Christmas,” said a senior Cus-
toms official at Petrapole. Offi-
cialsexplained that trucks from

Bangladesh first carry the con-
signments to Petrapole, where
they are checked by land port
and customsauthorities.Indian
trucks then take them to
Kolkata or Delhi airports.
“Every day, 150-200 trucks
enterfrom Bangladesh,of which
around 15-20 carry transship-
ment commodities.From India,
around 400 trucks go to the
Bangladesh side. Ever since we
received the notification, no
transshipment consignments

arebeingallowed. However,nor-
malimport-export truckmove-
mentaswellas passenger move-
ment between the two
countries continues,’said Kartik
Chakraborty, secretary, Petra-
pole Clearing Agents’ Staff Wel-
fare Association.

“Fourtrucks stationed onthe
Bangladesh side (Benapoleland
port) returned to the country
yesterday. Most transshipment
consignments from Petrapole
used togotoKolkataairportand
thento foreign countries,either
directly orvia Delhiairport.This
is bad news for exporters of
Bangladesh, mainly garment
exporters. It was cheaper and
easier to send through India.
Indian truckowners that used to
carry the consignments from
Petrapole to Kolkata or Delhiair-
ports will suffer losses too. So
will labourers who unload and
load the consignmentsin Petra-
pole,” Sajedur Rehman, secre-
tary of the clearing agents ataff
association in  Benapole,
Bangladesh, said.

Bill to scrap post-studywork permit may draw fire in US

MANU KAUSHIK
New Delhi, April 10

WITH THE US government
reportedly preparing a Bill to
terminate Optional Practical
Training (OPT) programme,
India’s study-abroad plat-
forms remain unconvinced
thatitwill succeed.Theyargue
that the legislation would be
detrimental not only to stu-
dentsbutalso to the US higher-
education sector, and expect
significant pushback from
universitiesand industryalike.

“Any legislation like this
will reduce the number of stu-

tiontohavinganimpactonthe
quality of students that the US
universities will attract,” said
Karunn Kandoi, founder and
CEO of Vidysea Education.
Experts stated that the bill
is still in its early stages and is
largely driven by a handful of
advocacy groups. “If imple-
mented, the Bill will severely
impact nearly 4,000 universi-
ties in the US who are depen-
dent on foreign students to fill
their seats. Over the past few
years, the enrolments of local
studentsin US universities has
gone down drastically due to
declining value of degree pro-

their dependence on interna-
tional students. The universi-
ties will likely oppose this Bill,  |nternational Student
and hence, we don’t see any  Enrolments in US
near-term implications,” said =
Saif Igbal, vice president at
ApplyBoard.

OPT,whichistied totheF-1
student visa, allows interna-
tional graduates towork in the
US for up to 12 months — and
up to 36 months for thosewith
STEM (Science, Technology,
Engineering and Mathematics)
degrees. Any abrupt end to the
programme would hit India
particularly hard,which is now
the largest sender of students
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Priyansh’s clear-cut batting
ethos: Watch the ball & hit it

SANDIP G
New Delhi, April 10

WITH A WITTY one-liner,
uttered with an expressionless
face, Punjab Kings’ Priyansh
Arya,reveals hisbatting ethos:
“Attacking batsmen hamesha
out hote to woh bahut ganda hi
lagta hain”

He was not talking about
the aesthetics of six-hitting,
but his immunity to the criti-
cisms that blow his way when
the attacking strokes he lives
by nails his end too.

He clarifies: “Not just me,
look at every attacking bats-
man. It’s part of the game,and
I don’t think
about fail-
ures, or
whether this
shot could get
me out or not, #
when I am bat-
ting. I just watch
the ball, and look
to hit it,” he says.
His thoughts, like
his batting, have an ¢
irreducible simplicity.He
only sees wide open spaces on
the field, and a hard ball that
will fly off the blade.

So the first-ball duck
against Rajasthan Royals did-
n’t inhibit him from hitting a
first-ball six against Chennai
Super Kings. Even the most
enthusiastic IPL greenhorn
would have  exercised
restraint the second time
around.Butwhyshouldn’t he,
when he is bursting with his
six-hitting self-belief?

He remembers a chat with
Ricky Ponting in the nets the
day after Jofra Archer’s corker
had dishevelled his stumps.
“He asked me what I would do
if I get a similar ball the next
game.I told him Iwould try to
hit theball forasix.And he told
meitisnotaproblem and that
anyone could get out first ball
inthefirstball of the game,’he

Shreyas lyer, the captain, that
hewould open in all 14 games
raised his morale further.

But few though would
imagine, let alone hit, the first
ball of the next game for a six.
Hedid,slapping the widish ball
over point without fuss,witha
brisk, anti-clockwise tilt of his
wrists, from the left-handed
Khaleel Ahmed.A catch,froma
leading edge, was spilled next
ball. But Priyansh batted as
though nothing had hap-
pened. “It didn’t weigh in my
mind, everybody drops
catches. We dropped plenty
too,” he says. He brushed the
reprieve aside with another

Punjab Kings opener
says hewasn't a
natural six hitter

swamping six the same over.
Beneath the outwardly
soft-edged exterior, though, is
an intelligent schemer. When
Ravi Ashwin, with a wealth of
765 international wickets,
marked his run-up, from
around the stumps,he imme-
diately second-guessed the
masterful spinner’s designs.“I
figured out what he was try-
ing to do, bowl into my legs
and cramp me. So I decided to
sweep him, and it is exactly
how he bowled,” he says. And
it was exactly how he greeted
his first ball. By now, he was
reading Ashwin’s mind like a
psychoanalyst. He waited on
the back foot for him to
err and slugged him overwide
long-off.

0 Everyfifth ballhe has

faced this IPL has
landed beyond the
fence (15 sixes off 75

\« | balls). He does so with a
| &, § note-perfect bat-swing,
8. which makes up for his

lack of Chris Gayle-like
shoulders or the forearms of
Sanath Jayasuriya or the
wings-span of Matthew Hay-
den. But he dismisses the
media-spun portrait of him as
anatural six-hitter.
“Itisnottruethat someone
is a born six-hitter. It is some-
thing that you get with matu-
rity and exposure. When I
started, was a timid boy.But I
became bolder after I began to
play more frequently,” he says.
He could come atypically
soft-spoken for a cricketer
from Delhi,but he doesn’t take
refuge in platitudes. He could
be playfully blunt too. Asked
about the “specifics” of
Ponting’s counsel to him, he
faked innocence. “I frankly
don’t remember what he told
me. I would remember it only
when I am at the nets or bat-
tinginthenets,”he says.Asif to
assert his innocence, he
repeats, “Sach mein sir, sach

B 2020-21 W 2021-22 W2022-23 © 2023-24

tothe US after China. Source: Open Doors

.
4.3

dents going to the US,inaddi- grammes. This has increased says. The reassurance of [ ey mein yaad nahin hain.”

OK PLAY INDIA LIMITED
CIN No: L28219HR1988PLC030347

/W

Th! Sk UCO BANK

PR DLES.-M.;L India Undertaking) _ ; TATA Regd. Office: 17-18, Roz- Ka-Meo Industrial Estate,
34 4, DD Block, Sector - 1, Salt Lake, Kolkata-T00064 TATA POWER Tehsil Nuh, District Mewat, Haryana. - 122103

|Corporate Contracts Department, 5° Floor Station B)
Tata Power, Trombay Thermal Power Station Chambur-Mahul, Mumbal 400074, Maharashira, ndla.
(Board Ling; 02267175329, Mohile: T208030025) CIN; L28520MH1319PLCOG05ET

NOTIGE INVITING TENDER

The Tata Power Comgpany Limited ivites tender from efigible vendors for the
following package.

Supply of Coal mill vertical shaft at Trombay, Chembur-Mahul, Mumbai 400074
For detail MIT, pleases visit Tender section on wabsile hitps[lwww tatapower.com. Last
date for recelpt of request for issue of bid document is 20" April 2025 up to 1500 Hrs.

W

TATA

TATA POWER
iCorporate Contracts Department)
Sahar Receiving Staticn. Near Hofed Leela, Andheri (E), Mumbai 400 05%, Maharashira, India
({Board Line: 022-67173188] CIN: L2ZEI20MH1919PLCI00SET

NOTICE INVITING EXPRESSION OF INTEREST

The Tata Power Company Limited heréby invites Expression of Interest from elighle pasias
fior "Civil Works for Coal Pile Run Off System at PPGCL Thermal Fower Station, Bara,
Prayagraj, Littar Pradesh." {Tender ref: CC25PMRO45)

Fordetailzs of pre-gualification requirements, purchasing of tender docamenl. bid sacurity, 8o
please visit Tender saciion of our websta (URL: hitps:iwww tatapower.comiiender). Eligible
parties willng o parbcpate may submil heir exprasson o inferas] along wiih ihe ender fea on
of before 1" April 2025,

NOTICE INVITING TENDER
UCO Bank invites tender for procurement of Public Financial Management
System (PFMS) Application & Associated Modules
For more details, please visit https://'www.ucobank.com or
https:/fgem.gov.in

Website: www.okplay.in, Email: info@okplay.in
Tel: 011-46190000, Fax: 011-46190090

STATEMENT OF AUDITED FINANCIALS RESULTS STANDALONE AND CONSOLIDATED FOR THE
QUARTER AND YEAR ENDED MARCH 31, 2025

Assistant Ganeral Manager
Department of Information Technology

Date: 11.04: 2025

FEDERAL BANK

The Board of Directors of the Company, at the Meeting held on April 09, 2025 approved the
audited Financial results of the Company-Standalone and Consolidated for the quarter and year
ended March 31, 2025

YOUE PERFECT BAMKING PARTMER

THE FEDERAL BANK LTD.REG.OFFICE: PB. No: 103, FEDERAL TOWERS,
ALUVA, KERALA, INDIA - 683 101 Phone: 0484-2622263,
E-MAIL: secretarial@federalbank.co.in,

Website: www.federalbank.co.in, CIN: L65191KL1931PLC000368

NOTICE OF LOSS OF SHARE CERTIFICATES

Notice is hereby given that the following Share Certificates have
been reported lost. Letter of Confirmation in lieu of Share Certificates
reported as lost shall be issued, if no valid objection is received within
15 days from the date of publication of this notice.

The Results along with the Auditors Report have been posted on the Company's website at
https://okplay.in/wp-content/uploads/2025/04/Board-Meeting-09-Apr-2025.pdf and can be
accessed by scanning the QR Code.

By Order of the Board

For OK Play India Limited

Sdi-

Meenu Goswami

Company Secretary & Compliance Officer

Date: 09.04.2025
Place: New Delhi

St NAME FoLio | cERT.NO. DIST.NO. s':& :EFS Note: The above mﬁmar_mn Is in accordance with Regulation 33 read with Reguiation 47(1} of the SEBI (Listing Obligations and Disclosure
FORM A Requirements) Reguiations, 2015.
507532 18349621 - PUBLIC ANNOUNCEMENT
18351930 (Under Ragulation 6 of the Insolvency and Bankruptcy Board of India
1| ASHOKGUPTA | 77946 4620
1711443563 - (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
806372 | ‘i7iasser2 Registered & Corporate Office:
3779856 - RELEVANT PARTICULARS y YES BANK Limited: YES BANK House, Off Western Express Highway, Santacruz (E),
501496 1. |Mame of corparate dabioe J H V SUGAR LIMITED " FARAEE [ .81 (39 EAST GRAR 7 461 (99 EEAT RAf
3783350 : B i T Mumbai - 00055, India. Tel: +91 (22) 5091 8800 / +91 (22) 6507 9300
2 SUDHA A 7904 6990 £ Data u.[ ?lmr:uraf_s:.ln ol carparele :.',HL'IIL':' T1aar "/ YES BANK Fax: +91 (22) 2619 2866 | Website: wivw.veshank.in
601351 1698962988 - 3 Autharity undar whick corporate debltoris  |ROC Kalkata =T L | . shdb b beas oo L ) .
1698966482 incomporated | repeierad esbank.in | CIN: LE5130MH2003PLLCT143245
4, Corporate [dentity No. / Limited Labdity | 15221 WEBI9S9YPLCOBSSE3
sog2s2 | 19362976- | deniification No. of corporate deblor
3 |ELIZABETH SIMON| 85694 19364475 3000 i b Aidrass ol b ragetenad ollice and Karnlataya Canire, 156-A; Lenin Sarani,
1712285893 - principal office (il any | of comporate debdor |Room Mo 212, lind Floor, Kolkata, Wes!
606987 1712287392 Bancal - 70013 NDT'CE
B. Insolvency commencament dala in 07" Aprll, 2025 H
s | | lsspectotcomomegebior —__|(CIRF onserecsiveton 08" Ao 2025 Transfer of Equity Shares of the Bank to Investor Education and Protection Fund
Place: Aluva Samir P Rajdev E EE:"'!’EL“""'I‘ date of closure of insolvency | 047 Ocl, 2025 (IEPF) Authority
Date: 11.04.2025 Company Secretary _(fBSOAION PDCASE -
B [ eI IGTRATEIRN AU Notice is hereby given that pursuant to the provisions of Section 124 of the Companies Act, 2013 (the Act) read

nsanency professiond! acting as nlatm
jresohition prafessional

Apdress and a-mail ol tha intarim

rescilan pralessional, as regeienad wilk

the Beard

IBBI Reg Ma:
g with the Investor Education and Protection Fund Authority (Accounting, Audit, Transfer and Refund) Rules, 2016

(“the Rules”), as amended, the Equity Shares of the Company (“Bank”) in respect of which dividend has remained
unclaimed or unpaid for a period of seven consecutive years are required to be transferred by the Bank to the demat
account of the IEPF Authority.

The Bank has sent communications to the concerned shareholders whose shares are liable to be transferred to

IBBUTPA-O01/|P-PI0059i2017-2016/10137
B, Aunclly Busness Towes, Goll Coursa
Road, Seclor 54, Gurgaon, Haryana-

| 22002

Elokiminsalvencysenicas.n

| Address and e-mail o be used for G100, Block-C, Sector-2, Moida. Unar
DHTESpOndEnca wiEh {ha interim resolugion | Fradesh-204 301

FYNX CAPITAL LIMITED

{(Formerly known as Rajath Finance Limited)
CIN: L65910MH1984PLC419700

[ie)

Oftboe Mo, 10O, Tenth Foor, K.P. Aurem Bullding, CTS No 2264, Marol Marashi Road,
Andheri (E]), Maral Bazar, Mumbal - 300053 10
Wehsite: www.fynxcapital.com Contact No. +91 8655900272 / +91 8655900275

E-mail: compliance@fmxcapital.com nr:-‘:esai::nr:; - ih'qua-'EgEit-::qucEEE-in the IEPF Authority at their registered email IDs or latest available address, advising them to claim their unclaimed
11, |Lastdate for submission of claims 215 April, 2025 £ q
PUBLIC NOTICE 12 [Clates o oradinre. T ory, ondlor clause |Not Appkcile: Mo class e minBE yal dividends. The Bank has uploaded details of the concerned shareholders whose shares are due for transfer to the

Motice is heraby given to the public at large that pursuant to the Mo objecthion
certificate issued by the Reserve Bank of india (RBI} vide letter no
CO.DOR.ISG.NO.54679,/02-13-001,/2024-25 dated 06.11.2024 and the approval of
the shareholders of the Company, Rajath Finance Limited, 8 Mon-Banking Financial 13
Company registered with the Reserve Bank of India under section 45 1A of the RBI
Act, 1934, having its Registered Office at Office No. 1001, Tenth Floor, K. Aurum
Building, CTS No 4264, Marol Maroshi Rosd, Andher [E], Marol Bazar, Mumbai -
400059, has changed its namea to FYMX CAPITAL LIMITED with effect from April OF, 14
2025 as per the Certificate of Incorporation pursuant to change of name isswed by
the Registrar of Companies {ROC) Central Processing Centre (CPC), dated April 07,

IEPF Authority on its website www.yesbank.in. Shareholders are requested to refer to the website to verify the
details of unclaimed dividends and the shares which are liable to be transferred to the |IEPF Authority.

(b aof sub-section (Bd) of Sactan 21
ascertained by the inkerim resclution
prifessicngl

Mames of ingalvency Professionals
identifiad ta act as Autharized
HAeprasanisiive of credilorsin & cless

{ Thrae pames lar saach class)

{a) Refevant Formns and

{b} Details of suthorized representalives
are availaile &l

Not Applcable; Mo class identified yet The concerned shareholder(s) holding shares in physical form and whose shares are liable to be transferred to the
IEPF Authority, may note that upon transfer of shares to IEPF Authority, the original share certificate(s) which
are registered in their name will stand automatically cancelled and be deemed non-negotiable, In case of shares
which are held in dematerialized form, to the extent of shares liable to be transferred, shall be debited from the

shareholders’ account. In case the concerned shareholders do not claim their unclaimed dividends by July 11, 2025,

Wed link
hitps-ibgi gov infentame/downloads

2025 Natice is hereby given that the Nafional Company Law Tribunal, Kolata Banch (Court - 1) the Bank shall transfer the shares to the IEPF Authority in compliance of the said Rules without any further notice
The company continues to hold a Certificate of Registration (CoR) issued by the i A e o A e : ; f : Py B T ; 1 £

Reserve Bank of India (RE() bearing Registration No, 5-13.02450, dated 12.08.2024, gilirﬁ';iﬂi nl-;:l Eféi‘ﬁ'féi}'a”m ; ;;:I;:r';l:ulrr E';I::ﬂ .]Eflu"u” process of the JH V to the shareholders and no liability shall lie against the Bank in respect of the shares so transferred.

under Section 45 1A of the Reserve Bank of India Act, 1934, until fresh Certificate of L Gk : ; 7 g : i i i i i
Registration (CoR) i issued by the Reserve Bank of india [RBI) with the new name Tha craditors of the J H W Sugar Limited, are hereby callad upon b submit ther claims witt The sharEhOIders mav note that Upﬂn tranSfer O'F the Shal'es to |EPF Autth‘ItV, "1C|Ud|ng a” beneﬂts aCCI'Ulng an

such shares, if any, the same can be claimed only from the IEPF Authority by submitting an online application to the
|IEPF Authority in Form IEPF-5 available on the website www.iepf.gov.in along with fee specified by the Authority.

proct on of before 2% Bprl 2025 o the Intenm Bescfulion Prolessional at the address

mentisned againstentry Mo 10.

The financlal credilors shall submit thalr daims with proaf by elecironlc means only. All ather

credibors may submit the claims with proof in person, by postor by electonic means,

A financial creditor belonging to a class, as listed against the enfry No. 12, shall indicate s

choice of authorzed represantatve from amang the three insolvency professionals lished

against entry Mo, 13 bo acd as authorized representative of the dass in Form CA = MNA

Submizsion of false or misleading proofs of claim shaf atiract penatties Saii-

Alok Kumar Agarwal

Interim Resolution Professional - J H'Y Segar Limited

All stakeholders, customers, and the ganeral public are hereby Informed that there
i5 change in name only and there (s no change in the legal status or conshtution of
the company, and all existing contracts, obligations, and liabilifies entered inta
under the ald name shall continue to be binding under the new name,

For any gueries, please contact: FYNX CAPITAL LIMITED

Registered Offica: Office No. 1001, Tenth Floor, K.P. Aurum Building, €TS No 4264,
Marol Maroshi Road, Andheri (E), Marol Bazar, Mumbai - 300059

Phone: +#51B655900272 f+91 8655000275

Email : compliance @fynucapital.com

Webisite s wwnw.fynxcapital.com

For any queries in respect of the above matter, shareholders may contact KFin Technologies Limited, the Registrar &
Transfer Agent of the Bank to, Ms. Shobha Anand, Deputy Vice President at Unit: YES BANK Limited, Karvy Selenium
Tower B, Plot 31-32, Gachibowli, Financial District, Nanakramguda, Hyderabad - 500032, Tel: +91- 40 - 6716 2222
e-mail ID; einward.ris@kfintech.com.

By Order of the Board |BBI Reg. No: IBBUIPA-001/1P-PO00SS/2017-2018/10137 For YES BANK Limited
Place : Mumbai For, FYAXY CAPITAL LIMITED AFA Validity- 31st Dacember, 2025 Sdl-
Date: 05/04/2025 iit:fﬁﬁnﬂ’r knownas Rajath Finance Limited) IBEI Regn Address/Email: 605, Suriclly Busiass ?;;:jgcllr E%..rsu IFEuau. Sacior 54 Place: Mumbai Sanjay Abhyankar
: Gurgaon, Haryana- 122002/ lok@msolvencysanices.in ate:

Cormasponding Address/Email;
C-100 Seator-2, Block-C, Noida, UP-201301jmsugan@iboprocass.in

epaper.ﬁnanf:taiexpress.mn'. .

Company Secretary & Compliance Officer

Placa: Guregram

New Delhi
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IN FY25,CONSIGNMENTS WORTH (3,446.66 CRORE ENTERED PETRAPOLE PORT

Before India halted trans-shipment,
Bangla border port saw sharp uptick

RAVIK BHATTACHARYA
Kolkata, April 10

BEFORE INDIATERMINATED
the trans-shipment facility
for Bangladesh’s export cargo,
trucks and consignments saw
a sharp uptick at Petrapole,
the nation’s largest land port,
data shows.

New Delhi halted trans-
shipment facilities for the
neighbouring country on April
8, days after Bangladesh chief
adviser Muhammad Yunus
advocated the extension of the

for Bangladesh on April 8

in South Asia

INCREASING TENSIONS

M India halted trans-shipment facilities

M Petrapole is thel m It is situated on the
largest land port | Indo-Bangladesh border,
80 km from Kolkata

m India had allowed trans-shipment of
Bangladesh's cargo to third countries

W In FY24, 3,373 trucks with trans-
shipment cargo entered Petrapole

m This was first allowed in June 2020

M In FY24, Petrapole recorded
trade worth 230,42,092 cr

EmThese consignments
valued at 22,357.27 cr

Chinese economy around the
strategicallyimportant North-
east India region.

India first allowed trans-
shipment of export cargo from
Bangladesh to third countries
using Indian Land Customs
Stations and subsequently
Indian ports and airports on
June 29,2020.

According tosourcesin the
Petrapole Land Port’s customs
department, in FY24, 3,373
trucks with trans-shipment

commodities or export cargo
entered Petrapole from
Bangladesh, with 4,733 con-
signments valued at
2,357.27 crore.

In FY25, 4,686 trucks (a
39% increase) with trans-
shipment commodities
entered Petrapole with 7,772
consignments valued at
33,446.66 crore.

“Thefacilitywas extended by
our country to Bangladesh in
2020, but it saw little response

thatyearandin2021and 2022.
In2023,though, transshipment
consignments arrived in good
numbers,and therewas a sharp
increase thereon. Primarily,
ready-made garments come to
usascommoditiesand are then
flown to European countries like
Spain. The rush of consign-
ments is seen before the Euro-
pean festive season, including
Christmas,” said a senior Cus-
toms official at Petrapole. Offi-
cialsexplained that trucks from

Bangladesh first carry the con-
signments to Petrapole, where
they are checked by land port
and customsauthorities.Indian
trucks then take them to
Kolkata or Delhi airports.
“Every day, 150-200 trucks
enterfrom Bangladesh,of which
around 15-20 carry transship-
ment commodities.From India,
around 400 trucks go to the
Bangladesh side. Ever since we
received the notification, no
transshipment consignments

arebeingallowed. However,nor-
malimport-export truckmove-
mentaswell as passenger move-
ment between the two
countries continues,’said Kartik
Chakraborty, secretary, Petra-
pole Clearing Agents’ Staff Wel-
fare Association.

“Fourtrucks stationed on the
Bangladesh side (Benapoleland
port) returned to the country
yesterday. Most transshipment
consignments from Petrapole
used togotoKolkataairportand
thento foreign countries,either
directly orvia Delhiairport.This
is bad news for exporters of
Bangladesh, mainly garment
exporters. It was cheaper and
easier to send through India.
Indian truckowners that used to
carry the consignments from
Petrapole to Kolkata or Delhiair-
ports will suffer losses too. So
will labourers who unload and
load the consignmentsin Petra-
pole,” Sajedur Rehman, secre-
tary of the clearing agents ataff
association in  Benapole,
Bangladesh, said.

Bill to scrap post-studywork permit may draw fire in US

MANU KAUSHIK
New Delhi, April 10

WITH THE US government
reportedly preparing a Bill to
terminate Optional Practical
Training (OPT) programme,
India’s study-abroad plat-
forms remain unconvinced
thatitwill succeed.Theyargue
that the legislation would be
detrimental not only to stu-
dentsbutalso to the US higher-
education sector, and expect
significant pushback from
universitiesand industryalike.

“Any legislation like this
will reduce the number of stu-
dents going to the US, in addi-

tiontohavinganimpactonthe
quality of students that the US
universities will attract,” said
Karunn Kandoi, founder and
CEO of Vidysea Education.
Experts stated that the bill
is still in its early stages and is
largely driven by a handful of
advocacy groups. “If imple-
mented, the Bill will severely
impact nearly 4,000 universi-
ties in the US who are depen-
dent on foreign students to fill
their seats. Over the past few
years, the enrolments of local
studentsin US universities has
gone down drastically due to
declining value of degree pro-
grammes. This has increased

their dependence on interna-
tional students. The universi-
ties will likely oppose this Bill,
and hence, we don’t see any
near-term implications,” said
Saif Igbal, vice president at
ApplyBoard.

OPT,whichistied totheF-1
student visa, allows interna-
tional graduates towork in the
US for up to 12 months — and
up to 36 months forthosewith
STEM (Science, Technology,
Engineering and Mathematics)
degrees. Any abrupt end to the
programme would hit India
particularly hard,which is now
the largest sender of students
to the US after China.

SHATTERED DREAMS

International Student
Enrolments in US
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IRt sish [§) UCO BANK

(A Govt. of India Undertaking
Head Office-ll, Department of Information Technnh:&gﬁyr
38 4, DD Block, Sector — 1, Salt Lake, Kolkata—T00064

NOTICE INVITING TENDER
UCO Bank Invites tender for procurement of Public Financial Management
oystem (PFMS) Application & Associated Modules.
For more details, pleaze wvisit htips://www.ucobank.com or
https:figem.gov.in

Date: 11.04.2025

Aszsistant General Manager
Department of Information Technology

FEDERAL BANK

YOLIR PERFECT BAMEING PARTHER

THE FEDERAL BANK LTD.REG.OFFICE: PB. No: 103, FEDERAL TOWERS,
ALUVA, KERALA, INDIA - 683 101 Phone: 0484-2622263,
E-MAIL: secretarial@federalbank.co.in,

Website: www.federalbank.co.in, CIN: L65191KL1931PLC000368

NOTICE OF LOSS OF SHARE CERTIFICATES

Notice is hereby given that the following Share Certificates have
been reported lost. Letter of Confirmation in lieu of Share Certificates
reported as lost shall be issued, if no valid objection is received within
15 days from the date of publication of this notice.

s NO. OF
St NAME FoLIO | CERT.NO. DIST.NO. o
18349621 -
507532 18351930
1| ASHOKGUPTA | 77946 4620
1711443563 -
606373 | 1711445872
3779856 -
501496 3783350
2 SUDHAA 7904 6990
1698962988 -
601351 | 4608966482
19362976 -
s08252 19364475
3 |ELIZABETH SIMON| 85694 3000
1712285893 -
606987 | 1 12287392
Sd/-

Place: Aluva
Date:11.04.2025

Samir P Rajdev
Company Secretary

FYNX CAPITAL LIMITED
(Formerly known as Rajath Finance Limited)
CIN: LE5910MH1984PLC419700

Office Mo. 1001, Tenth Floor, K.P. Avrem Bullding, CTS No 4264, Marml Marashi Road,
Andherl (E), Maral Bazar, Mumbal - 400059
Wehsite: www.fymxcapital.com Contact No, +51 3655900272 7 +31 BGS5900275
E-mall: compliance@fmacapital.com

PUBLIC NOTICE

MOTIC® 15 h-e"'lr'i:ll,r grven Lo the public at targe that pursuant to the Mo objection
certificate issued by the Reserve Bank of India (RBI) vide letter no
COLDOR.I5G NG 586 79,/02-13-001,/2024- 25 dated 06.11,2024 and the approval of
the shareholders of the Company, Rajath Eingnce Lirmited; a Non-Banking Financeal
Company registered with the Reserve Bank of India under section 45 |A of the RBI
Act, 1934, having its Registered Office at Office Ne, 1001, Tenth Floor, K8 Aurum
Building, ET5 No42848, Marol Mareshi Read, Andbher [E], Marel Bazar, Mumbal -
400059, has changed its name to FYNX CAPITAL LIMITED with effect from April OF,
2025 as per the Cemficate of Incorporation pursuant to change of name isswed by
the Registrar of Companies [ROC) Cantral Processing Centre [CPC), dated April 07,
2025,

The company confinues to hold a Certificate of Registration (CoR) issued by the
Reserve Bank of India (RE|} bearing Registration Mo, B-13.02490; dated 12.08.2024,
under Section 45 |A of the Reserve Bank of India Act, 1934, unfil fresh Certaficate of
Registration [CoR}is issued by the Reserve Bank of india [RBI) with the new name.
Al stakeholders, customers, and the genaral public are hereby informed that there
iz change in name only and there is no change in the legal status or constitution of
the compary, and all existing contracts, obligations, and liabilities entered into
under the afd name shall continue to be binding under the new name

For any queries, please contact; FYNX CAPETAL LIMITED

Reglstered Office: Office No, 1001, Tenth Floor, I P. Aurum Bullding, CTS No. 4264,
Marel Maroshi Road, Andher (E), Marol Bazar, Mumbai —400055

Phone: +91B6550002 72 /+91 BE55900275

Emall : compliance @fynucapital.com

Website swww fynxeapltal.com

By Order of the Board

For, FYMY CAPITAL LIMITED

{Fermerky known as Rajath Finance Limited)

Sd/f-

Akash Hirenbhal Bheda

Company Secretary & Compliance Officer

Place : Mumbal
Date: 09/04/2025

Canada
Source: Open Doors

South Korea
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TATA

TATA POWER
{Corporate Condracts Deparbment, 5 Floor Station B]
Tata Power, Trombay Thermal Power Station Chembur-Mahul, Mumbai 400074, Maharashira, india.
(Board Line: 02267175329, Moblle; 7208090025 CIN: L28320MH1313PLC0005S6T

NOTIGE INVITING TENDER

The Tata Power Company Limited mvites tender from ebgible vendors for the
following package.

Supply of Coal mill verfical shaft at Trombay, Chembur-Mahul, Mumbai 400074
For defail MIT, please visit Tender section on website hitpsiwww tatapower.com, Last
date for receipt of request for issue of bid docementis 207 April 2025 up to 1500 Hrs.

I

TATA

TATA POWER
{Corporate Contracts Department|
Sahar Recelving Station, Near Holel Loela, Andheri (E], Mumbai 400 05%, Maharashira, India
{Board Line: 022-67173108) CIN: L22020MH1919PLCO00SET

NOTICGE INVITING EXPRESSION OF INTEREST

The Tata Power Company Limited hereby myvites Expression of Interest from eligible paries
far "Civil Works for Coal Pile Run Off System at PPGCL Thermal Power Station, Bara.
Prayagral, Uttar Pradesh." (Tender ref; CC25PMRD4%)

For datails of pre-gualificabon requirements, purchasag of fender socumant, bid sacunty, sfc
pleasa visit Tender saction of our wabsile (URL: hitps:www tatapowar.comiender). Eligible
parties wiling 1o participats may submit their expression of inferest along 'with the tenderfea on
or befora 217 April 2025,

FORM A
PUBLIC ANNOUNCEMENT
{Under Regulation 6 of the Insolvency and Bankruptcy Board of india
(Insolvency Resolution Process for Corporate Persons) Requlations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF J H V SUGAR LIMITED
RELEVANT PARTICULARS

1 Name of carporaie debioe JHY SUGAR LIMITED
2. |Date of icorporation of corporate debior | 1111141987 _
Aidharity under which comporata debtoris  |ROC Kolkala

incargorated | regEslead

q Corparate |dentity Mo, ¢ Limited Liabiity
ianlificalion Mo, of corposale deblar

3. |Address of iha regsiened office and Kamlataya Centre, 156-A, Lenin Saran|,
princpal-office (F any) of conporate debéor | Room Moo 212, lind Floor: Kolkeda, Wesl

L5421 WE19GTFRLCOB5EE]

Bangal - 700013
B | Insalvenoy commencement data in O7® Agril, 2035
respact of corparate debitor {CIRP order racaived an 08" Aprd, 2025|
7. |Estmated date of closure of insolvency  [04% Oct, 2025

resoelban OCEess

B Marne and registration number of i
insolvency professional acling as ntarim
resciiton prafiassional

8 Address and e-mail of the interim
resolytion professional, as regsiered with

Alok Kumar Agarwal

IBBI Reg Moz
[BENPA-O01IP-POO05S2017- 201810137
BS; Sunciy Business Towes, Goif Cowrse
Road, Sector 54, Gurgaon, Harrana-

iha Board 122002
alokiflinsolvencysendcas
10 Agdress and a-mail iz be used for C-100, Block-C, Secior-2, Noida, Utiar

correspandence with {ha inlerm resolution | Pradesh-201 31
professianal [Fresisgandiboprocess in
11 Last dale for submissson of daims 21 Agril, 2025
12 |Classes of crediioss, ifany, under clausa. | NolApphcable, o dlass idanified ved
(&) of sub-section (6A) of seckon 21
ascartaimed by the intenm resciulion
prodessiona
13 Mames of Insalvency Professionals
identifiad ba act as Aulbarized
Reprezaniative of credilors in aclass
{{Three names for each class)
4 1a) Refevant Fomrms and
by Dedails of authonzad repraseniatves
|are available ai: - 5
Mabtice is heraby given thal the Malional Company Law Trbunal, Kefkata Beach (Courf — 1)
has orderad the commencement of a corporate insolvency resolufion process of the JHY
Sugar Limited on 07 April 2025 [Drder recaived on 08 April 2025),
The creditors of the J H W Sugar Limited, are hereby called upon to sutsmitiheir claims with
proof on or before 21 Aprl 2025 1o the Intenm Resclulion Professional at the address
menbonad agamst enfny No. 10
The financial creditors shall submiitheir.ciaims with: proof by electronic means ondy, All other
craditees rimy submit e claims wilh pooal in person, by pasl of by elsclonic means,
A financial creditor B=longing fo & class, a3 isled against the entry o, 12, shall mscale #s
choice of authorized repeesentative from among the three insolvency professionals listed
againsl eniry No.13 to act as author zed representative of the class in Form CA. - NLA,
Submission of false ormisleading proofs of clasm shel atirect penalties Sl

Alok Kumar Agarwal

Interim Resolution Professional - J H W Sugar Limited

BBl Reg. No: [BEBUPA-001IP-POOOSS/201T-20181 0137

AFA Validity- 315t December, 2025

IBBI Regn AddressiEmail: 6035, Suntity Busingss Tower, Golf Course Road, Secior 54
Gurgaan, Haryane-122002alckEnsolvancysenices.in

Cormas ponding Addrass/Email;

C-100. Sector-2, Block-C, Nada, UP-201301/ | mvsugangibeprocass.in

Mot Appicable ; Mo class identified ved

Web link
Filtps ikl govdnien ameldosnicads

Date: 11.04_2025
Placa: Gurugram

Priyansh’s clear-cut batting
ethos: Watch the ball & hit it

SANDIP G
New Delhi, April 10

WITH A WITTY one-liner,
uttered with an expressionless
face, Punjab Kings’ Priyansh
Arya,reveals hisbatting ethos:
“Attacking batsmen hamesha
out hote to woh bahut ganda hi
lagta hain”

He was not talking about
the aesthetics of six-hitting,
but his immunity to the criti-
cisms that blow his way when
the attacking strokes he lives
by nails his end too.

He clarifies: “Not just me,
look at every attacking bats-
man. It’s part of the game,and
I don’t think
about fail-
ures, or
whether this
shot could get
me out or not, #
when I am bat-
ting. I just watch
the ball, and look
to hit it,” he says.
His thoughts, like
his batting, have an
irreducible simplicity.He
only sees wide open spaces on
the field, and a hard ball that
will fly off the blade.

So the first-ball duck
against Rajasthan Royals did-
n’t inhibit him from hitting a
first-ball six against Chennai
Super Kings. Even the most
enthusiastic IPL greenhorn
would have  exercised
restraint the second time
around.Butwhyshouldn’t he,
when he is bursting with his
six-hitting self-belief?

He remembers a chat with
Ricky Ponting in the nets the
day after Jofra Archer’s corker
had dishevelled his stumps.
“He asked me what I would do
if I get a similar ball the next
game.I told him Iwould try to
hit theball forasix.And he told
meitisnotaproblemand that
anyone could get out first ball
inthefirstball of the game,’he
says. The reassurance of

i

Shreyas lyer, the captain, that
hewould open in all 14 games
raised his morale further.

But few though would
imagine, let alone hit, the first
ball of the next game for a six.
Hedid,slapping the widish ball
over point without fuss,witha
brisk, anti-clockwise tilt of his
wrists, from the left-handed
Khaleel Ahmed.A catch,froma
leading edge, was spilled next
ball. But Priyansh batted as
though nothing had hap-
pened. “It didn’t weigh in my
mind, everybody drops
catches. We dropped plenty
too,” he says. He brushed the
reprieve aside with another

Punjab Kings opener
says hewasn't a
natural six hitter

swamping six the same over.
Beneath the outwardly
soft-edged exterior, though, is
an intelligent schemer. When
Ravi Ashwin, with a wealth of
765 international wickets,
marked his run-up, from
around the stumps,he imme-
diately second-guessed the
masterful spinner’s designs.“I
figured out what he was try-
ing to do, bowl into my legs
and cramp me. So I decided to
sweep him, and it is exactly
how he bowled,” he says. And
it was exactly how he greeted
his first ball. By now, he was
reading Ashwin’s mind like a
psychoanalyst. He waited on
the back foot for him to
err and slugged him overwide
long-off.

Everyfifth ballhe has
faced this IPL has
landed beyond the

fence (15 sixes off 75
"/ balls). He does sowith a

'#. ; note-perfect bat-swing,

+* which makes up for his
lack of Chris Gayle-like
shoulders or the forearms of
Sanath Jayasuriya or the
wings-span of Matthew Hay-
den. But he dismisses the
media-spun portrait of him as
anatural six-hitter.

“Itisnottruethat someone
is a born six-hitter. It is some-
thing that you get with matu-
rity and exposure. When I
started, was a timid boy.But I
became bolder after I began to
play more frequently,” he says.

He could come atypically
soft-spoken for a cricketer
from Delhi,but he doesn’t take
refuge in platitudes. He could
be playfully blunt too. Asked
about the “specifics” of
Ponting’s counsel to him, he
faked innocence. “I frankly
don’t remember what he told
me. I would remember it only
when I am at the nets or bat-
tingin the nets,”he says.Asif to
assert his innocence, he
repeats, “Sach mein sir, sach
mein yaad nahin hain”

OK PLAY INDIA LIMITED

CIN No: L28219HR1988PLC030347

Regd. Office: 17-18, Roz- Ka-Meo Industrial Estate,
Tehsil Nuh, District Mewat, Haryana. - 122103
Website: www.okplay.in, Email: info@okplay.in
Tel: 011-46190000, Fax: 011-46190090

ended March 31, 2025

STATEMENT OF AUDITED FINANCIALS RESULTS STANDALONE AND CONSOLIDATED FOR THE
QUARTER AND YEAR ENDED MARCH 31, 2025

The Board of Directors of the Company, at the Meeting held on April 09, 2025 approved the
audited Financial results of the Company-Standalone and Consolidated for the quarter and year

The Results along with the Auditors Report have been posted on the Company's website al
https://okplay.in/wp-content/uploads/2025/04/Board-Meeting-09-Apr-2025.pdf and can be

Date: 09.04.2025
Place: New Delhi

accessed by scanning the QR Code.

Company Secretary & Compliance Officer

Note: The above inlimation is in accoraance with Regulation 33 read with Regulation 4/7(1) of the SEB! (Listing Obligations and Disclosure
Requirements) Reguiations, 2015.

By Order of the Board
For OK Play India Limited
Sd/-

Meenu Goswami

~/ YES BANK

Registered & Corporate Office:

YES BANK Limited: YES BANK House, Off Western Express Highway, Santacruz (E),

— -

0/ +91 (22) 6507 9800

s LES190MHZ003PLC143245

Place: Mumbai
Date: April 11,2025

NOTICE

Transfer of Equity Shares of the Bank to Investor Education and Protection Fund

(IEPF) Authority

Notice is hereby given that pursuant to the provisions of Section 124 of the Companies Act, 2013 (the Act) read
with the Investor Education and Protection Fund Authority (Accounting, Audit, Transfer and Refund) Rules, 2016
(“the Rules"), as amended, the Equity Shares of the Company (“Bank”) in respect of which dividend has remained
unclaimed or unpaid for a period of seven consecutive years are required to be transferred by the Bank to the demat
account of the IEPF Authority.

The Bank has sent communications to the concerned shareholders whose shares are liable to be transferred to
the IEPF Authority at their registered email IDs or latest available address, advising them to claim their unclaimed
dividends. The Bank has uploaded details of the concerned shareholders whose shares are due for transfer to the
IEPF Authority on its website www.yesbank.in. Shareholders are requested to refer to the website to verify the
details of unclaimed dividends and the shares which are liable to be transferred to the IEPF Autharity.

The concerned shareholder(s) holding shares in physical form and whose shares are liable to be transferred to the
|IEPF Authority, may note that upon transfer of shares to IEPF Authority, the original share certificate(s) which
are registered in their name will stand automatically cancelled and be deemed non-negotiable, In case of shares
which are held in dematerialized form, to the extent of shares liable to be transferred, shall be debited from the
shareholders’ account. In case the concerned shareholders do not claim their unclaimed dividends by July 11, 2025,
the Bank shall transfer the shares to the |IEPF Authority in compliance of the said Rules without any further notice
to the shareholders and no liability shall lie against the Bank in respect of the shares so transferred.

The shareholders may note that upon transfer of the shares to IEPF Authority, including all benefits accruing on
such shares, if any, the same can be claimed only from the IEPF Authority by submitting an online application to the
|IEPF Authority in Form IEPF-5 available on the website www.iepf.gov.in along with fee specified by the Authority.

For any queries in respect of the above matter, shareholders may contact KFin Technologies Limited, the Registrar &
Transfer Agent of the Bank to, Ms. Shobha Anand, Deputy Vice President at Unit: YES BANK Limited, Karvy Selenium
Tower B, Plot 31-32, Gachibowli, Financial District, Nanakramguda, Hyderabad - 500032, Tel: +91- 40 - 6716 2222
e-mail ID; einward.ris@kfintech.com.

For YES BANK Limited
Sd/-
Sanjay Abhyankar
Company Secretary

epaperfinancialexpress.comid @ @

Lucknow
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IN FY25,CONSIGNMENTS WORTH (3,446.66 CRORE ENTERED PETRAPOLE PORT

Before India halted trans-shipment,
Bangla border port saw sharp uptick

RAVIK BHATTACHARYA
Kolkata, April 10

BEFORE INDIATERMINATED
the trans-shipment facility
for Bangladesh’s export cargo,
trucks and consignments saw
a sharp uptick at Petrapole,
the nation’s largest land port,
data shows.

New Delhi halted trans-
shipment facilities for the
neighbouring country on April
8, days after Bangladesh chief
adviser Muhammad Yunus
advocated the extension of the
Chinese economy around the
strategicallyimportant North-
east India region.

India first allowed trans-
shipment of export cargo from
Bangladesh to third countries
using Indian Land Customs
Stations and subsequently
Indian ports and airports on
June 29,2020.

According tosourcesin the
Petrapole Land Port’s customs
department, in FY24, 3,373
trucks with trans-shipment

INCREASING TENSIONS

m India halted trans-shipment facilities

for Bangladesh on April 8

M Petrapole is thel m It is situated on the
largest land port | Indo-Bangladesh border,
80 km from Kolkata

in South Asia

m India had allowed trans-shipment of
Bangladesh's cargo to third countries

M In FY24, 3,373 trucks with trans-
shipment cargo entered Petrapole

MThese consignments
valued at 22,357.27 cr

m This was first allowed in June 2020

M In FY24, Petrapole recorded
trade worth 230,42,092 cr

commodities or export cargo
entered Petrapole from
Bangladesh, with 4,733 con-
signments valued at
2,357.27 crore.

In FY25, 4,686 trucks (a
39% increase) with trans-
shipment commodities
entered Petrapole with 7,772
consignments valued at
33,446.66 crore.

“Thefacilitywas extended by
our country to Bangladesh in
2020, but it saw little response

thatyearandin2021and 2022.
In2023,though, transshipment
consignments arrived in good
numbers,and there was a sharp
increase thereon. Primarily,
ready-made garments come to
usascommoditiesand are then
flown to European countries like
Spain. The rush of consign-
ments is seen before the Euro-
pean festive season, including
Christmas,” said a senior Cus-
toms official at Petrapole. Offi-
cialsexplained that trucks from

Bangladesh first carry the con-
signments to Petrapole, where
they are checked by land port
and customsauthorities.Indian
trucks then take them to
Kolkata or Delhi airports.
“Every day, 150-200 trucks
enterfrom Bangladesh,of which
around 15-20 carry transship-
ment commodities.From India,
around 400 trucks go to the
Bangladesh side. Ever since we
received the notification, no
transshipment consignments

arebeingallowed. However,nor-
malimport-export truckmove-
mentaswell as passenger move-
ment between the two
countries continues,’said Kartik
Chakraborty, secretary, Petra-
pole Clearing Agents’ Staff Wel-
fare Association.

“Fourtrucks stationed on the
Bangladesh side (Benapoleland
port) returned to the country
yesterday. Most transshipment
consignments from Petrapole
used togotoKolkataairportand
thentoforeign countries,either
directly orvia Delhiairport.This
is bad news for exporters of
Bangladesh, mainly garment
exporters. It was cheaper and
easier to send through India.
Indian truckowners that used to
carry the consignments from
Petrapole to Kolkata or Delhiair-
ports will suffer losses too. So
will labourers who unload and
load the consignmentsin Petra-
pole,” Sajedur Rehman, secre-
tary of the clearing agents ataff
association in  Benapole,
Bangladesh, said.

Bill to scrap post-studywork permit may draw fire in US

MANU KAUSHIK
New Delhi, April 10

WITH THE US government
reportedly preparing a Bill to
terminate Optional Practical
Training (OPT) programme,
India’s study-abroad plat-
forms remain unconvinced
thatitwill succeed.Theyargue
that the legislation would be
detrimental not only to stu-
dentsbutalso to the US higher-
education sector, and expect
significant pushback from
universitiesand industryalike.

“Any legislation like this
will reduce the number of stu-
dents going to the US, in addi-

tiontohavinganimpactonthe
quality of students that the US
universities will attract,” said
Karunn Kandoi, founder and
CEO of Vidysea Education.
Experts stated that the bill
is still in its early stages and is
largely driven by a handful of
advocacy groups. “If imple-
mented, the Bill will severely
impact nearly 4,000 universi-
ties in the US who are depen-
dent on foreign students to fill
their seats. Over the past few
years, the enrolments of local
studentsin US universities has
gone down drastically due to
declining value of degree pro-
grammes. This has increased

their dependence on interna-
tional students. The universi-
ties will likely oppose this Bill,
and hence, we don’t see any
near-term implications,” said
Saif Igbal, vice president at
ApplyBoard.

OPT,whichistied totheF-1
student visa, allows interna-
tional graduates towork in the
US for up to 12 months — and
up to 36 months forthosewith
STEM (Science, Technology,
Engineering and Mathematics)
degrees. Any abrupt end to the
programme would hit India
particularly hard,which is now
the largest sender of students
to the US after China.

SHATTERED DREAMS

International Student
Enrolments in US
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IRt sish [§) UCO BANK

(A Govi. of India Undertaking
Head Office-ll, Department of Information Technntuﬁgr
38 4, DD Block, Sector — 1, Salt Lake, Kolkate—T00064

NOTICE INVITING TENDER

aystem (PFMS) Application & Associated Modules.

https:figem.gowv.in
Date: 11.04,.2025

Agsistant General Manager

UCO Bank Invites tender for procurement of Public Finandial Management

For more details, pleaze wvisit https:/ilwww.ucobank.com or

Department of Information Technology

FEDERAL BANK

YOLIR PERFECT BAMEING PARTHER

THE FEDERAL BANK LTD.REG.OFFICE: PB. No: 103, FEDERAL TOWERS,
ALUVA, KERALA, INDIA - 683 101 Phone: 0484-2622263,
E-MAIL: secretarial@federalbank.co.in,

Website: www.federalbank.co.in, CIN: L65191KL1931PLC000368

NOTICE OF LOSS OF SHARE CERTIFICATES

Notice is hereby given that the following Share Certificates have
been reported lost. Letter of Confirmation in lieu of Share Certificates
reported as lost shall be issued, if no valid objection is received within
15 days from the date of publication of this notice.

s NO. OF
St NAME FoLIO | CERT.NO. DIST.NO. o
18349621 -
507532 18351930
1| ASHOKGUPTA | 77946 4620
1711443563 -
606373 | 1711445872
3779856 -
501496 3783350
2 SUDHAA 7904 6990
1698962988 -
601351 | 4608966482
19362976 -
508252 19364475
3 |ELIZABETH SIMON| 85694 3000
1712285893 -
606987 | ;12287392
Sd/-

Place: Aluva
Date:11.04.2025

Samir P Rajdev
Company Secretary

I

TATA

TATA POWER
{Corporate Condracts Deparbment, 5 Floor Station B|
Tata Power, Trombay Thermal Power Station Chembur-Mahul, Mumbai 400074, Maharashira, india.
(Board Line: 02267175329, Mobile; T208090025) CIN: L28320MH1313PLC0G0S6T

NOTIGE INVITING TENDER

The Tata Power Company Limited mvites tender from ebgible vendors for the
following package.

Supply of Coal mill verfical shaft at Trombay, Chembur-Mahul, Mumbai 400074
For defail NIT, please visit Tender section on websile hitpsiwww tatapower.com, Last
date for receipt of request for issue of bid docementis 20 April 2025 up to 1500 Hrs.

/MW

TATA

TATA POWER
{Corporate Contracts Department)
Sahar Recelving Station, Near Holel Loala, Andheri (E], Mumbai 400 055, Maharashira, India
{Board Line: 022-671731088) CIN: L22020MH1919PLCO00SET

NOTICGE INVITING EXPRESSION OF INTEREST

The Tata Power Company Limited herehy mvites Expression of Interest from eligible peries
far "Civil Works for Coal Pile Run Off System at PPGCL Thermal Power Station, Bara,
Prayagra, Uttar Pradesh." (Tender ref; CC25PMRD4%)

For datails of pre-gualificabon requirements, purchasag of fender socumant, bad sacunty, efc
please visit Tender sachion of our wabsile (URL: hitps:www. tatapowar.comender). Eligible
parties wiling o participate may submit their expression of inferest along 'with the tender fea on
or befora 317 April 2025,

FYNX CAPITAL LIMITED
(Formerly known as Rajath Finance Limited)
CIN: L65310MH1984PLC419700

Office Mo, 1001, Tenth Floor, K.P. Avrem Bullding, CTS No 4264, Marml Marashi Road,
Andherl (E), Maral Bazar, Mumbal - 400059
Wehsite: www.hymxcapital.com Contact No, +31 3655900272 7 +31 BG5590027 5
E-maill: compliance@fmacapital.com

PUBLIC NOTICE

MOTIC® 15 h-e"'lr'i:ll,r Erven to the public at targe that pursuant to the Mo objection
certificate issued by the Reserve Hank of India (RBI) vide letter no
COLDOR.I5G NG 546 79,/02-13-001,/2024- 25 dated 06.11,2024 and the approval of
the sharehalders of the Company, Bajath Einance Lirmited; a Non-Banking Financeal
Company registered with the Reserve Bank of India under section 45 |A of the RBI
Act, 1934, having its Registered Office at Office Ne, 1001, Tenth Floor, K8 Aurum
Building, ET5 No42848, Marol Maroshi Read, Andher [E], Maroel Bazar, Mumbal -
400059, has changed ts name to FYNX CAPITAL LIMITED with effect from &pril OF,
2025 as per the Cemficate of incorporation pursuant to change of name isswed by
the Registrar of Companies [ROC) Cantral Processing Centre [CPC), dated April 07,
2025,

The company confinues to hold a Certificate of Registration (CoR) issued by the
Reserve Bank of India (RE|} bearing Registration Mo, B-13.02490 dated 12.08.2024,
under Section 45 |A of the Reserve Bank of India Act, 1934, unfil fresh Certaficate of
Registration [CoR}is issued by the Reserve Bank of india [RBI) with the new name.
Al stakeholders, customers, and the genaral public are hereby informed that there
iz change in name only and there is no change in the legal status or constitution of
the compamy,. and all existing contracts, obligations, and liabilities entered into
under the afd name shall continue to be binding under the nrew name

For any queries, please contact; FYNX CAPETAL LIMITED

Reglstered Office: Office No, 1001, Tenth Floor, IP. Aurum Bullding, CTS No. 4264,
Marol Maroshi Road, Andher (E), Marol Bazar, Mumbai —400055

Phone: +91B6550002 72 /+91BE55900275

Emall : compliance @fynucapital.com

Website swww fynxeapltal.com

By Order of the Board

For, FYMY CAPITAL LIMITED

{Farmerky known as Rajath Finance Limited)

Sd/-

Akash Hirenbhal Bheda

Company Secretary & Compliance Officer

Place : Mumbal
Date: 09/04/2025

FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of india
{Insolvency Resotution Process for Corporate Parsons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF J H V SUGAR LIMITED
RELEVANT PARTICULARS

1 Name of corpargie debioe JHY SUGAR LIMITED
2. |Date of incorporaion of corporate debior | 1111111987 _
s Aidharity under which comporata debtor is  |ROC Kolkala

incargaratad | regslead

q Corparate |dentity Mo, ¢ Limited Liabiity
iantificalion Ma. of corposale deblar

8 Address of 1he regisiened office and Kamlataya Centre, 156-A, Lenin Sarani,
principal-office (F any) of comporate debéor | Room Moo 212, lind Floor: Kolksda, Wesl

Bangal - 700013

L1541 WEI19GTFRLCOB5EE]

B | Insalvenoy commencement data in O7® Agril, 2035

respac! of corparale dabitor {CIRP order racaived an 08" Aprd, 2025)
7. |Estmated date of closure of insolvency  [04% Oct, 2025

resokibon Eocess
B Marne and registration number of i Alok Kumar Agarwal

insolvency professional acling as interm | IBBI Reg Ma:

[BENPA-O01IP-POI0SE0 T -2 B3 37
BS; Sunciy Besiness Towes, Goif Cowrse
Road, Sector 54, Gurgaon, Harrana-
122002
alokEdinsolvencysendcas n
10 Address and a-mail t2 be used for C-100, Block-C, Secior-2. Moida, Utiar
correspandence with {ha inlerm resolution | Pradesh-201 X1
professianal [Fresisgandiboprocessin
1 Last dale for submissson of daims 21 April, 2025
12 |Classes of credilors, iFany, under clausa. | NolApphcable, Ko lass idanified ved
ik of sub-section (6A) of sackan 21
ascartaimead by the intenm resciulion
prodessional
13 Mames of Insalvency Professionals
identifiad ba act as Aulborized
Raprazantative of credilors in aclass
{{Thrae names for each class)
4 i1a) Refavant Fomms and
by Dedails of authonzad repraseniatoas
|are available at: . :
Mabtice is heraby given thal the Malional Company Law Trbunal, Kefkata Beach (Courf — 1)
has orderad the commencement of a corporate insolvency résolufion process of the J HY
Sugar Limited on 07 April 2025 [Order recaived on 08 April 2025),
The creditors of the J H W Sugar Limited, are hereby called upon to subtsmitiheir claims wifh
proof on or before 21 Aprl 2025 to the Intenim Resclulion Professional al the address
menboned agamstentry No. 10
The fnancial creditors shall submiitheir.ciaims with proof by electronic means ondy, All other
cradibers sy submit e claims wilh proof in person, by pastor by eleclonic means,
A financial creditor B=longing fo & class, a5 lisled against the entry No. 12, shall mscale #s
choice of authorized representatve from:-among the three insolvency professionals lished
agansl eniry No.13 to act as author zed represantative of the class in Farm CA. - WA,
Submission of false ormisleading proofs of clasm shel alirect penalties Sl

Alok Kumar Agarwal

Interim Resolution Professional - J H ¥ Sugar Limited

IBEI Reg. No: IBBUIRA-001FP-POO0SS 301 T-201 610137

AFA Validity- 315t December, 2025

IBBI Regn AddressiEmail: 605, Suntity Busingss Tower, Golf Coursae Road, Secior 54
Gurgaan, Haryane-122002 ok Ensolvancysenices.in

Corras ponding Addrass/Email:

C-100. Sector-2, Block-C, Noda, UP-201301/mvsugantlibeprocass.in

resciiton prafiessional

o, Aokdress and a-mail of the interm
resclution professional, a3 regsienad with
iha Board

Mot Appicable ; Mo class idenlified ved

W fink:
Filtps bl gov nen Rameldosnicads

Date: 11.04_2025
Placa: Gurugram
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Priyansh’s clear-cut batting
ethos: Watch the ball & hit it

SANDIP G
New Delhi, April 10

WITH A WITTY one-liner,
uttered with an expressionless
face, Punjab Kings’ Priyansh
Arya,reveals hisbatting ethos:
“Attacking batsmen hamesha
out hote to woh bahut ganda hi
lagta hain”

He was not talking about
the aesthetics of six-hitting,
but his immunity to the criti-
cisms that blow his way when
the attacking strokes he lives
by nails his end too.

He clarifies: “Not just me,
look at every attacking bats-
man. It’s part of the game,and
I don’t think
about fail-
ures, or
whether this
shot could get
me out or not, *
when I am bat-
ting. I just watch
the ball, and look
to hit it,” he says.
His thoughts, like
his batting, have an
irreducible simplicity.He
only sees wide open spaces on
the field, and a hard ball that
will fly off the blade.

So the first-ball duck
against Rajasthan Royals did-
n’t inhibit him from hitting a
first-ball six against Chennai
Super Kings. Even the most
enthusiastic IPL greenhorn
would have  exercised
restraint the second time
around.Butwhyshouldn’t he,
when he is bursting with his
six-hitting self-belief?

He remembers a chat with
Ricky Ponting in the nets the
day after Jofra Archer’s corker
had dishevelled his stumps.
“He asked me what I would do
if I get a similar ball the next
game.I told him Iwould try to
hit theball forasix.And he told
meitisnotaproblem and that
anyone could get out first ball
inthefirstball of the game,’he
says. The reassurance of

Shreyas lyer, the captain, that
hewould open in all 14 games
raised his morale further.

But few though would
imagine, let alone hit, the first
ball of the next game for a six.
Hedid,slapping the widish ball
over point without fuss,witha
brisk, anti-clockwise tilt of his
wrists, from the left-handed
Khaleel Ahmed.A catch,froma
leading edge, was spilled next
ball. But Priyansh batted as
though nothing had hap-
pened. “It didn’t weigh in my
mind, everybody drops
catches. We dropped plenty
too,” he says. He brushed the
reprieve aside with another

Punjab Kings opener
says hewasn't a
natural six hitter

swamping six the same over.
Beneath the outwardly
soft-edged exterior,though,is
an intelligent schemer. When
Ravi Ashwin, with a wealth of
765 international wickets,
marked his run-up, from
around the stumps,he imme-
diately second-guessed the
masterful spinner’s designs.“I
figured out what he was try-
ing to do, bowl into my legs
and cramp me. SoI decided to
sweep him, and it is exactly
how he bowled,” he says. And
it was exactly how he greeted
his first ball. By now, he was
reading Ashwin’s mind like a
psychoanalyst. He waited on
the back foot for him to
err and slugged him overwide
long-off.

Everyfifth ballhe has
faced this IPL has
landed beyond the

fence (15 sixes off 75
« | balls). He does sowith a

[, y note-perfect bat-swing,
N

which makes up for his
lack of Chris Gayle-like
shoulders or the forearms of
Sanath Jayasuriya or the
wings-span of Matthew Hay-
den. But he dismisses the
media-spun portrait of him as
anatural six-hitter.
“Itisnottruethat someone
is a born six-hitter. It is some-
thing that you get with matu-
rity and exposure. When I
started, was a timid boy.But I
became bolder after I began to
play more frequently,” he says.
He could come atypically
soft-spoken for a cricketer
from Delhi,but he doesn’t take
refuge in platitudes. He could
be playfully blunt too. Asked
about the “specifics” of
Ponting’s counsel to him, he
faked innocence. “I frankly
don’t remember what he told
me. I would remember it only
when I am at the nets or bat-
tinginthenets,”he says.Asif to
assert his innocence, he
repeats, “Sach mein sir, sach
mein yaad nahin hain”

OK PLAY INDIA LIMITED

CIN No: L28219HR1988PLC030347

Regd. Office: 17-18, Roz- Ka-Meo Industrial Estate,
Tehsil Nuh, District Mewat, Haryana. - 122103
Website: www.okplay.in, Email: info@okplay.in
Tel: 011-46190000, Fax: 011-46190090

ended March 31, 2025

STATEMENT OF AUDITED FINANCIALS RESULTS STANDALONE AND CONSOLIDATED FOR THE
QUARTER AND YEAR ENDED MARCH 31, 2025

The Board of Directors of the Company, at the Meeting held on April 09, 2025 approved the
audited Financial results of the Company-Standalone and Consolidated for the quarter and year

The Results along with the Auditors Report have been posted on the Company's website al
https://okplay.in/wp-content/uploads/2025/04/Board-Meeting-09-Apr-2025.pdf and can be

Date: 09.04.2025
Place: New Delhi

accessed by scanning the QR Code.

Note: The above inlimation is in accoraance with Regulation 33 read with Regulation 4/7(1) of the SEB! (Listing Obligations and Disclosure
Requirements) Reguiations, 2015.

By Order of the Board

For OK Play India Limited

Sd/-

Meenu Goswami

Company Secretary & Compliance Officer

~/ YES BANK

Registered & Corporate Office:
YES BANK Limited: YES BANK House, Off Western Express Highway, Santacruz (E),

Fax: +91(22) 2619 2866
Email: shareholders

Mumbai - £00055, India. Tel: +91 (22) 5091 9800 / +91 (22) 6507 9800
Website: wiww
esbank.n | CIN: L65190MH2003PLC143249

yespank.in

Place: Mumbai
Date: April 11,2025

NOTICE
Transfer of Equity Shares of the Bank to Investor Education and Protection Fund
(IEPF) Authority

Notice is hereby given that pursuant to the provisions of Section 124 of the Companies Act, 2013 (the Act) read
with the Investor Education and Protection Fund Authority (Accounting, Audit, Transfer and Refund) Rules, 2016
(“the Rules"), as amended, the Equity Shares of the Company (“Bank”) in respect of which dividend has remained
unclaimed or unpaid for a period of seven consecutive years are required to be transferred by the Bank to the demat
account of the IEPF Authority.

The Bank has sent communications to the concerned shareholders whose shares are liable to be transferred to
the IEPF Authority at their registered email IDs or latest available address, advising them to claim their unclaimed
dividends. The Bank has uploaded details of the concerned shareholders whose shares are due for transfer to the
IEPF Authority on its website www.yesbank.in. Shareholders are requested to refer to the website to verify the
details of unclaimed dividends and the shares which are liable to be transferred to the IEPF Autharity.

The concerned shareholder(s) holding shares in physical form and whose shares are liable to be transferred to the
|IEPF Authority, may note that upon transfer of shares to IEPF Authority, the original share certificate(s) which
are registered in their name will stand automatically cancelled and be deemed non-negotiable. In case of shares
which are held in dematerialized form, to the extent of shares liable to be transferred, shall be debited from the
shareholders’ account. In case the concerned shareholders do not claim their unclaimed dividends by July 1, 2025,
the Bank shall transfer the shares to the |IEPF Authority in compliance of the said Rules without any further notice
to the shareholders and no liability shall lie against the Bank in respect of the shares so transferred.

The shareholders may note that upon transfer of the shares to IEPF Authority, including all benefits accruing on
such shares, if any, the same can be claimed only from the IEPF Authority by submitting an online application to the
|IEPF Authority in Form IEPF-5 available on the website www.iepf.gov.in along with fee specified by the Authority.

For any queries in respect of the above matter, shareholders may contact KFin Technologies Limited, the Registrar &
Transfer Agent of the Bank to, Ms. Shobha Anand, Deputy Vice President at Unit: YES BANK Limited, Karvy Selenium
Tower B, Plot 31-32, Gachibowli, Financial District, Nanakramguda, Hyderabad - 500032, Tel: +91- 40 - 6716 2222
e-mail ID: einward.ris@kfintech.com.

For YES BANK Limited
Sd/-
Sanjay Abhyankar
Company Secretary

epaperfinancialexpress.comid@ @

. Chandigarh
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IN FY25,CONSIGNMENTS WORTH (3,446.66 CRORE ENTERED PETRAPOLE PORT

Before India halted trans-shipment,
Bangla border port saw sharp uptick

RAVIK BHATTACHARYA
Kolkata, April 10

BEFORE INDIATERMINATED
the trans-shipment facility
for Bangladesh’s export cargo,
trucks and consignments saw
a sharp uptick at Petrapole,
the nation’s largest land port,
data shows.

New Delhi halted trans-
shipment facilities for the
neighbouring country on April
8, days after Bangladesh chief
adviser Muhammad Yunus
advocated the extension of the

for Bangladesh on April 8

in South Asia

INCREASING TENSIONS

M India halted trans-shipment facilities

M Petrapole is thel m It is situated on the
largest land port | Indo-Bangladesh border,
80 km from Kolkata

m India had allowed trans-shipment of
Bangladesh's cargo to third countries

W In FY24, 3,373 trucks with trans-
shipment cargo entered Petrapole

m This was first allowed in June 2020

M In FY24, Petrapole recorded
trade worth 230,42,092 cr

EmThese consignments
valued at 22,357.27 cr

Chinese economy around the
strategicallyimportant North-
east India region.

India first allowed trans-
shipment of export cargo from
Bangladesh to third countries
using Indian Land Customs
Stations and subsequently
Indian ports and airports on
June 29,2020.

According tosourcesin the
Petrapole Land Port’s customs
department, in FY24, 3,373
trucks with trans-shipment

commodities or export cargo
entered Petrapole from
Bangladesh, with 4,733 con-
signments valued at
2,357.27 crore.

In FY25, 4,686 trucks (a
39% increase) with trans-
shipment commodities
entered Petrapole with 7,772
consignments valued at
33,446.66 crore.

“Thefacilitywas extended by
our country to Bangladesh in
2020, but it saw little response

thatyearandin2021and 2022.
In2023,though, transshipment
consignments arrived in good
numbers,and therewas a sharp
increase thereon. Primarily,
ready-made garments come to
usascommoditiesand are then
flown to European countries like
Spain. The rush of consign-
ments is seen before the Euro-
pean festive season, including
Christmas,” said a senior Cus-
toms official at Petrapole. Offi-
cialsexplained that trucks from

Bangladesh first carry the con-
signments to Petrapole, where
they are checked by land port
and customsauthorities.Indian
trucks then take them to
Kolkata or Delhi airports.
“Every day, 150-200 trucks
enterfrom Bangladesh,of which
around 15-20 carry transship-
ment commodities.From India,
around 400 trucks go to the
Bangladesh side. Ever since we
received the notification, no
transshipment consignments

arebeingallowed. However,nor-
malimport-export truckmove-
mentaswell as passenger move-
ment between the two
countries continues,’said Kartik
Chakraborty, secretary, Petra-
pole Clearing Agents’ Staff Wel-
fare Association.

“Fourtrucks stationed on the
Bangladesh side (Benapoleland
port) returned to the country
yesterday. Most transshipment
consignments from Petrapole
used togotoKolkataairportand
thento foreign countries,either
directly orvia Delhiairport.This
is bad news for exporters of
Bangladesh, mainly garment
exporters. It was cheaper and
easier to send through India.
Indian truckowners that used to
carry the consignments from
Petrapole to Kolkata or Delhiair-
ports will suffer losses too. So
will labourers who unload and
load the consignmentsin Petra-
pole,” Sajedur Rehman, secre-
tary of the clearing agents ataff
association in  Benapole,
Bangladesh, said.

Bill to scrap post-studywork permit may draw fire in US

MANU KAUSHIK
New Delhi, April 10

WITH THE US government
reportedly preparing a Bill to
terminate Optional Practical
Training (OPT) programme,
India’s study-abroad plat-
forms remain unconvinced
thatitwill succeed.Theyargue
that the legislation would be
detrimental not only to stu-
dentsbutalso to the US higher-
education sector, and expect
significant pushback from
universitiesand industryalike.

“Any legislation like this
will reduce the number of stu-
dents going to the US, in addi-

tiontohavinganimpactonthe
quality of students that the US
universities will attract,” said
Karunn Kandoi, founder and
CEO of Vidysea Education.
Experts stated that the bill
is still in its early stages and is
largely driven by a handful of
advocacy groups. “If imple-
mented, the Bill will severely
impact nearly 4,000 universi-
ties in the US who are depen-
dent on foreign students to fill
their seats. Over the past few
years, the enrolments of local
studentsin US universities has
gone down drastically due to
declining value of degree pro-
grammes. This has increased

their dependence on interna-
tional students. The universi-
ties will likely oppose this Bill,
and hence, we don’t see any
near-term implications,” said
Saif Igbal, vice president at
ApplyBoard.

OPT,whichistied totheF-1
student visa, allows interna-
tional graduates towork in the
US for up to 12 months — and
up to 36 months forthosewith
STEM (Science, Technology,
Engineering and Mathematics)
degrees. Any abrupt end to the
programme would hit India
particularly hard,which is now
the largest sender of students
to the US after China.

SHATTERED DREAMS

International Student
Enrolments in US

o
60
m—-
N
0
—

N
0
i

o
(o))
L

O
0 -
o |9
N

b=
O
AN

289,526

I L

China

India
B 2020-21 W 2021-22 W 2022-23 F 2023-24

IRt sish [§) UCO BANK

(A Govt. of India Undertaking
Head Office-ll, Department of Information Technnh:&gﬁyr
38 4, DD Block, Sector — 1, Salt Lake, Kolkata—T00064

NOTICE INVITING TENDER
UCO Bank Invites tender for procurement of Public Financial Management
oystem (PFMS) Application & Associated Modules.
For more details, pleaze wvisit htips://www.ucobank.com or
https:figem.gov.in

Date: 11.04.2025

Aszsistant General Manager
Department of Information Technology

FEDERAL BANK

YOLIR PERFECT BAMEING PARTHER

THE FEDERAL BANK LTD.REG.OFFICE: PB. No: 103, FEDERAL TOWERS,
ALUVA, KERALA, INDIA - 683 101 Phone: 0484-2622263,
E-MAIL: secretarial@federalbank.co.in,

Website: www.federalbank.co.in, CIN: L65191KL1931PLC000368

NOTICE OF LOSS OF SHARE CERTIFICATES

Notice is hereby given that the following Share Certificates have
been reported lost. Letter of Confirmation in lieu of Share Certificates
reported as lost shall be issued, if no valid objection is received within
15 days from the date of publication of this notice.

s NO. OF
St NAME FoLIO | CERT.NO. DIST.NO. o
18349621 -
507532 18351930
1| ASHOKGUPTA | 77946 4620
1711443563 -
606373 | 1711445872
3779856 -
501496 3783350
2 SUDHAA 7904 6990
1698962988 -
601351 | 4608966482
19362976 -
s08252 19364475
3 |ELIZABETH SIMON| 85694 3000
1712285893 -
606987 | 1 12287392
Sd/-

Place: Aluva
Date:11.04.2025

Samir P Rajdev
Company Secretary

FYNX CAPITAL LIMITED
(Formerly known as Rajath Finance Limited)
CIN: LE5910MH1984PLC419700

Office Mo. 1001, Tenth Floor, K.P. Avrem Bullding, CTS No 4264, Marml Marashi Road,
Andherl (E), Maral Bazar, Mumbal - 400059
Wehsite: www.fymxcapital.com Contact No, +51 3655900272 7 +31 BGS5900275
E-mall: compliance@fmacapital.com

PUBLIC NOTICE

MOTIC® 15 h-e"'lr'i:ll,r grven Lo the public at targe that pursuant to the Mo objection
certificate issued by the Reserve Bank of India (RBI) vide letter no
COLDOR.I5G NG 586 79,/02-13-001,/2024- 25 dated 06.11,2024 and the approval of
the shareholders of the Company, Rajath Eingnce Lirmited; a Non-Banking Financeal
Company registered with the Reserve Bank of India under section 45 |A of the RBI
Act, 1934, having its Registered Office at Office Ne, 1001, Tenth Floor, K8 Aurum
Building, ET5 No42848, Marol Mareshi Read, Andbher [E], Marel Bazar, Mumbal -
400059, has changed its name to FYNX CAPITAL LIMITED with effect from April OF,
2025 as per the Cemficate of Incorporation pursuant to change of name isswed by
the Registrar of Companies [ROC) Cantral Processing Centre [CPC), dated April 07,
2025,

The company confinues to hold a Certificate of Registration (CoR) issued by the
Reserve Bank of India (RE|} bearing Registration Mo, B-13.02490; dated 12.08.2024,
under Section 45 |A of the Reserve Bank of India Act, 1934, unfil fresh Certaficate of
Registration [CoR}is issued by the Reserve Bank of india [RBI) with the new name.
Al stakeholders, customers, and the genaral public are hereby informed that there
iz change in name only and there is no change in the legal status or constitution of
the compary, and all existing contracts, obligations, and liabilities entered into
under the afd name shall continue to be binding under the new name

For any queries, please contact; FYNX CAPETAL LIMITED

Reglstered Office: Office No, 1001, Tenth Floor, I P. Aurum Bullding, CTS No. 4264,
Marel Maroshi Road, Andher (E), Marol Bazar, Mumbai —400055

Phone: +91B6550002 72 /+91 BE55900275

Emall : compliance @fynucapital.com

Website swww fynxeapltal.com

By Order of the Board

For, FYMY CAPITAL LIMITED

{Fermerky known as Rajath Finance Limited)

Sd/f-

Akash Hirenbhal Bheda

Company Secretary & Compliance Officer

Place : Mumbal
Date: 09/04/2025

Canada
Source: Open Doors

South Korea
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TATA

TATA POWER
{Corporate Condracts Deparbment, 5 Floor Station B]
Tata Power, Trombay Thermal Power Station Chembur-Mahul, Mumbai 400074, Maharashira, india.
(Board Line: 02267175329, Moblle; 7208090025 CIN: L28320MH1313PLC0005S6T

NOTIGE INVITING TENDER

The Tata Power Company Limited mvites tender from ebgible vendors for the
following package.

Supply of Coal mill verfical shaft at Trombay, Chembur-Mahul, Mumbai 400074
For defail MIT, please visit Tender section on website hitpsiwww tatapower.com, Last
date for receipt of request for issue of bid docementis 207 April 2025 up to 1500 Hrs.

I

TATA

TATA POWER
{Corporate Contracts Department|
Sahar Recelving Station, Near Holel Loela, Andheri (E], Mumbai 400 05%, Maharashira, India
{Board Line: 022-67173108) CIN: L22020MH1919PLCO00SET

NOTICGE INVITING EXPRESSION OF INTEREST

The Tata Power Company Limited hereby myvites Expression of Interest from eligible paries
far "Civil Works for Coal Pile Run Off System at PPGCL Thermal Power Station, Bara.
Prayagral, Uttar Pradesh." (Tender ref; CC25PMRD4%)

For datails of pre-gualificabon requirements, purchasag of fender socumant, bid sacunty, sfc
pleasa visit Tender saction of our wabsile (URL: hitps:www tatapowar.comiender). Eligible
parties wiling 1o participats may submit their expression of inferest along 'with the tenderfea on
or befora 217 April 2025,

FORM A
PUBLIC ANNOUNCEMENT
{Under Regulation 6 of the Insolvency and Bankruptcy Board of india
(Insolvency Resolution Process for Corporate Persons) Requlations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF J H V SUGAR LIMITED
RELEVANT PARTICULARS

1 Name of carporaie debioe JHY SUGAR LIMITED
2. |Date of icorporation of corporate debior | 1111141987 _
Aidharity under which comporata debtoris  |ROC Kolkala

incargorated | regEslead

q Corparate |dentity Mo, ¢ Limited Liabiity
ianlificalion Mo, of corposale deblar

3. |Address of iha regsiened office and Kamlataya Centre, 156-A, Lenin Saran|,
princpal-office (F any) of conporate debéor | Room Moo 212, lind Floor: Kolkeda, Wesl

L5421 WE19GTFRLCOB5EE]

Bangal - 700013
B | Insalvenoy commencement data in O7® Agril, 2035
respact of corparate debitor {CIRP order racaived an 08" Aprd, 2025|
7. |Estmated date of closure of insolvency  [04% Oct, 2025

resoelban OCEess

B Marne and registration number of i
insolvency professional acling as ntarim
resciiton prafiassional

8 Address and e-mail of the interim
resolytion professional, as regsiered with

Alok Kumar Agarwal

IBBI Reg Moz
[BENPA-O01IP-POO05S2017- 201810137
BS; Sunciy Business Towes, Goif Cowrse
Road, Sector 54, Gurgaon, Harrana-

iha Board 122002
alokiflinsolvencysendcas
10 Agdress and a-mail iz be used for C-100, Block-C, Secior-2, Noida, Utiar

correspandence with {ha inlerm resolution | Pradesh-201 31
professianal [Fresisgandiboprocess in
11 Last dale for submissson of daims 21 Agril, 2025
12 |Classes of crediioss, ifany, under clausa. | NolApphcable, o dlass idanified ved
(&) of sub-section (6A) of seckon 21
ascartaimed by the intenm resciulion
prodessiona
13 Mames of Insalvency Professionals
identifiad ba act as Aulbarized
Reprezaniative of credilors in aclass
{{Three names for each class)
4 1a) Refevant Fomrms and
by Dedails of authonzad repraseniatves
|are available ai: - 5
Mabtice is heraby given thal the Malional Company Law Trbunal, Kefkata Beach (Courf — 1)
has orderad the commencement of a corporate insolvency resolufion process of the JHY
Sugar Limited on 07 April 2025 [Drder recaived on 08 April 2025),
The creditors of the J H W Sugar Limited, are hereby called upon to sutsmitiheir claims with
proof on or before 21 Aprl 2025 1o the Intenm Resclulion Professional at the address
menbonad agamst enfny No. 10
The financial creditors shall submiitheir.ciaims with: proof by electronic means ondy, All other
craditees rimy submit e claims wilh pooal in person, by pasl of by elsclonic means,
A financial creditor B=longing fo & class, a3 isled against the entry o, 12, shall mscale #s
choice of authorized repeesentative from among the three insolvency professionals listed
againsl eniry No.13 to act as author zed representative of the class in Form CA. - NLA,
Submission of false ormisleading proofs of clasm shel atirect penalties Sl

Alok Kumar Agarwal

Interim Resolution Professional - J H W Sugar Limited

BBl Reg. No: [BEBUPA-001IP-POOOSS/201T-20181 0137

AFA Validity- 315t December, 2025

IBBI Regn AddressiEmail: 6035, Suntity Busingss Tower, Golf Course Road, Secior 54
Gurgaan, Haryane-122002alckEnsolvancysenices.in

Cormas ponding Addrass/Email;

C-100. Sector-2, Block-C, Nada, UP-201301/ | mvsugangibeprocass.in

Mot Appicable ; Mo class identified ved

Web link
Filtps ikl govdnien ameldosnicads

Date: 11.04_2025
Placa: Gurugram

Priyansh’s clear-cut batting
ethos: Watch the ball & hit it

SANDIP G
New Delhi, April 10

WITH A WITTY one-liner,
uttered with an expressionless
face, Punjab Kings’ Priyansh
Arya,reveals hisbatting ethos:
“Attacking batsmen hamesha
out hote to woh bahut ganda hi
lagta hain”

He was not talking about
the aesthetics of six-hitting,
but his immunity to the criti-
cisms that blow his way when
the attacking strokes he lives
by nails his end too.

He clarifies: “Not just me,
look at every attacking bats-
man. It’s part of the game,and
I don’t think
about fail-
ures, or
whether this
shot could get
me out or not, #
when I am bat-
ting. I just watch
the ball, and look
to hit it,” he says.
His thoughts, like
his batting, have an
irreducible simplicity.He
only sees wide open spaces on
the field, and a hard ball that
will fly off the blade.

So the first-ball duck
against Rajasthan Royals did-
n’t inhibit him from hitting a
first-ball six against Chennai
Super Kings. Even the most
enthusiastic IPL greenhorn
would have  exercised
restraint the second time
around.Butwhyshouldn’t he,
when he is bursting with his
six-hitting self-belief?

He remembers a chat with
Ricky Ponting in the nets the
day after Jofra Archer’s corker
had dishevelled his stumps.
“He asked me what I would do
if I get a similar ball the next
game.I told him Iwould try to
hit theball forasix.And he told
meitisnotaproblemand that
anyone could get out first ball
inthefirstball of the game,’he
says. The reassurance of

i

Shreyas lyer, the captain, that
hewould open in all 14 games
raised his morale further.

But few though would
imagine, let alone hit, the first
ball of the next game for a six.
Hedid,slapping the widish ball
over point without fuss,witha
brisk, anti-clockwise tilt of his
wrists, from the left-handed
Khaleel Ahmed.A catch,froma
leading edge, was spilled next
ball. But Priyansh batted as
though nothing had hap-
pened. “It didn’t weigh in my
mind, everybody drops
catches. We dropped plenty
too,” he says. He brushed the
reprieve aside with another

Punjab Kings opener
says hewasn't a
natural six hitter

swamping six the same over.
Beneath the outwardly
soft-edged exterior, though, is
an intelligent schemer. When
Ravi Ashwin, with a wealth of
765 international wickets,
marked his run-up, from
around the stumps,he imme-
diately second-guessed the
masterful spinner’s designs.“I
figured out what he was try-
ing to do, bowl into my legs
and cramp me. So I decided to
sweep him, and it is exactly
how he bowled,” he says. And
it was exactly how he greeted
his first ball. By now, he was
reading Ashwin’s mind like a
psychoanalyst. He waited on
the back foot for him to
err and slugged him overwide
long-off.

Everyfifth ballhe has
faced this IPL has
landed beyond the

fence (15 sixes off 75
"/ balls). He does sowith a

'#. ; note-perfect bat-swing,

+* which makes up for his
lack of Chris Gayle-like
shoulders or the forearms of
Sanath Jayasuriya or the
wings-span of Matthew Hay-
den. But he dismisses the
media-spun portrait of him as
anatural six-hitter.

“Itisnottruethat someone
is a born six-hitter. It is some-
thing that you get with matu-
rity and exposure. When I
started, was a timid boy.But I
became bolder after I began to
play more frequently,” he says.

He could come atypically
soft-spoken for a cricketer
from Delhi,but he doesn’t take
refuge in platitudes. He could
be playfully blunt too. Asked
about the “specifics” of
Ponting’s counsel to him, he
faked innocence. “I frankly
don’t remember what he told
me. I would remember it only
when I am at the nets or bat-
tingin the nets,”he says.Asif to
assert his innocence, he
repeats, “Sach mein sir, sach
mein yaad nahin hain”

OK PLAY INDIA LIMITED

CIN No: L28219HR1988PLC030347

Regd. Office: 17-18, Roz- Ka-Meo Industrial Estate,
Tehsil Nuh, District Mewat, Haryana. - 122103
Website: www.okplay.in, Email: info@okplay.in
Tel: 011-46190000, Fax: 011-46190090

ended March 31, 2025

STATEMENT OF AUDITED FINANCIALS RESULTS STANDALONE AND CONSOLIDATED FOR THE
QUARTER AND YEAR ENDED MARCH 31, 2025

The Board of Directors of the Company, at the Meeting held on April 09, 2025 approved the
audited Financial results of the Company-Standalone and Consolidated for the quarter and year

The Results along with the Auditors Report have been posted on the Company's website al
https://okplay.in/wp-content/uploads/2025/04/Board-Meeting-09-Apr-2025.pdf and can be

Date: 09.04.2025
Place: New Delhi

accessed by scanning the QR Code.

Company Secretary & Compliance Officer

Note: The above inlimation is in accoraance with Regulation 33 read with Regulation 4/7(1) of the SEB! (Listing Obligations and Disclosure
Requirements) Reguiations, 2015.

By Order of the Board
For OK Play India Limited
Sd/-

Meenu Goswami

~/ YES BANK

Registered & Corporate Office:

YES BANK Limited: YES BANK House, Off Western Express Highway, Santacruz (E),

— -

0/ +91 (22) 6507 9800

s LES190MHZ003PLC143245

Place: Mumbai
Date: April 11,2025

NOTICE

Transfer of Equity Shares of the Bank to Investor Education and Protection Fund

(IEPF) Authority

Notice is hereby given that pursuant to the provisions of Section 124 of the Companies Act, 2013 (the Act) read
with the Investor Education and Protection Fund Authority (Accounting, Audit, Transfer and Refund) Rules, 2016
(“the Rules"), as amended, the Equity Shares of the Company (“Bank”) in respect of which dividend has remained
unclaimed or unpaid for a period of seven consecutive years are required to be transferred by the Bank to the demat
account of the IEPF Authority.

The Bank has sent communications to the concerned shareholders whose shares are liable to be transferred to
the IEPF Authority at their registered email IDs or latest available address, advising them to claim their unclaimed
dividends. The Bank has uploaded details of the concerned shareholders whose shares are due for transfer to the
IEPF Authority on its website www.yesbank.in. Shareholders are requested to refer to the website to verify the
details of unclaimed dividends and the shares which are liable to be transferred to the IEPF Autharity.

The concerned shareholder(s) holding shares in physical form and whose shares are liable to be transferred to the
|IEPF Authority, may note that upon transfer of shares to IEPF Authority, the original share certificate(s) which
are registered in their name will stand automatically cancelled and be deemed non-negotiable, In case of shares
which are held in dematerialized form, to the extent of shares liable to be transferred, shall be debited from the
shareholders’ account. In case the concerned shareholders do not claim their unclaimed dividends by July 11, 2025,
the Bank shall transfer the shares to the |IEPF Authority in compliance of the said Rules without any further notice
to the shareholders and no liability shall lie against the Bank in respect of the shares so transferred.

The shareholders may note that upon transfer of the shares to IEPF Authority, including all benefits accruing on
such shares, if any, the same can be claimed only from the IEPF Authority by submitting an online application to the
|IEPF Authority in Form IEPF-5 available on the website www.iepf.gov.in along with fee specified by the Authority.

For any queries in respect of the above matter, shareholders may contact KFin Technologies Limited, the Registrar &
Transfer Agent of the Bank to, Ms. Shobha Anand, Deputy Vice President at Unit: YES BANK Limited, Karvy Selenium
Tower B, Plot 31-32, Gachibowli, Financial District, Nanakramguda, Hyderabad - 500032, Tel: +91- 40 - 6716 2222
e-mail ID; einward.ris@kfintech.com.

For YES BANK Limited
Sd/-
Sanjay Abhyankar
Company Secretary

epaperfinancialexpress.comid @ @
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IN FY25,CONSIGNMENTS WORTH (3,446.66 CRORE ENTERED PETRAPOLE PORT

Before India halted trans-shipment,
Bangla border port saw sharp uptick

RAVIK BHATTACHARYA
Kolkata, April 10

BEFORE INDIATERMINATED
the trans-shipment facility
for Bangladesh’s export cargo,
trucks and consignments saw
a sharp uptick at Petrapole,
the nation’s largest land port,
data shows.

New Delhi halted trans-
shipment facilities for the
neighbouring country on April
8, days after Bangladesh chief
adviser Muhammad Yunus

for Bangladesh on April 8

in South Asia

INCREASING TENSIONS

m India halted trans-shipment facilities

M Petrapole is the m It is situated on the
largest land port | Indo-Bangladesh border,

80 km from Kolkata

m India had allowed trans-shipment of
Bangladesh's cargo to third countries

M In FY24, 3,373 trucks with trans-
shipment cargo entered Petrapole

m This was first allowed in June 2020

M In FY24, Petrapole recorded
trade worth 230,42,092 cr

EMThese consignments
valued at 22,357.27 cr

advocated the extension of the
Chinese economy around the

strategicallyimportant North-
east India region.

India first allowed trans-
shipment of export cargo from
Bangladesh to third countries
using Indian Land Customs
Stations and subsequently
Indian ports and airports on
June 29,2020.

According tosourcesin the
Petrapole Land Port’s customs
department, in FY24, 3,373
trucks with trans-shipment

commodities or export cargo
entered Petrapole from
Bangladesh, with 4,733 con-
signments valued at
2,357.27 crore.

In FY25, 4,686 trucks (a
39% increase) with trans-
shipment commodities
entered Petrapole with 7,772
consignments valued at
33,446.66 crore.

“Thefacilitywas extended by
our country to Bangladesh in
2020, but it saw little response

thatyearandin2021and 2022.
In2023,though, transshipment
consignments arrived in good
numbers,and therewas a sharp
increase thereon. Primarily,
ready-made garments come to
usascommoditiesand are then
flown to European countries like
Spain. The rush of consign-
ments is seen before the Euro-
pean festive season, including
Christmas,” said a senior Cus-
toms official at Petrapole. Offi-
cialsexplained that trucks from

Bangladesh first carry the con-
signments to Petrapole, where
they are checked by land port
and customsauthorities.Indian
trucks then take them to
Kolkata or Delhi airports.
“Every day, 150-200 trucks
enterfrom Bangladesh,of which
around 15-20 carry transship-
ment commodities.From India,
around 400 trucks go to the
Bangladesh side. Ever since we
received the notification, no
transshipment consignments

arebeingallowed. However,nor-
malimport-export truckmove-
mentaswellas passenger move-
ment between the two
countries continues,’said Kartik
Chakraborty, secretary, Petra-
pole Clearing Agents’ Staff Wel-
fare Association.

“Fourtrucks stationed onthe
Bangladesh side (Benapoleland
port) returned to the country
yesterday. Most transshipment
consignments from Petrapole
used togotoKolkataairportand
thento foreign countries,either
directly orvia Delhiairport.This
is bad news for exporters of
Bangladesh, mainly garment
exporters. It was cheaper and
easier to send through India.
Indian truckowners that used to
carry the consignments from
Petrapole to Kolkata or Delhiair-
ports will suffer losses too. So
will labourers who unload and
load the consignmentsin Petra-
pole,” Sajedur Rehman, secre-
tary of the clearing agents ataff
association in  Benapole,
Bangladesh, said.

Bill to scrap post-studywork permit may draw fire in US

MANU KAUSHIK
New Delhi, April 10

WITH THE US government
reportedly preparing a Bill to
terminate Optional Practical
Training (OPT) programme,
India’s study-abroad plat-
forms remain unconvinced
thatitwill succeed.Theyargue
that the legislation would be
detrimental not only to stu-
dentsbutalso to the US higher-
education sector, and expect
significant pushback from
universitiesand industryalike.

“Any legislation like this
will reduce the number of stu-
dents going to the US, in addi-

tiontohavinganimpactonthe
quality of students that the US
universities will attract,” said
Karunn Kandoi, founder and
CEO of Vidysea Education.
Experts stated that the bill
is still in its early stages and is
largely driven by a handful of
advocacy groups. “If imple-
mented, the Bill will severely
impact nearly 4,000 universi-
ties in the US who are depen-
dent on foreign students to fill
their seats. Over the past few
years, the enrolments of local
studentsin US universities has
gone down drastically due to
declining value of degree pro-
grammes. This has increased

their dependence on interna-
tional students. The universi-
ties will likely oppose this Bill,
and hence, we don’t see any
near-term implications,” said
Saif Igbal, vice president at
ApplyBoard.

OPT,whichistied totheF-1
student visa, allows interna-
tional graduates towork in the
US for up to 12 months — and
up to 36 months forthosewith
STEM (Science, Technology,
Engineering and Mathematics)
degrees. Any abrupt end to the
programme would hit India
particularly hard,which is now
the largest sender of students
to the US after China.

SHATTERED DREAMS

International Student
Enrolments in US
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TRt Sk UCO BANK

A Gevt, of India |Jr'&1|‘,r1’dh.|r*~g|
Head Office-ll, Department of Infermation Technology
344 DD Block, Sectar — 1, Salt Lake, Kolkata—7000

NOTICE INVITING TENDER
UCO Bank Invites tender for procurement of Public Financial Management
Syatam (PFMS) Application & Assacialad Modules
For more details, please visit https://'www.ucobank.com or
https:/igem.gov.in

Date: 11.04: 2025

Assistant General Manager
Department of Information Technology

FEDERAL BANK

YOUE PERFECT BAMKING PARTMER

THE FEDERAL BANK LTD.REG.OFFICE: PB. No: 103, FEDERAL TOWERS,
ALUVA, KERALA, INDIA - 683 101 Phone: 0484-2622263,
E-MAIL: secretarial@federalbank.co.in,

Website: www.federalbank.co.in, CIN: L65191KL1931PLC000368

NOTICE OF LOSS OF SHARE CERTIFICATES

Notice is hereby given that the following Share Certificates have
been reported lost. Letter of Confirmation in lieu of Share Certificates
reported as lost shall be issued, if no valid objection is received within
15 days from the date of publication of this notice.

SsL NO. OF
ol NAME FOLIO | CERT.NO. DIST.NO. SHARES
18349621 -
507532 18351930
1| ASHOKGUPTA | 77946 4620
1711443563 -
606373 1711445872
3779856 -
501496 3783350
2 SUDHAA 7904 6990
1698962988 -
601351 1698966482
19362976 -
508252 19364475
3 |ELIZABETH SIMON| 85694 3000
1712285893 -
606987 1712287392
Sd/-
Place: Aluva Samir P Rajdev
Date:11.04.2025 Company Secretary

FYNX CAPITAL LIMITED

{(Formerly known as Rajath Finance Limited)
CIN: L65910MH1984PLC419700

Oftbce No 10O, Tenth Foor, K.P. Aurem Bullding, CTS No 2264, Marol Marashi Road,
Andheri (E]. Maral Bazar, Mumbal - 300059
Wehsite: www.fynxcapital.com Contact No. +91 8655900272 / +01 8655900275
E-mail: compliance@fmxcapital.com

PUBLIC NOTICE

Motice is heraby given to the public at large that pursuant to the Mo obhjection
certificate issued by the Reserve Bank of india (RBI} vide letter no
CO.DOR.ISG.NO.54679/02-13-001,/2024-25 dated 06.11.2024 and the approval of
the shareholders of the Company, Rajath Finance Limited, 8 Mon-Banking Financial
Company registered with the Reserve Bank of India under section 45 1A of the RBI
Act, 1934, having its Registered Office-at Office No. 1001, Tenth Floor, K. Aurum
Building, CTS No 4264, Marol Maroshi Rosd, Andher [E], Marol Bazar, Mumbai -
400059, has changed its name to FYMX CAPITAL LIMITED with effect from April OF,
2025 as per the Certificate of Incorporation pursuant to change of name isswed by
the Registrar of Companies {ROC) Central Processing Centre (CPC), dated April 07,
2025

The company continues to hold a Certificate of Registration (CoR) issued by the

Reserve Bank of Indla (KRB} bearing Registration Mo, §-13.02490, dated 13 08,2024,
under Section 45 1A of the Reserve Bank af india Act, 1934, until fresh Certificate aof
Reglstration {CoR ) s issued by the Reserve Bank of India (RBI) with the new name

All stakehaolders, customers, and the general public are hereby Informed that there
i5 change in name only and thers (s ne change in the legal status or consthtution of
the company, and all existing contracts, obligations, and liabilities entered inta
under the ald name shall continue to be binding under the new name,

For any gueries, please contact: FYNX CAPITAL LIMITED

Registered Office: Office No. 1001, Tenth Floor, K.P. Aurum Building, €TS No 4264,
Marol Maroshi Road, Andheri (E), Marol Bazar, Mumbai — 300059
Phone: +#518655900272 f+91 8655000275

Email : compliance @fynocapital.com

Webisite s www.fynxcapital.com

By Order of the Board

For, FYNXY CAPITAL LIMITED

(Fermerly known as Rajath Finance Limited)
Sd/-

Akazh Hirenbhai Bheda

Company Secretary B Compliance Officer

Place ; Mumbai
Date : 09 /042025

/W

TATA

TATA POWER

|Corporate Contracts Department, 5 Floor Station B
Tala Power, Trombay Thermal Power Station Chambur-Mahul, Mumbal 400074, Maharashira, indla.
(Board Line; 02267175329, Mobils; 7208020025 CIM; L28%20MH1313PLCOMOSET

NOTIGE INVITING TENDER

The Tata Power Company Limited iites tender from efigible vendoes for the
following package.

Supply of Coal mill vertical shaft at Trombay, Chembur-Mahul, Mumbai 400074
For detail MIT, please visit Tender section on wabsile hitps [iwww tatapower.com. Lasl
date for recelpt of request for issue of bid document i 20" April 2025 up to 1500 Hrs.

W

TATA

TATA POWER
{Corporate Contracts Department)
Sahar Receiving Staticn, Near Hofed Leela, Andheri |E], Mumbai 400 05%, Maharashira, India
({Board Line: 022-67173188] CIN: L2Z8920MH1919PLCI005ET

NOTICE INVITING EXPRESSION OF INTEREST

The Tata Power Company Limited hereby invites Expression of Interest from elighle pasies
for "Civil Works for Coal Pile Run Off System at PPGCL Thermal Power Station, Bara,
Prayagraj, Littar Pradesh." [Tender ref: CC25PMRO45)

For details of pre-gualification requirements, purchasing of tender docamenl, bid security, afc
prease visit Tender saciion of our website (URL: hitps:iiwww tatapower.comfiender). Eligible
parties willng 1o parbcpate may submil heir exprassion of inferas] along with (b ender fea on
of before 11" April 2025,

FORM A

PUBLIC ANNOUNCEMENT
(Under Requlation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF J H WV SUGAR LIMITED

RELEVANT PARTICULARS
1 [Nameoicoporaiedeblor_______|JHV SUGAR LIMITED
2. Data ol mecorporafan of corporgle dabloe | 117111837
3 Autherity undar which coporate debloris  |ROG Kalkata
incomporated | repslerad
4. |Corporate [dentity Mo. / Limited Liabdity
Jeerdification No. of corporate debtor
o Aodrass ol e ragetenad odlice and
principat office (i any ) of comarate debior

L E421WEB188TPLCOBESES

Karnlataya Canlre, 156-A; Lenin Sarani,
Room k. 212, lind Fioor, Kolkata, Wes!
Bengal - 700013

B. Insolvancy commencament date in 07 Agprll, 2025
respectof corporste deblor | (CIRP order seceived an 08" Aprl. 2023
fi csbmaled dala of closure of Insolvandy D4i-Oict, 2025
____|resohution process
B. Hame and registralion numbsar of tha Alok Kumar Agarwal

nsakency professiond! acting as nlatm
Jresohution professional

Apdress and a-mail ol tha inlarim
rascillan pralassional, as regesienad wilk
the Brard

IBBI Reg No:

IBBUIPA-01/|F-PI0059i2017 2016110137

605, Sunclty Busness Tower, Golf Coursa

Road, Sector 54, Gurgaon, Haryana-

122002

plokidinsglvencysenicas.in

10.  |Address and e-mail 1o be used for o100, Block-C, Sector-2, MNoida, Ltar
CHTESpONdEnca WD 1ha interim resolution | Pradesh-204 301

(e

prdessions jrvsugariiboprocess.in
11, |Lastdate for submission of claims 215 April, 2026
12 Classes aof craditors, if any, under clause  |Nol Appdcable; Mo class denlified vet

(b af sub-section (Ba) of Sackan 21
ascertained by the interim resolution
prdessicngl
13 |Names of insalvency Professionals
identifiad ta act as Autharized
RAeprasanisiive of credilors in 5 class
{Thrae names lar aach class)
4. |ia) Refevant Forms and
ib} Detals of authorized representafves
are availaile &l
Mobice s hereby gven that the Mafional Company Law Tribunal, Kofkata Banch (Courd — 1)
has orderad the commencamant of a corporate insolvency resolulion praocess of the JHY
Sugar Limited on 07 April 2025 (Crder received on D8 April 2025),
Tha craditors of the J H W Sugar Limited, are hereby callad upon o subsmit their claims with
proct on of before 2% Aprl 2025 fothe Intenm Resciulion Prodessional at the address
mentioned againstentry No.10.
The financlal creditors shall submit thalr daims with proaf by alectronle means only. All ther
credibors may submit the claims with proof in person, by postor by electnonic means,
A financial creditor belonging to a class, as listed against the enfry No. 12, shall indicate dz
choice of authorized represantalve from amaong the three insolvency professionals lished
against entry No.13 bo acl as authorized representative of the dass in Form CA = MNA
Submizsion of false or misleading proofs of claim shaf atiract penafies

Mol Applcable; Ko class identified vea

Waky fink:
hitps- kb gov infenfame/downloads

aif-

Alok Kumar Agarwat
Interim Resolution Professional - J H'Y Sugar Limited

IBBI Rag. Mo |BEUFFA-0011P-PIOOSS I T-201 810137

AFA Validity- 315t Dacember, 2025

IBBI Regn Addrass/Emall: 605, Suncily Business Tower, Gaoll Course Road, Sacior 54
Gurgaon, Haryana-1 220025 alokiEmsolvencysenioss.in
Cormesponding Address/Email;

C-1060, Seator-2, Block-C, Meoida, UP-20%307jmsuganiiboprocass.in

Date; 11.04. 2025
Placa: Guregram

Priyansh’s clear-cut batting
ethos: Watch the ball & hit it

SANDIP G
New Delhi, April 10

WITH A WITTY one-liner,
uttered with an expressionless
face, Punjab Kings’ Priyansh
Arya,reveals hisbatting ethos:
“Attacking batsmen hamesha
out hote to woh bahut ganda hi
lagta hain”

He was not talking about
the aesthetics of six-hitting,
but his immunity to the criti-
cisms that blow his way when
the attacking strokes he lives
by nails his end too.

He clarifies: “Not just me,
look at every attacking bats-
man. It’s part of the game,and
I don’t think
about fail-
ures, or
whether this
shot could get
me out or not, #
when I am bat-
ting. I just watch
the ball, and look
to hit it,” he says.
His thoughts, like
his batting, have an
irreducible simplicity.He
only sees wide open spaces on
the field, and a hard ball that
will fly off the blade.

So the first-ball duck
against Rajasthan Royals did-
n’t inhibit him from hitting a
first-ball six against Chennai
Super Kings. Even the most
enthusiastic IPL greenhorn
would  have  exercised
restraint the second time
around.Butwhyshouldn’t he,
when he is bursting with his
six-hitting self-belief?

He remembers a chat with
Ricky Ponting in the nets the
day after Jofra Archer’s corker
had dishevelled his stumps.
“He asked me what I would do
if I get a similar ball the next
game.I told him Iwould try to
hit theball forasix.And he told
meitisnotaproblemand that
anyone could get out first ball
inthefirstball of the game,’he
says. The reassurance of

Shreyas lyer, the captain, that
hewould open in all 14 games
raised his morale further.

But few though would
imagine, let alone hit, the first
ball of the next game for a six.
Hedid,slapping the widish ball
over point without fuss,witha
brisk, anti-clockwise tilt of his
wrists, from the left-handed
Khaleel Ahmed.A catch,froma
leading edge, was spilled next
ball. But Priyansh batted as
though nothing had hap-
pened. “It didn’t weigh in my
mind, everybody drops
catches. We dropped plenty
too,” he says. He brushed the
reprieve aside with another

Punjab Kings opener
says hewasn't a
natural six hitter

|
EE A

swamping six the same over.
Beneath the outwardly
soft-edged exterior, though, is
an intelligent schemer. When
Ravi Ashwin, with a wealth of
765 international wickets,
marked his run-up, from
around the stumps,he imme-
diately second-guessed the
masterful spinner’s designs.“I
figured out what he was try-
ing to do, bowl into my legs
and cramp me. So I decided to
sweep him, and it is exactly
how he bowled,” he says. And
it was exactly how he greeted
his first ball. By now, he was
reading Ashwin’s mind like a
psychoanalyst. He waited on
the back foot for him to
err and slugged him overwide
long-off.

= Everyfifth ballhe has

faced this IPL has
landed beyond the
fence (15 sixes off 75

\« | balls). He does so with a
&, § note-perfect bat-swing,
8. which makes up for his

lack of Chris Gayle-like
shoulders or the forearms of
Sanath Jayasuriya or the
wings-span of Matthew Hay-
den. But he dismisses the
media-spun portrait of him as
anatural six-hitter.

“Itisnottruethat someone
is a born six-hitter. It is some-
thing that you get with matu-
rity and exposure. When I
started, was a timid boy.But I
became bolder after I began to
play more frequently,” he says.

He could come atypically
soft-spoken for a cricketer
from Delhi,but he doesn’t take
refuge in platitudes. He could
be playfully blunt too. Asked
about the “specifics” of
Ponting’s counsel to him, he
faked innocence. “I frankly
don’t remember what he told
me. I would remember it only
when I am at the nets or bat-
tinginthenets,”hesays.Asif to
assert his innocence, he
repeats, “Sach mein sir, sach
mein yaad nahin hain”

OK PLAY INDIA LIMITED

CIN No: L28219HR1988PLC030347

Regd. Office: 17-18, Roz- Ka-Meo Industrial Estate,
Tehsil Nuh, District Mewat, Haryana. - 122103
Website: www.okplay.in, Email: info@okplay.in
Tel: 011-46190000, Fax: 011-46190090

ended March 31, 2025

STATEMENT OF AUDITED FINANCIALS RESULTS STANDALONE AND CONSOLIDATED FOR THE
QUARTER AND YEAR ENDED MARCH 31, 2025

The Board of Directors of the Company, at the Meeting held on April 09, 2025 approved the
audited Financial results of the Company-Standalone and Consolidated for the quarter and year

The Results along with the Auditors Report have been posted on the Company's website at
https://okplay.in/wp-content/uploads/2025/04/Board-Meeting-09-Apr-2025.pdf and can be

Date: 09.04.2025
Place: New Delhi

~/ YES BANK

accessed by scanning the QR Code.

Note: The above intimation is in accordance with Regulation 3.3 read with Regufation 47{1) of the SEBI (Listing Obligations and Disclosure
Reguirements) Regulations, 2015.

By Order of the Board

For OK Play India Limited

Sd/-

Meenu Goswami

Company Secretary & Compliance Officer

Registered & Corporate Office:

YES BANK Limited: YES BANK House, Off We
Mumbai - LD00D55, India. Tel: +97 {2.2) 5091 9800 / +31 (22) 6507 9800
9 2866 | Website: www.yesbank.in

bank.in | CIN: L65190MH2003PLC143249

Fax: +91(22) 2619

Email: shareholders(@dyes

ern Express Highway, Santacruz (E),

Place: Mumbai
Date: April 11,2025

NOTICE
Transfer of Equity Shares of the Bank to Investor Education and Protection Fund
(IEPF) Authority

Notice is hereby given that pursuant to the provisions of Section 124 of the Companies Act, 2013 (the Act) read
with the Investor Education and Protection Fund Authority (Accounting, Audit, Transfer and Refund) Rules, 2016
(“the Rules”), as amended, the Equity Shares of the Company (“Bank”) in respect of which dividend has remained
unclaimed or unpaid for a period of seven consecutive years are required to be transferred by the Bank to the demat
account of the IEPF Authority.

The Bank has sent communications to the concerned shareholders whose shares are liable to be transferred to
the IEPF Authority at their registered email IDs or latest available address, advising them to claim their unclaimed
dividends. The Bank has uploaded details of the concerned shareholders whose shares are due for transfer to the
IEPF Authority on its website www.yesbank.in. Shareholders are requested to refer to the website to verify the
details of unclaimed dividends and the shares which are liable to be transferred to the IEPF Authority.

The concerned shareholder(s) holding shares in physical form and whose shares are liable to be transferred to the
IEPF Authority, may note that upon transfer of shares to IEPF Authority, the original share certificate(s) which
are registered in their name will stand automatically cancelled and be deemed non-negotiable, In case of shares
which are held in dematerialized form, to the extent of shares liable to be transferred, shall be debited from the
shareholders’ account. In case the concerned shareholders do not claim their unclaimed dividends by July 11, 2025,
the Bank shall transfer the shares to the IEPF Authority in compliance of the said Rules without any further notice
to the shareholders and no liability shall lie against the Bank in respect of the shares so transferred.

The shareholders may note that upon transfer of the shares to IEPF Authaority, including all benefits accruing on
such shares, if any, the same can be claimed only from the IEPF Authority by submitting an online application to the
IEPF Authority in Form IEPF-5 available on the website www.iepf.gov.in along with fee specified by the Authority.

For any queries in respect of the above matter, shareholders may contact KFin Technologies Limited, the Registrar &
Transfer Agent of the Bank to, Ms. Shobha Anand, Deputy Vice President at Unit: YES BANK Limited, Karvy Selenium
Tower B, Plot 31-32, Gachibowli, Financial District, Nanakramguda, Hyderabad - 500032, Tel: +91- 40 - 6716 2222
e-mail ID; einward.ris@kfintech.com.

For YES BANK Limited
Sd/-
Sanjay Abhyankar
Company Secretary

epaper.ﬁnanf:taiexpress.mn'. .
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IN FY25,CONSIGNMENTS WORTH (3,446.66 CRORE ENTERED PETRAPOLE PORT

Before India halted trans-shipment,
Bangla border port saw sharp uptick

RAVIK BHATTACHARYA
Kolkata, April 10

BEFORE INDIATERMINATED
the trans-shipment facility
for Bangladesh’s export cargo,
trucks and consignments saw
a sharp uptick at Petrapole,
the nation’s largest land port,
data shows.

New Delhi halted trans-
shipment facilities for the
neighbouring country on April
8, days after Bangladesh chief
adviser Muhammad Yunus

for Bangladesh on April 8

in South Asia

INCREASING TENSIONS

m India halted trans-shipment facilities

M Petrapole is the m It is situated on the
largest land port | Indo-Bangladesh border,

80 km from Kolkata

m India had allowed trans-shipment of
Bangladesh's cargo to third countries

M In FY24, 3,373 trucks with trans-
shipment cargo entered Petrapole

m This was first allowed in June 2020

M In FY24, Petrapole recorded
trade worth 230,42,092 cr

EMThese consignments
valued at 22,357.27 cr

advocated the extension of the
Chinese economy around the

strategicallyimportant North-
east India region.

India first allowed trans-
shipment of export cargo from
Bangladesh to third countries
using Indian Land Customs
Stations and subsequently
Indian ports and airports on
June 29,2020.

According tosourcesin the
Petrapole Land Port’s customs
department, in FY24, 3,373
trucks with trans-shipment

commodities or export cargo
entered Petrapole from
Bangladesh, with 4,733 con-
signments valued at
2,357.27 crore.

In FY25, 4,686 trucks (a
39% increase) with trans-
shipment commodities
entered Petrapole with 7,772
consignments valued at
33,446.66 crore.

“Thefacilitywas extended by
our country to Bangladesh in
2020, but it saw little response

thatyearandin2021and 2022.
In2023,though, transshipment
consignments arrived in good
numbers,and therewas a sharp
increase thereon. Primarily,
ready-made garments come to
usascommoditiesand are then
flown to European countries like
Spain. The rush of consign-
ments is seen before the Euro-
pean festive season, including
Christmas,” said a senior Cus-
toms official at Petrapole. Offi-
cialsexplained that trucks from

Bangladesh first carry the con-
signments to Petrapole, where
they are checked by land port
and customsauthorities.Indian
trucks then take them to
Kolkata or Delhi airports.
“Every day, 150-200 trucks
enterfrom Bangladesh,of which
around 15-20 carry transship-
ment commodities.From India,
around 400 trucks go to the
Bangladesh side. Ever since we
received the notification, no
transshipment consignments

arebeingallowed. However,nor-
malimport-export truckmove-
mentaswellas passenger move-
ment between the two
countries continues,’said Kartik
Chakraborty, secretary, Petra-
pole Clearing Agents’ Staff Wel-
fare Association.

“Fourtrucks stationed onthe
Bangladesh side (Benapoleland
port) returned to the country
yesterday. Most transshipment
consignments from Petrapole
used togotoKolkataairportand
thento foreign countries,either
directly orvia Delhiairport.This
is bad news for exporters of
Bangladesh, mainly garment
exporters. It was cheaper and
easier to send through India.
Indian truckowners that used to
carry the consignments from
Petrapole to Kolkata or Delhiair-
ports will suffer losses too. So
will labourers who unload and
load the consignmentsin Petra-
pole,” Sajedur Rehman, secre-
tary of the clearing agents ataff
association in  Benapole,
Bangladesh, said.

Bill to scrap post-studywork permit may draw fire in US

MANU KAUSHIK
New Delhi, April 10

WITH THE US government
reportedly preparing a Bill to
terminate Optional Practical
Training (OPT) programme,
India’s study-abroad plat-
forms remain unconvinced
thatitwill succeed.Theyargue
that the legislation would be
detrimental not only to stu-
dentsbutalso to the US higher-
education sector, and expect
significant pushback from
universitiesand industryalike.

“Any legislation like this
will reduce the number of stu-
dents going to the US, in addi-

tiontohavinganimpactonthe
quality of students that the US
universities will attract,” said
Karunn Kandoi, founder and
CEO of Vidysea Education.
Experts stated that the bill
is still in its early stages and is
largely driven by a handful of
advocacy groups. “If imple-
mented, the Bill will severely
impact nearly 4,000 universi-
ties in the US who are depen-
dent on foreign students to fill
their seats. Over the past few
years, the enrolments of local
studentsin US universities has
gone down drastically due to
declining value of degree pro-
grammes. This has increased

their dependence on interna-
tional students. The universi-
ties will likely oppose this Bill,
and hence, we don’t see any
near-term implications,” said
Saif Igbal, vice president at
ApplyBoard.

OPT,whichistied totheF-1
student visa, allows interna-
tional graduates towork in the
US for up to 12 months — and
up to 36 months forthosewith
STEM (Science, Technology,
Engineering and Mathematics)
degrees. Any abrupt end to the
programme would hit India
particularly hard,which is now
the largest sender of students
to the US after China.

SHATTERED DREAMS

International Student
Enrolments in US
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TRt Sk UCO BANK

A Gevt, of India |Jr'&1|‘,r1’dh.|r*~g|
Head Office-ll, Department of Infermation Technology
344 DD Block, Sectar — 1, Salt Lake, Kolkata—7000

NOTICE INVITING TENDER
UCO Bank Invites tender for procurement of Public Financial Management
Syatam (PFMS) Application & Assacialad Modules
For more details, please visit https://'www.ucobank.com or
https:/igem.gov.in

Date: 11.04: 2025

Assistant General Manager
Department of Information Technology

FEDERAL BANK

YOUE PERFECT BAMKING PARTMER

THE FEDERAL BANK LTD.REG.OFFICE: PB. No: 103, FEDERAL TOWERS,
ALUVA, KERALA, INDIA - 683 101 Phone: 0484-2622263,
E-MAIL: secretarial@federalbank.co.in,

Website: www.federalbank.co.in, CIN: L65191KL1931PLC000368

NOTICE OF LOSS OF SHARE CERTIFICATES

Notice is hereby given that the following Share Certificates have
been reported lost. Letter of Confirmation in lieu of Share Certificates
reported as lost shall be issued, if no valid objection is received within
15 days from the date of publication of this notice.

SsL NO. OF
ol NAME FOLIO | CERT.NO. DIST.NO. SHARES
18349621 -
507532 18351930
1| ASHOKGUPTA | 77946 4620
1711443563 -
606373 1711445872
3779856 -
501496 3783350
2 SUDHAA 7904 6990
1698962988 -
601351 1698966482
19362976 -
508252 19364475
3 |ELIZABETH SIMON| 85694 3000
1712285893 -
606987 1712287392
Sd/-
Place: Aluva Samir P Rajdev
Date:11.04.2025 Company Secretary

FYNX CAPITAL LIMITED

{(Formerly known as Rajath Finance Limited)
CIN: L65910MH1984PLC419700

Oftbce No 10O, Tenth Foor, K.P. Aurem Bullding, CTS No 2264, Marol Marashi Road,
Andheri (E]. Maral Bazar, Mumbal - 300059
Wehsite: www.fynxcapital.com Contact No. +91 8655900272 / +01 8655900275
E-mail: compliance@fmxcapital.com

PUBLIC NOTICE

Motice is heraby given to the public at large that pursuant to the Mo obhjection
certificate issued by the Reserve Bank of india (RBI} vide letter no
CO.DOR.ISG.NO.54679/02-13-001,/2024-25 dated 06.11.2024 and the approval of
the shareholders of the Company, Rajath Finance Limited, 8 Mon-Banking Financial
Company registered with the Reserve Bank of India under section 45 1A of the RBI
Act, 1934, having its Registered Office-at Office No. 1001, Tenth Floor, K. Aurum
Building, CTS No 4264, Marol Maroshi Rosd, Andher [E], Marol Bazar, Mumbai -
400059, has changed its name to FYMX CAPITAL LIMITED with effect from April OF,
2025 as per the Certificate of Incorporation pursuant to change of name isswed by
the Registrar of Companies {ROC) Central Processing Centre (CPC), dated April 07,
2025

The company continues to hold a Certificate of Registration (CoR) issued by the

Reserve Bank of Indla (KRB} bearing Registration Mo, §-13.02490, dated 13 08,2024,
under Section 45 1A of the Reserve Bank af india Act, 1934, until fresh Certificate aof
Reglstration {CoR ) s issued by the Reserve Bank of India (RBI) with the new name

All stakehaolders, customers, and the general public are hereby Informed that there
i5 change in name only and thers (s ne change in the legal status or consthtution of
the company, and all existing contracts, obligations, and liabilities entered inta
under the ald name shall continue to be binding under the new name,

For any gueries, please contact: FYNX CAPITAL LIMITED

Registered Office: Office No. 1001, Tenth Floor, K.P. Aurum Building, €TS No 4264,
Marol Maroshi Road, Andheri (E), Marol Bazar, Mumbai — 300059
Phone: +#518655900272 f+91 8655000275

Email : compliance @fynocapital.com

Webisite s www.fynxcapital.com

By Order of the Board

For, FYNXY CAPITAL LIMITED

(Fermerly known as Rajath Finance Limited)
Sd/-

Akazh Hirenbhai Bheda

Company Secretary B Compliance Officer

Place ; Mumbai
Date : 09 /042025

/W

TATA

TATA POWER

|Corporate Contracts Department, 5 Floor Station B
Tala Power, Trombay Thermal Power Station Chambur-Mahul, Mumbal 400074, Maharashira, indla.
(Board Line; 02267175329, Mobils; 7208020025 CIM; L28%20MH1313PLCOMOSET

NOTIGE INVITING TENDER

The Tata Power Company Limited iites tender from efigible vendoes for the
following package.

Supply of Coal mill vertical shaft at Trombay, Chembur-Mahul, Mumbai 400074
For detail MIT, please visit Tender section on wabsile hitps [iwww tatapower.com. Lasl
date for recelpt of request for issue of bid document i 20" April 2025 up to 1500 Hrs.

W

TATA

TATA POWER
{Corporate Contracts Department)
Sahar Receiving Staticn, Near Hofed Leela, Andheri |E], Mumbai 400 05%, Maharashira, India
({Board Line: 022-67173188] CIN: L2Z8920MH1919PLCI005ET

NOTICE INVITING EXPRESSION OF INTEREST

The Tata Power Company Limited hereby invites Expression of Interest from elighle pasies
for "Civil Works for Coal Pile Run Off System at PPGCL Thermal Power Station, Bara,
Prayagraj, Littar Pradesh." [Tender ref: CC25PMRO45)

For details of pre-gualification requirements, purchasing of tender docamenl, bid security, afc
prease visit Tender saciion of our website (URL: hitps:iiwww tatapower.comfiender). Eligible
parties willng 1o parbcpate may submil heir exprassion of inferas] along with (b ender fea on
of before 11" April 2025,

FORM A

PUBLIC ANNOUNCEMENT
(Under Requlation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF J H WV SUGAR LIMITED

RELEVANT PARTICULARS
1 [Nameoicoporaiedeblor_______|JHV SUGAR LIMITED
2. Data ol mecorporafan of corporgle dabloe | 117111837
3 Autherity undar which coporate debloris  |ROG Kalkata
incomporated | repslerad
4. |Corporate [dentity Mo. / Limited Liabdity
Jeerdification No. of corporate debtor
o Aodrass ol e ragetenad odlice and
principat office (i any ) of comarate debior

L E421WEB188TPLCOBESES

Karnlataya Canlre, 156-A; Lenin Sarani,
Room k. 212, lind Fioor, Kolkata, Wes!
Bengal - 700013

B. Insolvancy commencament date in 07 Agprll, 2025
respectof corporste deblor | (CIRP order seceived an 08" Aprl. 2023
fi csbmaled dala of closure of Insolvandy D4i-Oict, 2025
____|resohution process
B. Hame and registralion numbsar of tha Alok Kumar Agarwal

nsakency professiond! acting as nlatm
Jresohution professional

Apdress and a-mail ol tha inlarim
rascillan pralassional, as regesienad wilk
the Brard

IBBI Reg No:

IBBUIPA-01/|F-PI0059i2017 2016110137

605, Sunclty Busness Tower, Golf Coursa

Road, Sector 54, Gurgaon, Haryana-

122002

plokidinsglvencysenicas.in

10.  |Address and e-mail 1o be used for o100, Block-C, Sector-2, MNoida, Ltar
CHTESpONdEnca WD 1ha interim resolution | Pradesh-204 301

(e

prdessions jrvsugariiboprocess.in
11, |Lastdate for submission of claims 215 April, 2026
12 Classes aof craditors, if any, under clause  |Nol Appdcable; Mo class denlified vet

(b af sub-section (Ba) of Sackan 21
ascertained by the interim resolution
prdessicngl
13 |Names of insalvency Professionals
identifiad ta act as Autharized
RAeprasanisiive of credilors in 5 class
{Thrae names lar aach class)
4. |ia) Refevant Forms and
ib} Detals of authorized representafves
are availaile &l
Mobice s hereby gven that the Mafional Company Law Tribunal, Kofkata Banch (Courd — 1)
has orderad the commencamant of a corporate insolvency resolulion praocess of the JHY
Sugar Limited on 07 April 2025 (Crder received on D8 April 2025),
Tha craditors of the J H W Sugar Limited, are hereby callad upon o subsmit their claims with
proct on of before 2% Aprl 2025 fothe Intenm Resciulion Prodessional at the address
mentioned againstentry No.10.
The financlal creditors shall submit thalr daims with proaf by alectronle means only. All ther
credibors may submit the claims with proof in person, by postor by electnonic means,
A financial creditor belonging to a class, as listed against the enfry No. 12, shall indicate dz
choice of authorized represantalve from amaong the three insolvency professionals lished
against entry No.13 bo acl as authorized representative of the dass in Form CA = MNA
Submizsion of false or misleading proofs of claim shaf atiract penafies

Mol Applcable; Ko class identified vea

Waky fink:
hitps- kb gov infenfame/downloads

aif-

Alok Kumar Agarwat
Interim Resolution Professional - J H'Y Sugar Limited

IBBI Rag. Mo |BEUFFA-0011P-PIOOSS I T-201 810137

AFA Validity- 315t Dacember, 2025

IBBI Regn Addrass/Emall: 605, Suncily Business Tower, Gaoll Course Road, Sacior 54
Gurgaon, Haryana-1 220025 alokiEmsolvencysenioss.in
Cormesponding Address/Email;

C-1060, Seator-2, Block-C, Meoida, UP-20%307jmsuganiiboprocass.in

Date; 11.04. 2025
Placa: Guregram

Priyansh’s clear-cut batting
ethos: Watch the ball & hit it

SANDIP G
New Delhi, April 10

WITH A WITTY one-liner,
uttered with an expressionless
face, Punjab Kings’ Priyansh
Arya,reveals hisbatting ethos:
“Attacking batsmen hamesha
out hote to woh bahut ganda hi
lagta hain”

He was not talking about
the aesthetics of six-hitting,
but his immunity to the criti-
cisms that blow his way when
the attacking strokes he lives
by nails his end too.

He clarifies: “Not just me,
look at every attacking bats-
man. It’s part of the game,and
I don’t think
about fail-
ures, or
whether this
shot could get
me out or not, #
when I am bat-
ting. I just watch
the ball, and look
to hit it,” he says.
His thoughts, like
his batting, have an
irreducible simplicity.He
only sees wide open spaces on
the field, and a hard ball that
will fly off the blade.

So the first-ball duck
against Rajasthan Royals did-
n’t inhibit him from hitting a
first-ball six against Chennai
Super Kings. Even the most
enthusiastic IPL greenhorn
would  have  exercised
restraint the second time
around.Butwhyshouldn’t he,
when he is bursting with his
six-hitting self-belief?

He remembers a chat with
Ricky Ponting in the nets the
day after Jofra Archer’s corker
had dishevelled his stumps.
“He asked me what I would do
if I get a similar ball the next
game.I told him Iwould try to
hit theball forasix.And he told
meitisnotaproblemand that
anyone could get out first ball
inthefirstball of the game,’he
says. The reassurance of

Shreyas lyer, the captain, that
hewould open in all 14 games
raised his morale further.

But few though would
imagine, let alone hit, the first
ball of the next game for a six.
Hedid,slapping the widish ball
over point without fuss,witha
brisk, anti-clockwise tilt of his
wrists, from the left-handed
Khaleel Ahmed.A catch,froma
leading edge, was spilled next
ball. But Priyansh batted as
though nothing had hap-
pened. “It didn’t weigh in my
mind, everybody drops
catches. We dropped plenty
too,” he says. He brushed the
reprieve aside with another

Punjab Kings opener
says hewasn't a
natural six hitter

|
EE A

swamping six the same over.
Beneath the outwardly
soft-edged exterior, though, is
an intelligent schemer. When
Ravi Ashwin, with a wealth of
765 international wickets,
marked his run-up, from
around the stumps,he imme-
diately second-guessed the
masterful spinner’s designs.“I
figured out what he was try-
ing to do, bowl into my legs
and cramp me. So I decided to
sweep him, and it is exactly
how he bowled,” he says. And
it was exactly how he greeted
his first ball. By now, he was
reading Ashwin’s mind like a
psychoanalyst. He waited on
the back foot for him to
err and slugged him overwide
long-off.

= Everyfifth ballhe has

faced this IPL has
landed beyond the
fence (15 sixes off 75

\« | balls). He does so with a
&, § note-perfect bat-swing,
8. which makes up for his

lack of Chris Gayle-like
shoulders or the forearms of
Sanath Jayasuriya or the
wings-span of Matthew Hay-
den. But he dismisses the
media-spun portrait of him as
anatural six-hitter.

“Itisnottruethat someone
is a born six-hitter. It is some-
thing that you get with matu-
rity and exposure. When I
started, was a timid boy.But I
became bolder after I began to
play more frequently,” he says.

He could come atypically
soft-spoken for a cricketer
from Delhi,but he doesn’t take
refuge in platitudes. He could
be playfully blunt too. Asked
about the “specifics” of
Ponting’s counsel to him, he
faked innocence. “I frankly
don’t remember what he told
me. I would remember it only
when I am at the nets or bat-
tinginthenets,”hesays.Asif to
assert his innocence, he
repeats, “Sach mein sir, sach
mein yaad nahin hain”

OK PLAY INDIA LIMITED

CIN No: L28219HR1988PLC030347

Regd. Office: 17-18, Roz- Ka-Meo Industrial Estate,
Tehsil Nuh, District Mewat, Haryana. - 122103
Website: www.okplay.in, Email: info@okplay.in
Tel: 011-46190000, Fax: 011-46190090

ended March 31, 2025

STATEMENT OF AUDITED FINANCIALS RESULTS STANDALONE AND CONSOLIDATED FOR THE
QUARTER AND YEAR ENDED MARCH 31, 2025

The Board of Directors of the Company, at the Meeting held on April 09, 2025 approved the
audited Financial results of the Company-Standalone and Consolidated for the quarter and year

The Results along with the Auditors Report have been posted on the Company's website at
https://okplay.in/wp-content/uploads/2025/04/Board-Meeting-09-Apr-2025.pdf and can be

Date: 09.04.2025
Place: New Delhi

~/ YES BANK

accessed by scanning the QR Code.

Note: The above intimation is in accordance with Regulation 3.3 read with Regufation 47{1) of the SEBI (Listing Obligations and Disclosure
Reguirements) Regulations, 2015.

By Order of the Board

For OK Play India Limited

Sd/-

Meenu Goswami

Company Secretary & Compliance Officer

Registered & Corporate Office:

YES BANK Limited: YES BANK House, Off We
Mumbai - LD00D55, India. Tel: +97 {2.2) 5091 9800 / +31 (22) 6507 9800
9 2866 | Website: www.yesbank.in

bank.in | CIN: L65190MH2003PLC143249

Fax: +91(22) 2619

Email: shareholders(@dyes

ern Express Highway, Santacruz (E),

Place: Mumbai
Date: April 11,2025

NOTICE
Transfer of Equity Shares of the Bank to Investor Education and Protection Fund
(IEPF) Authority

Notice is hereby given that pursuant to the provisions of Section 124 of the Companies Act, 2013 (the Act) read
with the Investor Education and Protection Fund Authority (Accounting, Audit, Transfer and Refund) Rules, 2016
(“the Rules”), as amended, the Equity Shares of the Company (“Bank”) in respect of which dividend has remained
unclaimed or unpaid for a period of seven consecutive years are required to be transferred by the Bank to the demat
account of the IEPF Authority.

The Bank has sent communications to the concerned shareholders whose shares are liable to be transferred to
the IEPF Authority at their registered email IDs or latest available address, advising them to claim their unclaimed
dividends. The Bank has uploaded details of the concerned shareholders whose shares are due for transfer to the
IEPF Authority on its website www.yesbank.in. Shareholders are requested to refer to the website to verify the
details of unclaimed dividends and the shares which are liable to be transferred to the IEPF Authority.

The concerned shareholder(s) holding shares in physical form and whose shares are liable to be transferred to the
IEPF Authority, may note that upon transfer of shares to IEPF Authority, the original share certificate(s) which
are registered in their name will stand automatically cancelled and be deemed non-negotiable, In case of shares
which are held in dematerialized form, to the extent of shares liable to be transferred, shall be debited from the
shareholders’ account. In case the concerned shareholders do not claim their unclaimed dividends by July 11, 2025,
the Bank shall transfer the shares to the IEPF Authority in compliance of the said Rules without any further notice
to the shareholders and no liability shall lie against the Bank in respect of the shares so transferred.

The shareholders may note that upon transfer of the shares to IEPF Authaority, including all benefits accruing on
such shares, if any, the same can be claimed only from the IEPF Authority by submitting an online application to the
IEPF Authority in Form IEPF-5 available on the website www.iepf.gov.in along with fee specified by the Authority.

For any queries in respect of the above matter, shareholders may contact KFin Technologies Limited, the Registrar &
Transfer Agent of the Bank to, Ms. Shobha Anand, Deputy Vice President at Unit: YES BANK Limited, Karvy Selenium
Tower B, Plot 31-32, Gachibowli, Financial District, Nanakramguda, Hyderabad - 500032, Tel: +91- 40 - 6716 2222
e-mail ID; einward.ris@kfintech.com.

For YES BANK Limited
Sd/-
Sanjay Abhyankar
Company Secretary

epaper.ﬁnanf:taiexpress.mn'. .
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IN FY25,CONSIGNMENTS WORTH (3,446.66 CRORE ENTERED PETRAPOLE PORT

Before India halted trans-shipment,
Bangla border port saw sharp uptick

RAVIK BHATTACHARYA
Kolkata, April 10

BEFORE INDIATERMINATED
the trans-shipment facility
for Bangladesh’s export cargo,
trucks and consignments saw
a sharp uptick at Petrapole,
the nation’s largest land port,
data shows.

New Delhi halted trans-
shipment facilities for the

for Bangladesh on April 8

in South Asia

INCREASING TENSIONS

m India halted trans-shipment facilities

M Petrapole is the m It is situated on the
largest land port | Indo-Bangladesh border,
80 km from Kolkata

m India had allowed trans-shipment of
Bangladesh's cargo to third countries

m This was first allowed in June 2020

neighbouring country on April
8, days after Bangladesh chief
adviser Muhammad Yunus
advocated the extension of the
Chinese economy around the
strategicallyimportant North-
east India region.

India first allowed trans-
shipment of export cargo from
Bangladesh to third countries
using Indian Land Customs
Stations and subsequently
Indian ports and airports on
June 29,2020.

According tosourcesin the
Petrapole Land Port’s customs
department, in FY24, 3,373
trucks with trans-shipment

M In FY24, 3,373 trucks with trans-
shipment cargo entered Petrapole

EMThese consignments
valued at 22,357.27 cr

M In FY24, Petrapole recorded
trade worth 230,42,092 cr

commodities or export cargo
entered Petrapole from
Bangladesh, with 4,733 con-
signments valued at
2,357.27 crore.

In FY25, 4,686 trucks (a
39% increase) with trans-
shipment commodities
entered Petrapole with 7,772
consignments valued at
33,446.66 crore.

“Thefacilitywas extended by
our country to Bangladesh in
2020, but it saw little response

thatyearandin2021and 2022.
In2023,though, transshipment
consignments arrived in good
numbers,and therewas a sharp
increase thereon. Primarily,
ready-made garments come to
usascommoditiesand are then
flown to European countries like
Spain. The rush of consign-
ments is seen before the Euro-
pean festive season, including
Christmas,” said a senior Cus-
toms official at Petrapole. Offi-
cialsexplained that trucks from

Bangladesh first carry the con-
signments to Petrapole, where
they are checked by land port
and customsauthorities.Indian
trucks then take them to
Kolkata or Delhi airports.
“Every day, 150-200 trucks
enterfrom Bangladesh,of which
around 15-20 carry transship-
ment commodities.From India,
around 400 trucks go to the
Bangladesh side. Ever since we
received the notification, no
transshipment consignments

arebeingallowed. However,nor-
malimport-export truckmove-
mentaswellas passenger move-
ment between the two
countries continues,’said Kartik
Chakraborty, secretary, Petra-
pole Clearing Agents’ Staff Wel-
fare Association.

“Fourtrucks stationed onthe
Bangladesh side (Benapoleland
port) returned to the country
yesterday. Most transshipment
consignments from Petrapole
used togotoKolkataairportand
thento foreign countries,either
directly orvia Delhiairport.This
is bad news for exporters of
Bangladesh, mainly garment
exporters. It was cheaper and
easier to send through India.
Indian truckowners that used to
carry the consignments from
Petrapole to Kolkata or Delhiair-
ports will suffer losses too. So
will labourers who unload and
load the consignmentsin Petra-
pole,” Sajedur Rehman, secre-
tary of the clearing agents ataff
association in  Benapole,
Bangladesh, said.

Bill to scrap post-study work permit may draw fire in US

MANU KAUSHIK
New Delhi, April 10

WITH THE US government
reportedly preparing a Bill to
terminate Optional Practical
Training (OPT) programme,
India’s study-abroad plat-
forms remain unconvinced
thatitwill succeed.Theyargue
that the legislation would be
detrimental not only to stu-
dentsbutalso to the US higher-
education sector, and expect
significant pushback from
universitiesand industryalike.

“Any legislation like this
will reduce the number of stu-
dents going to the US, in addi-

tiontohavinganimpactonthe
quality of students that the US
universities will attract,” said
Karunn Kandoi, founder and
CEO of Vidysea Education.
Experts stated that the bill
is still in its early stages and is
largely driven by a handful of
advocacy groups. “If imple-
mented, the Bill will severely
impact nearly 4,000 universi-
ties in the US who are depen-
dent on foreign students to fill
their seats. Over the past few
years, the enrolments of local
studentsin US universities has
gone down drastically due to
declining value of degree pro-
grammes. This has increased

their dependence on interna-
tional students. The universi-
ties will likely oppose this Bill,
and hence, we don’t see any
near-term implications,” said
Saif Igbal, vice president at
ApplyBoard.

OPT,whichistied totheF-1
student visa, allows interna-
tional graduates towork in the
US for up to 12 months — and
up to 36 months forthosewith
STEM (Science, Technology,
Engineering and Mathematics)
degrees. Any abrupt end to the
programme would hit India
particularly hard,which is now
the largest sender of students
to the US after China.

SHATTERED DREAMS

International Student
Enrolments in US
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Head Office-ll, Department of Infermation Tt:hnn!ﬁ'ﬁ
34 4 DD Block, Sectar — 1, Salt Lake, Kolkata-T00

NOTICE INVITING TENDER
UCO Bank Invites tender for procurement of Public Financial Management
System (PFMS) Application & Associated Modules.
For more details, please visit https://'www.ucobank.com or
https:/ffgem.gov.in

Date: 11.04: 2025

Assistant General Manager
Department of Information Technology

FEDERAL BANK

YOUE PERFECT BAMKING PARTMER

THE FEDERAL BANK LTD.REG.OFFICE: PB. No: 103, FEDERAL TOWERS,
ALUVA, KERALA, INDIA - 683 101 Phone: 0484-2622263,
E-MAIL: secretarial@federalbank.co.in,

Website: www.federalbank.co.in, CIN: L65191KL1931PLC000368

NOTICE OF LOSS OF SHARE CERTIFICATES

Notice is hereby given that the following Share Certificates have
been reported lost. Letter of Confirmation in lieu of Share Certificates
reported as lost shall be issued, if no valid objection is received within
15 days from the date of publication of this notice.

SsL NO. OF
ol NAME FOLIO | CERT.NO. DIST.NO. SHARES
18349621 -
507532 18351930
1| ASHOKGUPTA | 77946 4620
1711443563 -
606373 1711445872
3779856 -
501496 3783350
2 SUDHAA 7904 6990
1698962988 -
601351 1698966482
19362976 -
508252 19364475
3 |ELIZABETH SIMON| 85694 3000
1712285893 -
606987 1712287392
Sd/-
Place: Aluva Samir P Rajdev
Date:11.04.2025 Company Secretary

/W

TATA

TATA POWER

|Corporate Contracts Department, 5 Floor Station B
Tala Power, Trombay Thermal Power Station Chambur-Mahul, Mumbal 400074, Maharashira, indla.
(Board Line; 02267175329, Mobils; 7208020025 CIM; L28%20MH1313PLCOMOSET

The Tata Power Company Limited iites tender from efigible vendors for the
following package.

Supply of Coal mill vertical shaft at Trombay, Chembur-Mahul, Mumbai 400074
For detail NIT, please visil Tender section on websile hitps:['www tatapower.com. Las!
date for recelpt of request for issue of bid document i 20" April 2025 up to 1500 Hrs.

aw

TATA

TATA POWER
{Corporate Contracts Department)
Sahar Receiving Staticn, Near Hofed Leela, Andheri (E], Mumbai 400 05%, Maharashira, India
{Board Line: 022-67173188] CIN: L28920MH1919PLCI005ET

[ NOTICE INVITING EXPRESSION OF INTEREST

The Tata Power Company Limited hereby invites Expression of Interest from elighle pasies
for "Civil Works for Coal Pile Run Off System at PPGCL Thermal Power Station, Bara,
Prayagraj, Littar Pradesh." [Tender ref: CC25PMRO45)

For details of pre-gualification requirements, purchasing of tender docamenl, bid security, afc
prease visit Tender saciion of our website (URL: hitps:iiwww tatapower.comiiender). Eligible
parties willng 1o parbcpate may submil heir exprassion of inferas] along with (b ender fea on
of before 11" April 2025,

FYNX CAPITAL LIMITED

{(Formerly known as Rajath Finance Limited)
CIN: L65910MH1984PLC419700

Oifioe Mo, LOOL, Tenth Floor, K.P, Avrum Bullding, CTS No 3264, Marsl Marsshi Read,
Andheri (E), Maral Bazar, Mumbai - 300059
Website: www.fmxcapital.com Contact No. +51 86555300272 / +31 8655900275
E-mail: compliance@fmxcapital.com

PUBLIC NOTICE

Motice is heraby given to the public at large that pursuant to the Mo obhjection
certificate issued by the Reserve Bank of india (RBI} vide letter no

CO.DOR.ISG.NO.54679/02-13-001,/2024-25 dated 06.11.2024 and the approval of
the shareholders of the Company, Rajath Finance Limited, 8 Non-Banking Financial
Company registered with the Reserve Bank of India under section 45 1A of the RBI
Act, 1934, having its Registered Office at Office No. 1001, Tenth Floor, K. Aurum
Building, CTS No. 4264, Marol Maroshi Road, Andheri [E), Marol Bazar, Mumbai -
400059, has changed its name to FYMX CAPITAL LIMITED with effect from April OF,
2025 as per the Certificate of Incorporation pursuant to change of name isswed by
the Registrar of Companies {ROC) Central Processing Centre (CPC), dated April 07,
2025

The company confinues to hold a Certificate of Registratton (CoR) issued by the
Reserve Bank of Indla (KRB} bearing Registration Mo, §-13.02490, dated 13 08,2024,
under Section 4% |& of the Reserve Bank af India Act, 1934, unftil fresh Certificate af
Reglstration {CoR ) s issued by the Reserve Bank of India (RBI) with the new name

All stakeholders, customers, and the general public are hereby Informed that there
i5 change in name only and thers (s ne change in the legal status or consttution of
the company, and all existing contracts, obligations, and liabilities entered inta
under the ald name shall continue to be binding under the new name,

For any gueries, please contact: FYNX CAPITAL LIMITED

Registered Office: Office No. 1001, Tenth Floor, K.P. Aurum Building, €TS No 4264,
Marol Maroshi Road, Andheri (E), Marol Bazar, Mumbai - 3400059
Phone: +#518655900272 f+91 8655000275

Email : compliance @fynocapital.com

Webisite s wwnw. fynxcapital.com

By Order of the Board

For, FYNXY CAPITAL LIMITED

(Fermerly known as Rajath Finance Limited)
Sd/-

Akazh Hirenbhai Bheda

Company Secretary B Compliance Officer

Place ; Mumbai
Date : 09042025

FORM A

PUBLIC ANNOUNCEMENT
(Under Requlation 6 of the Insolvency and Bankruptcy Board of India
{Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF J HV SUGAR LIMITED

RELEVANT PARTICULARS

1 \Name of corporate debior . J HV SUGAR LIMITED

2. {Daba of meonporaltan of corparale dabloe | 11837

3 | Autherity undar which comporate debtoris  |ROC Kalkata
{incorporated / meosierad

4. |Corporate [dentity Mo. / Limited Liabdity
Jeerdification No. of corporate debtor

i Aodrass ol e ragetenad odlice and Karnlataya Canlre, 156-A; Lenin Sarani,
principat office (i any) of corparate deblor |Room Ko, 212, lind Fioor, Kolkata, Wes!

Bengal - 700013

L5421 WEB1957PLCOBSSE]

B. Insolvancy commencament dale in 07 Agprll, 2025

Jrespect of corporate deblor (CIRP order recaived an 08" Aprl. 2025)
T Esbmaled dala of clostre of Insolvandy D45 Oict, 2025
_|fesontonpeocess — .
B. Hame and registralion numbsar of tha Alok Kumar Agarwal

IBBI Reg No:

IBBUIPA-OD1/IP-POO0SS2017-2018/10137

605, Sunclty Business Tower, Golf Coursa

Road, Sector 54, Gurgaon, Haryana-

132002

| plokidinsglvencysenicas.in

1. |Address and e-mall i be gsed for C100, Block-C., Sector-2, Moida, Unar
oofrespondence wiEh 1he interim resolition | Pradesh-201 301

nsokency professiond! acting as nlatm
|resohution prafessional
B Apdress and a-mail ol tha inlarim
rascilan pralassional, as regesterad wilk
the Beard

prodessions jvsugariiboprocess.in
1. |Last date for submission of claims |21° April, 2025
12 Classes of craditors, if any, under clause | Nol Appdcable; Mo class danlified vet

(B af sub-section (Ba) of Sackan 21
ascertained by the interim resolution
|professionsl
13, |Wames of ingalvency Professionals
identifiad ta act as Autharized
Reprasaniaive of credilors in 5 class
{{ T hrae mames lar aach class )
4. |la) Refevant Forms and
{b} Detals of authorized representafives
are availaile &l
Mobice s hereby given that the Mafional Company Law Tribunal, Kofoata Banch (Courd — 1)
has ordered the commencamant of a corporale insolvency resolulion process of the JHY
Sugar Limited on 07 Agril 2025 (Crder received on D8 April 2025),
Tha craditors of the J H W Sugar Limited, are hereby callad upon o subsmit their claims with
proct on of before 2% Aprl 2025 o the Infenm Resciulion Prodessional at the address
mentioned againstentry Mo 10.
The financlal creditors shall submit thalr daims with proof by alectronlc means only. All ather
credibors may submit the claims with proof in person, by postor by electnonic means,
A financial creditor belonging to a class, as listed against the enfry No. 12, shall indicate iz
choice of authorized representalve from amaong the three insolvency professionals lished
against entry Mo, 13 bo acl as authorized representative of the dass in Form CA = MNA
Submizsion of false or misleading proofs of claim shaf atiract penafies Sl

Alok Kumar Agarwat

Interim Resolution Professional - J H'Y Sugar Limited

IBB1 Rag. No: IBBIIPA-001IP-PIO0SH 301 7-201 8101 37

AFA Validity- 315t Dacember, 2025

IBBI Regn Addrass!/Emall; 605, Suncily Business Tower, Gaoll Coursa Road, Sacior 54
Gurgaan, Haryana-1 220025 alokiEm solvencysenioes.in
Cormesponding Address/Email;

C-1060, Seator-2, Block-C, Moida, UP-20%301jmsuganiiboprocass.in

Mol Applcable; Mo class identified yea

I“'Eﬂ !Il'lli'
hitps- kb gov infenfame/downloads

Date; 11.04. 2025
Placa: Guregram

Priyansh’s clear-cut batting
ethos: Watch the ball & hit it

SANDIP G
New Delhi, April 10

WITH A WITTY one-liner,
uttered with an expressionless
face, Punjab Kings’ Priyansh
Arya,reveals hisbatting ethos:
“Attacking batsmen hamesha
out hote to woh bahut ganda hi
lagta hain”

He was not talking about
the aesthetics of six-hitting,
but his immunity to the criti-
cisms that blow his way when
the attacking strokes he lives
by nails his end too.

He clarifies: “Not just me,
look at every attacking bats-
man. It’s part of the game,and
I don’t think
about fail-
ures, or
whether this
shot could get
me out or not, *
when I am bat-
ting. I just watch
the ball, and look
to hit it,” he says.
His thoughts, like
his batting, have an ¢
irreducible simplicity.He
only sees wide open spaces on
the field, and a hard ball that
will fly off the blade.

So the first-ball duck
against Rajasthan Royals did-
n’t inhibit him from hitting a
first-ball six against Chennai
Super Kings. Even the most
enthusiastic IPL greenhorn
would  have  exercised
restraint the second time
around.Butwhyshouldn’t he,
when he is bursting with his
six-hitting self-belief?

He remembers a chat with
Ricky Ponting in the nets the
day after Jofra Archer’s corker
had dishevelled his stumps.
“He asked me what I would do
if I get a similar ball the next
game.I told him Iwould try to
hit theball forasix.And he told
meitisnotaproblemand that
anyone could get out first ball
inthefirstball of the game,’he
says. The reassurance of

Shreyas lyer, the captain, that
hewould open in all 14 games
raised his morale further.

But few though would
imagine, let alone hit, the first
ball of the next game for a six.
Hedid,slapping the widish ball
over point without fuss,witha
brisk, anti-clockwise tilt of his
wrists, from the left-handed
Khaleel Ahmed.A catch,froma
leading edge, was spilled next
ball. But Priyansh batted as
though nothing had hap-
pened. “It didn’t weigh in my
mind, everybody drops
catches. We dropped plenty
too,” he says. He brushed the
reprieve aside with another

Punjab Kings opener
says hewasn't a
natural six hitter

o
i

' ; note-perfect bat-swing,
& *" which makes up for his

swamping six the same over.
Beneath the outwardly
soft-edged exterior, though, is
an intelligent schemer. When
Ravi Ashwin, with a wealth of
765 international wickets,
marked his run-up, from
around the stumps,he imme-
diately second-guessed the
masterful spinner’s designs.“I
figured out what he was try-
ing to do, bowl into my legs
and cramp me. So I decided to
sweep him, and it is exactly
how he bowled,” he says. And
it was exactly how he greeted
his first ball. By now, he was
reading Ashwin’s mind like a
psychoanalyst. He waited on
the back foot for him to
err and slugged him overwide
long-off.

Everyfifth ballhe has
faced this IPL has
landed beyond the

fence (15 sixes off 75
| balls). He does so with a

lack of Chris Gayle-like
shoulders or the forearms of
Sanath Jayasuriya or the
wings-span of Matthew Hay-
den. But he dismisses the
media-spun portrait of him as
anatural six-hitter.

“Itisnottruethat someone
is a born six-hitter. It is some-
thing that you get with matu-
rity and exposure. When I
started, was a timid boy.But I
became bolder after I began to
play more frequently,” he says.

He could come atypically
soft-spoken for a cricketer
from Delhi,but he doesn’t take
refuge in platitudes. He could
be playfully blunt too. Asked
about the “specifics” of
Ponting’s counsel to him, he
faked innocence. “I frankly
don’t remember what he told
me. I would remember it only
when I am at the nets or bat-
tinginthenets,”hesays.Asif to
assert his innocence, he
repeats, “Sach mein sir, sach
mein yaad nahin hain”

OK PLAY INDIA LIMITED

CIN No: L28219HR1988PLC030347

Regd. Office: 17-18, Roz- Ka-Meo Industrial Estate,
Tehsil Nuh, District Mewat, Haryana. - 122103
Website: www.okplay.in, Email: info@okplay.in
Tel: 011-46190000, Fax: 011-46190090

ended March 31, 2025

Date: 09.04.2025
Place: New Delhi

~/ YES BANK

STATEMENT OF AUDITED FINANCIALS RESULTS STANDALONE AND CONSOLIDATED FOR THE
QUARTER AND YEAR ENDED MARCH 31, 2025

The Board of Directors of the Company, at the Meeting held on April 09, 2025 approved the
audited Financial results of the Company-Standalone and Consolidated for the quarter and year

accessed by scanning the QR Code.

Note: The above intimation is in accordance with Regulation 33 read with Regufation 47(1) of the SEBI (Listing Obligations and Disclosure
Reguirements) Regulations, 2015

By Order of the Board

For OK Play India Limited

Sd/-

Meenu Goswami

Company Secretary & Compliance Officer

Registered & Corporate Office:

YES BANK Limited: YES BANK House, Off Western Express Highway, Santacruz (E),
Mumbai - L00055, India. Tel: +91 (22) 5091 8800 / +91 (22) 6507 9800

Fax: +91(22) 2619 | Website: www.yesbank.i

Email: shareholders{@yesbank.in | CIN: L65190MH2003PLC143249

Place: Mumbai
Date: April 11,2025

NOTICE

Transfer of Equity Shares of the Bank to Investor Education and Protection Fund

(IEPF) Authority

Notice is hereby given that pursuant to the provisions of Section 124 of the Companies Act, 2013 (the Act) read
with the Investor Education and Protection Fund Authority (Accounting, Audit, Transfer and Refund) Rules, 2016
(“the Rules”), as amended, the Equity Shares of the Company (“Bank”) in respect of which dividend has remained
unclaimed or unpaid for a period of seven consecutive years are required to be transferred by the Bank to the demat
account of the IEPF Authority.

The Bank has sent communications to the concerned shareholders whose shares are liable to be transferred to
the IEPF Authority at their registered email IDs or latest available address, advising them to claim their unclaimed
dividends. The Bank has uploaded details of the concerned shareholders whose shares are due for transfer to the
IEPF Authority on its website www.yesbank.in. Shareholders are requested to refer to the website to verify the
details of unclaimed dividends and the shares which are liable to be transferred to the IEPF Authority.

The concerned shareholder(s) holding shares in physical form and whose shares are liable to be transferred to the
IEPF Authority, may note that upon transfer of shares to IEPF Authority, the original share certificate(s) which
are registered in their name will stand automatically cancelled and be deemed non-negotiable, In case of shares
which are held in dematerialized form, to the extent of shares liable to be transferred, shall be debited from the
shareholders’ account. In case the concerned shareholders do not claim their unclaimed dividends by July 11, 2025,
the Bank shall transfer the shares to the IEPF Authority in compliance of the said Rules without any further notice
to the shareholders and no liability shall lie against the Bank in respect of the shares so transferred.

The shareholders may note that upon transfer of the shares to IEPF Authority, including all benefits accruing on
such shares, if any, the same can be claimed only from the IEPF Authority by submitting an online application to the
|IEPF Authority in Form IEPF-5 available on the website www.iepf.gov.in along with fee specified by the Authority.

For any queries in respect of the above matter, shareholders may contact KFin Technologies Limited, the Registrar &
Transfer Agent of the Bank to, Ms. Shobha Anand, Deputy Vice President at Unit: YES BANK Limited, Karvy Selenium
Tower B, Plot 31-32, Gachibowli, Financial District, Nanakramguda, Hyderabad - 500032, Tel: +91- 40 - 6716 2222
e-mail ID: einward.ris@kfintech.com.

For YES BANK Limited
Sd/-
Sanjay Abhyankar
Company Secretary

epaper.ﬁnant:iaiexpress.mn'. .
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IN FY25,CONSIGNMENTS WORTH (3,446.66 CRORE ENTERED PETRAPOLE PORT

Before India halted trans-shipment,
Bangla border port saw sharp uptick

RAVIK BHATTACHARYA
Kolkata, April 10

BEFORE INDIATERMINATED
the trans-shipment facility
for Bangladesh’s export cargo,
trucks and consignments saw
a sharp uptick at Petrapole,
the nation’s largest land port,
data shows.

New Delhi halted trans-
shipment facilities for the
neighbouring country on April
8, days after Bangladesh chief
adviser Muhammad Yunus

for Bangladesh on April 8

in South Asia

INCREASING TENSIONS

m India halted trans-shipment facilities

M Petrapole is the m It is situated on the
largest land port | Indo-Bangladesh border,

80 km from Kolkata

m India had allowed trans-shipment of
Bangladesh's cargo to third countries

M In FY24, 3,373 trucks with trans-
shipment cargo entered Petrapole

m This was first allowed in June 2020

M In FY24, Petrapole recorded
trade worth 230,42,092 cr

EMThese consignments
valued at 22,357.27 cr

advocated the extension of the
Chinese economy around the

strategicallyimportant North-
east India region.

India first allowed trans-
shipment of export cargo from
Bangladesh to third countries
using Indian Land Customs
Stations and subsequently
Indian ports and airports on
June 29,2020.

According tosourcesin the
Petrapole Land Port’s customs
department, in FY24, 3,373
trucks with trans-shipment

commodities or export cargo
entered Petrapole from
Bangladesh, with 4,733 con-
signments valued at
2,357.27 crore.

In FY25, 4,686 trucks (a
39% increase) with trans-
shipment commodities
entered Petrapole with 7,772
consignments valued at
33,446.66 crore.

“Thefacilitywas extended by
our country to Bangladesh in
2020, but it saw little response

thatyearandin2021and 2022.
In2023,though, transshipment
consignments arrived in good
numbers,and therewas a sharp
increase thereon. Primarily,
ready-made garments come to
usascommoditiesand are then
flown to European countries like
Spain. The rush of consign-
ments is seen before the Euro-
pean festive season, including
Christmas,” said a senior Cus-
toms official at Petrapole. Offi-
cialsexplained that trucks from

Bangladesh first carry the con-
signments to Petrapole, where
they are checked by land port
and customsauthorities.Indian
trucks then take them to
Kolkata or Delhi airports.
“Every day, 150-200 trucks
enterfrom Bangladesh,of which
around 15-20 carry transship-
ment commodities.From India,
around 400 trucks go to the
Bangladesh side. Ever since we
received the notification, no
transshipment consignments

arebeingallowed. However,nor-
malimport-export truckmove-
mentaswellas passenger move-
ment between the two
countries continues,’said Kartik
Chakraborty, secretary, Petra-
pole Clearing Agents’ Staff Wel-
fare Association.

“Fourtrucks stationed onthe
Bangladesh side (Benapoleland
port) returned to the country
yesterday. Most transshipment
consignments from Petrapole
used togotoKolkataairportand
thento foreign countries,either
directly orvia Delhiairport.This
is bad news for exporters of
Bangladesh, mainly garment
exporters. It was cheaper and
easier to send through India.
Indian truckowners that used to
carry the consignments from
Petrapole to Kolkata or Delhiair-
ports will suffer losses too. So
will labourers who unload and
load the consignmentsin Petra-
pole,” Sajedur Rehman, secre-
tary of the clearing agents ataff
association in  Benapole,
Bangladesh, said.

Bill to scrap post-studywork permit may draw fire in US

MANU KAUSHIK
New Delhi, April 10

WITH THE US government
reportedly preparing a Bill to
terminate Optional Practical
Training (OPT) programme,
India’s study-abroad plat-
forms remain unconvinced
thatitwill succeed.Theyargue
that the legislation would be
detrimental not only to stu-
dentsbutalso to the US higher-
education sector, and expect
significant pushback from
universitiesand industryalike.

“Any legislation like this
will reduce the number of stu-
dents going to the US, in addi-

tiontohavinganimpactonthe
quality of students that the US
universities will attract,” said
Karunn Kandoi, founder and
CEO of Vidysea Education.
Experts stated that the bill
is still in its early stages and is
largely driven by a handful of
advocacy groups. “If imple-
mented, the Bill will severely
impact nearly 4,000 universi-
ties in the US who are depen-
dent on foreign students to fill
their seats. Over the past few
years, the enrolments of local
studentsin US universities has
gone down drastically due to
declining value of degree pro-
grammes. This has increased

their dependence on interna-
tional students. The universi-
ties will likely oppose this Bill,
and hence, we don’t see any
near-term implications,” said
Saif Igbal, vice president at
ApplyBoard.

OPT,whichistied totheF-1
student visa, allows interna-
tional graduates towork in the
US for up to 12 months — and
up to 36 months forthosewith
STEM (Science, Technology,
Engineering and Mathematics)
degrees. Any abrupt end to the
programme would hit India
particularly hard,which is now
the largest sender of students
to the US after China.

SHATTERED DREAMS

International Student
Enrolments in US
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Head Office-ll, Department of Infermation Technology
344 DD Block, Sectar — 1, Salt Lake, Kolkata—7000

NOTICE INVITING TENDER
UCO Bank Invites tender for procurement of Public Financial Management
Syatam (PFMS) Application & Assacialad Modules
For more details, please visit https://'www.ucobank.com or
https:/igem.gov.in

Date: 11.04: 2025

Assistant General Manager
Department of Information Technology

FEDERAL BANK

YOUE PERFECT BAMKING PARTMER

THE FEDERAL BANK LTD.REG.OFFICE: PB. No: 103, FEDERAL TOWERS,
ALUVA, KERALA, INDIA - 683 101 Phone: 0484-2622263,
E-MAIL: secretarial@federalbank.co.in,

Website: www.federalbank.co.in, CIN: L65191KL1931PLC000368

NOTICE OF LOSS OF SHARE CERTIFICATES

Notice is hereby given that the following Share Certificates have
been reported lost. Letter of Confirmation in lieu of Share Certificates
reported as lost shall be issued, if no valid objection is received within
15 days from the date of publication of this notice.

SsL NO. OF
ol NAME FOLIO | CERT.NO. DIST.NO. SHARES
18349621 -
507532 18351930
1| ASHOKGUPTA | 77946 4620
1711443563 -
606373 1711445872
3779856 -
501496 3783350
2 SUDHAA 7904 6990
1698962988 -
601351 1698966482
19362976 -
508252 19364475
3 |ELIZABETH SIMON| 85694 3000
1712285893 -
606987 1712287392
Sd/-
Place: Aluva Samir P Rajdev
Date:11.04.2025 Company Secretary

FYNX CAPITAL LIMITED

{(Formerly known as Rajath Finance Limited)
CIN: L65910MH1984PLC419700

Oftbce No 10O, Tenth Foor, K.P. Aurem Bullding, CTS No 2264, Marol Marashi Road,
Andheri (E]. Maral Bazar, Mumbal - 300059
Wehsite: www.fynxcapital.com Contact No. +91 8655900272 / +01 8655900275
E-mail: compliance@fmxcapital.com

PUBLIC NOTICE

Motice is heraby given to the public at large that pursuant to the Mo obhjection
certificate issued by the Reserve Bank of india (RBI} vide letter no
CO.DOR.ISG.NO.54679/02-13-001,/2024-25 dated 06.11.2024 and the approval of
the shareholders of the Company, Rajath Finance Limited, 8 Mon-Banking Financial
Company registered with the Reserve Bank of India under section 45 1A of the RBI
Act, 1934, having its Registered Office-at Office No. 1001, Tenth Floor, K. Aurum
Building, CTS No 4264, Marol Maroshi Rosd, Andher [E], Marol Bazar, Mumbai -
400059, has changed its name to FYMX CAPITAL LIMITED with effect from April OF,
2025 as per the Certificate of Incorporation pursuant to change of name isswed by
the Registrar of Companies {ROC) Central Processing Centre (CPC), dated April 07,
2025

The company continues to hold a Certificate of Registration (CoR) issued by the

Reserve Bank of Indla (KRB} bearing Registration Mo, §-13.02490, dated 13 08,2024,
under Section 45 1A of the Reserve Bank af india Act, 1934, until fresh Certificate aof
Reglstration {CoR ) s issued by the Reserve Bank of India (RBI) with the new name

All stakehaolders, customers, and the general public are hereby Informed that there
i5 change in name only and thers (s ne change in the legal status or consthtution of
the company, and all existing contracts, obligations, and liabilities entered inta
under the ald name shall continue to be binding under the new name,

For any gueries, please contact: FYNX CAPITAL LIMITED

Registered Office: Office No. 1001, Tenth Floor, K.P. Aurum Building, €TS No 4264,
Marol Maroshi Road, Andheri (E), Marol Bazar, Mumbai — 300059
Phone: +#518655900272 f+91 8655000275

Email : compliance @fynocapital.com

Webisite s www.fynxcapital.com

By Order of the Board

For, FYNXY CAPITAL LIMITED

(Fermerly known as Rajath Finance Limited)
Sd/-

Akazh Hirenbhai Bheda

Company Secretary B Compliance Officer

Place ; Mumbai
Date : 09 /042025

/W

TATA

TATA POWER

|Corporate Contracts Department, 5 Floor Station B
Tala Power, Trombay Thermal Power Station Chambur-Mahul, Mumbal 400074, Maharashira, indla.
(Board Line; 02267175329, Mobils; 7208020025 CIM; L28%20MH1313PLCOMOSET

NOTIGE INVITING TENDER

The Tata Power Company Limited iites tender from efigible vendoes for the
following package.

Supply of Coal mill vertical shaft at Trombay, Chembur-Mahul, Mumbai 400074
For detail MIT, please visit Tender section on wabsile hitps [iwww tatapower.com. Lasl
date for recelpt of request for issue of bid document i 20" April 2025 up to 1500 Hrs.

W

TATA

TATA POWER
{Corporate Contracts Department)
Sahar Receiving Staticn, Near Hofed Leela, Andheri |E], Mumbai 400 05%, Maharashira, India
({Board Line: 022-67173188] CIN: L2Z8920MH1919PLCI005ET

NOTICE INVITING EXPRESSION OF INTEREST

The Tata Power Company Limited hereby invites Expression of Interest from elighle pasies
for "Civil Works for Coal Pile Run Off System at PPGCL Thermal Power Station, Bara,
Prayagraj, Littar Pradesh." [Tender ref: CC25PMRO45)

For details of pre-gualification requirements, purchasing of tender docamenl, bid security, afc
prease visit Tender saciion of our website (URL: hitps:iiwww tatapower.comfiender). Eligible
parties willng 1o parbcpate may submil heir exprassion of inferas] along with (b ender fea on
of before 11" April 2025,

FORM A

PUBLIC ANNOUNCEMENT
(Under Requlation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF J H WV SUGAR LIMITED

RELEVANT PARTICULARS
1 [Nameoicoporaiedeblor_______|JHV SUGAR LIMITED
2. Data ol mecorporafan of corporgle dabloe | 117111837
3 Autherity undar which coporate debloris  |ROG Kalkata
incomporated | repslerad
4. |Corporate [dentity Mo. / Limited Liabdity
Jeerdification No. of corporate debtor
o Aodrass ol e ragetenad odlice and
principat office (i any ) of comarate debior

L E421WEB188TPLCOBESES

Karnlataya Canlre, 156-A; Lenin Sarani,
Room k. 212, lind Fioor, Kolkata, Wes!
Bengal - 700013

B. Insolvancy commencament date in 07 Agprll, 2025
respectof corporste deblor | (CIRP order seceived an 08" Aprl. 2023
fi csbmaled dala of closure of Insolvandy D4i-Oict, 2025
____|resohution process
B. Hame and registralion numbsar of tha Alok Kumar Agarwal

nsakency professiond! acting as nlatm
Jresohution professional

Apdress and a-mail ol tha inlarim
rascillan pralassional, as regesienad wilk
the Brard

IBBI Reg No:

IBBUIPA-01/|F-PI0059i2017 2016110137

605, Sunclty Busness Tower, Golf Coursa

Road, Sector 54, Gurgaon, Haryana-

122002

plokidinsglvencysenicas.in

10.  |Address and e-mail 1o be used for o100, Block-C, Sector-2, MNoida, Ltar
CHTESpONdEnca WD 1ha interim resolution | Pradesh-204 301

(e

prdessions jrvsugariiboprocess.in
11, |Lastdate for submission of claims 215 April, 2026
12 Classes aof craditors, if any, under clause  |Nol Appdcable; Mo class denlified vet

(b af sub-section (Ba) of Sackan 21
ascertained by the interim resolution
prdessicngl
13 |Names of insalvency Professionals
identifiad ta act as Autharized
RAeprasanisiive of credilors in 5 class
{Thrae names lar aach class)
4. |ia) Refevant Forms and
ib} Detals of authorized representafves
are availaile &l
Mobice s hereby gven that the Mafional Company Law Tribunal, Kofkata Banch (Courd — 1)
has orderad the commencamant of a corporate insolvency resolulion praocess of the JHY
Sugar Limited on 07 April 2025 (Crder received on D8 April 2025),
Tha craditors of the J H W Sugar Limited, are hereby callad upon o subsmit their claims with
proct on of before 2% Aprl 2025 fothe Intenm Resciulion Prodessional at the address
mentioned againstentry No.10.
The financlal creditors shall submit thalr daims with proaf by alectronle means only. All ther
credibors may submit the claims with proof in person, by postor by electnonic means,
A financial creditor belonging to a class, as listed against the enfry No. 12, shall indicate dz
choice of authorized represantalve from amaong the three insolvency professionals lished
against entry No.13 bo acl as authorized representative of the dass in Form CA = MNA
Submizsion of false or misleading proofs of claim shaf atiract penafies

Mol Applcable; Ko class identified vea

Waky fink:
hitps- kb gov infenfame/downloads

aif-

Alok Kumar Agarwat
Interim Resolution Professional - J H'Y Sugar Limited

IBBI Rag. Mo |BEUFFA-0011P-PIOOSS I T-201 810137

AFA Validity- 315t Dacember, 2025

IBBI Regn Addrass/Emall: 605, Suncily Business Tower, Gaoll Course Road, Sacior 54
Gurgaon, Haryana-1 220025 alokiEmsolvencysenioss.in
Cormesponding Address/Email;

C-1060, Seator-2, Block-C, Meoida, UP-20%307jmsuganiiboprocass.in

Date; 11.04. 2025
Placa: Guregram

Priyansh’s clear-cut batting
ethos: Watch the ball & hit it

SANDIP G
New Delhi, April 10

WITH A WITTY one-liner,
uttered with an expressionless
face, Punjab Kings’ Priyansh
Arya,reveals hisbatting ethos:
“Attacking batsmen hamesha
out hote to woh bahut ganda hi
lagta hain”

He was not talking about
the aesthetics of six-hitting,
but his immunity to the criti-
cisms that blow his way when
the attacking strokes he lives
by nails his end too.

He clarifies: “Not just me,
look at every attacking bats-
man. It’s part of the game,and
I don’t think
about fail-
ures, or
whether this
shot could get
me out or not, #
when I am bat-
ting. I just watch
the ball, and look
to hit it,” he says.
His thoughts, like
his batting, have an
irreducible simplicity.He
only sees wide open spaces on
the field, and a hard ball that
will fly off the blade.

So the first-ball duck
against Rajasthan Royals did-
n’t inhibit him from hitting a
first-ball six against Chennai
Super Kings. Even the most
enthusiastic IPL greenhorn
would  have  exercised
restraint the second time
around.Butwhyshouldn’t he,
when he is bursting with his
six-hitting self-belief?

He remembers a chat with
Ricky Ponting in the nets the
day after Jofra Archer’s corker
had dishevelled his stumps.
“He asked me what I would do
if I get a similar ball the next
game.I told him Iwould try to
hit theball forasix.And he told
meitisnotaproblemand that
anyone could get out first ball
inthefirstball of the game,’he
says. The reassurance of

Shreyas lyer, the captain, that
hewould open in all 14 games
raised his morale further.

But few though would
imagine, let alone hit, the first
ball of the next game for a six.
Hedid,slapping the widish ball
over point without fuss,witha
brisk, anti-clockwise tilt of his
wrists, from the left-handed
Khaleel Ahmed.A catch,froma
leading edge, was spilled next
ball. But Priyansh batted as
though nothing had hap-
pened. “It didn’t weigh in my
mind, everybody drops
catches. We dropped plenty
too,” he says. He brushed the
reprieve aside with another

Punjab Kings opener
says hewasn't a
natural six hitter

|
EE A

swamping six the same over.
Beneath the outwardly
soft-edged exterior, though, is
an intelligent schemer. When
Ravi Ashwin, with a wealth of
765 international wickets,
marked his run-up, from
around the stumps,he imme-
diately second-guessed the
masterful spinner’s designs.“I
figured out what he was try-
ing to do, bowl into my legs
and cramp me. So I decided to
sweep him, and it is exactly
how he bowled,” he says. And
it was exactly how he greeted
his first ball. By now, he was
reading Ashwin’s mind like a
psychoanalyst. He waited on
the back foot for him to
err and slugged him overwide
long-off.

= Everyfifth ballhe has

faced this IPL has
landed beyond the
fence (15 sixes off 75

\« | balls). He does so with a
&, § note-perfect bat-swing,
8. which makes up for his

lack of Chris Gayle-like
shoulders or the forearms of
Sanath Jayasuriya or the
wings-span of Matthew Hay-
den. But he dismisses the
media-spun portrait of him as
anatural six-hitter.

“Itisnottruethat someone
is a born six-hitter. It is some-
thing that you get with matu-
rity and exposure. When I
started, was a timid boy.But I
became bolder after I began to
play more frequently,” he says.

He could come atypically
soft-spoken for a cricketer
from Delhi,but he doesn’t take
refuge in platitudes. He could
be playfully blunt too. Asked
about the “specifics” of
Ponting’s counsel to him, he
faked innocence. “I frankly
don’t remember what he told
me. I would remember it only
when I am at the nets or bat-
tinginthenets,”hesays.Asif to
assert his innocence, he
repeats, “Sach mein sir, sach
mein yaad nahin hain”

OK PLAY INDIA LIMITED

CIN No: L28219HR1988PLC030347

Regd. Office: 17-18, Roz- Ka-Meo Industrial Estate,
Tehsil Nuh, District Mewat, Haryana. - 122103
Website: www.okplay.in, Email: info@okplay.in
Tel: 011-46190000, Fax: 011-46190090

ended March 31, 2025

STATEMENT OF AUDITED FINANCIALS RESULTS STANDALONE AND CONSOLIDATED FOR THE
QUARTER AND YEAR ENDED MARCH 31, 2025

The Board of Directors of the Company, at the Meeting held on April 09, 2025 approved the
audited Financial results of the Company-Standalone and Consolidated for the quarter and year

The Results along with the Auditors Report have been posted on the Company's website at
https://okplay.in/wp-content/uploads/2025/04/Board-Meeting-09-Apr-2025.pdf and can be

Date: 09.04.2025
Place: New Delhi

~/ YES BANK

accessed by scanning the QR Code.

Note: The above intimation is in accordance with Regulation 3.3 read with Regufation 47{1) of the SEBI (Listing Obligations and Disclosure
Reguirements) Regulations, 2015.

By Order of the Board

For OK Play India Limited

Sd/-

Meenu Goswami

Company Secretary & Compliance Officer

Registered & Corporate Office:

YES BANK Limited: YES BANK House, Off We
Mumbai - LD00D55, India. Tel: +97 {2.2) 5091 9800 / +31 (22) 6507 9800
9 2866 | Website: www.yesbank.in

bank.in | CIN: L65190MH2003PLC143249

Fax: +91(22) 2619

Email: shareholders(@dyes

ern Express Highway, Santacruz (E),

Place: Mumbai
Date: April 11,2025

NOTICE
Transfer of Equity Shares of the Bank to Investor Education and Protection Fund
(IEPF) Authority

Notice is hereby given that pursuant to the provisions of Section 124 of the Companies Act, 2013 (the Act) read
with the Investor Education and Protection Fund Authority (Accounting, Audit, Transfer and Refund) Rules, 2016
(“the Rules”), as amended, the Equity Shares of the Company (“Bank”) in respect of which dividend has remained
unclaimed or unpaid for a period of seven consecutive years are required to be transferred by the Bank to the demat
account of the IEPF Authority.

The Bank has sent communications to the concerned shareholders whose shares are liable to be transferred to
the IEPF Authority at their registered email IDs or latest available address, advising them to claim their unclaimed
dividends. The Bank has uploaded details of the concerned shareholders whose shares are due for transfer to the
IEPF Authority on its website www.yesbank.in. Shareholders are requested to refer to the website to verify the
details of unclaimed dividends and the shares which are liable to be transferred to the IEPF Authority.

The concerned shareholder(s) holding shares in physical form and whose shares are liable to be transferred to the
IEPF Authority, may note that upon transfer of shares to IEPF Authority, the original share certificate(s) which
are registered in their name will stand automatically cancelled and be deemed non-negotiable, In case of shares
which are held in dematerialized form, to the extent of shares liable to be transferred, shall be debited from the
shareholders’ account. In case the concerned shareholders do not claim their unclaimed dividends by July 11, 2025,
the Bank shall transfer the shares to the IEPF Authority in compliance of the said Rules without any further notice
to the shareholders and no liability shall lie against the Bank in respect of the shares so transferred.

The shareholders may note that upon transfer of the shares to IEPF Authaority, including all benefits accruing on
such shares, if any, the same can be claimed only from the IEPF Authority by submitting an online application to the
IEPF Authority in Form IEPF-5 available on the website www.iepf.gov.in along with fee specified by the Authority.

For any queries in respect of the above matter, shareholders may contact KFin Technologies Limited, the Registrar &
Transfer Agent of the Bank to, Ms. Shobha Anand, Deputy Vice President at Unit: YES BANK Limited, Karvy Selenium
Tower B, Plot 31-32, Gachibowli, Financial District, Nanakramguda, Hyderabad - 500032, Tel: +91- 40 - 6716 2222
e-mail ID; einward.ris@kfintech.com.

For YES BANK Limited
Sd/-
Sanjay Abhyankar
Company Secretary

epaper.ﬁnanf:taiexpress.mn'. .
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SANOFI CONSUMER HEALTHCARE INDIA LIMITED

Unit 1104, 11" Floor, Godrej Two, Pirojshanagar, Eastern Express Highway, Vikhroli East, Mumbai-400079, Maharashtra
Corporate Identity Number: L21002MH2023PLC402652 | Tel No.: +91(22) 4528 8855 < Fax No.: +91(22) 2803 2939

Website: www.sanofi.in « Email: igrc.schil@sanofi.com

Recommendations of the Committee of Independent Directors (“IDC”) of Sanofi Consumer Healthcare India Limited (“TC”) on the

Open Offer made by Opal Bidco SAS (“Acquirer”) together with Clayton, Dubilier & Rice Fund XIl, L.P. (“PAC”) as the person acting
in concert with the Acquirer, to the Shareholders of the Target Company under Regulation 26(7) of SEBI (Substantial Acquisition of
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Shares and Takeovers) Regulations, 2011 as amended thereto ("SEBI (SAST) Regulations").

April 10, 2025
Sanofi Consumer Healthcare India Limited

Open offer for acquisition up to 59,87,962 fully paid up equity shares of face value of
Rs. 10 each (“Equity Shares”) representing 26% of the Voting Share Capital of the TC
from the public shareholders pursuant to and in compliance with the requirements of
the SEBI (SAST) Regulations.

Open Offer Price: Rs. 4982.05/- per fully paid-up equity share of the TC (“Offer
Price”)

Mode of payment: Cash

Public Announcement dated October 21, 2024 (the “PA”), Detailed Public Statement
dated October 28, 2024 (the “DPS”), Draft Letter of Offer dated November 5, 2024
(the “DLoF”) have been issued by Citigroup Global Markets India Private Limited, the
managers to the Open Offer on behalf of the Acquirer and the PAC.

Acquirer: Opal Bidco SAS
PAC: Clayton, Dubilier & Rice Fund XII, L.P

Citigroup Global Markets India Private Limited

1202, 12th Floor, First International Financial Centre,

G-Block, Bandra-Kurla Complex, Bandra East, Mumbai 400098

Tel: +91-22-61759999 | Fax: +91-22-61759898

Website: https://www.online.citibank.co.in/rhtm/citigroupglobalscreeni.htm
Contact Person: Jitesh Agarwal

Email: sanoficonsumer.openoffer@citi.com

SEBI Registration Number: INM000010718

1) Mr. Shobinder Duggal - Chairperson
2) Mr. Amit Jain - Member
3) Ms. Suparna Pandhi - Member

The members of the IDC were duly appointed on March 1, 2024 as the Independent
Directors on the Board of the TC.

a) None of the members of IDC hold any equity shares of the TC

b) None of the members have any other contracts or relationship with the TC.

None of the members of the IDC have traded in any of the equity shares/ securities of
the TC during:

a) 12 months period preceding the date of PA; and

b) the period from the date of the PA and till the date of this recommendation.

None of the members of IDC:

a) are directors on the boards of the Acquirer or the PAC;

b) hold any equity shares or other securities of the Acquirer or the PAC; and
c) have any contracts/ relationship with the Acquirer or the PAC.

Not Applicable

The IDC has perused the DLoF and other documents as released and published by
the Acquirer and PAC.

Bansi S Mehta Valuers LLP, engaged as External Professional Advisor, have

concluded in their report dated April 10, 2025 that the price of INR 4982.05 is fair as
at the date of PA.

Based on the above, the IDC is of opinion that the Offer Price offered to the public
shareholders of the TC is fair.

The IDC has reviewed the PA, the DPS and the DLoF in connection with the Open
Offer made by the Acquirer and the PAC under the SEBI (SAST) Regulations.

This is an Open Offer for acquisition of publicly held equity shares. The Shareholders
have an option to tender the shares or remain invested.

Based on a review of the following:

a) the share price discovery of the underlying business of the TC, upon its demerger
from Sanofi India Limited which was effective from June 1, 2024 (Demerger),

b) the fairness opinion issued by BoFA Securities India Limited dated May 10, 2023
and Share Entitlement Ratio Report issued by KPMG Valuation Services LLP dated
May 10, 2023 issued at the time of the Demerger process, and

c) the valuation report issued by Bansi S Mehta Valuers LLP, engaged as External
Professional Advisor and who have concluded in their report dated April 10, 2025
that the price of INR 4982.05 is fair as at the date of PA;

the IDC believes that the Offer Price is fair and reasonable. It may be noted that the
closing share price of the TC as of April 9, 2025 was less than the Offer price. The
shareholders should independently evaluate the offer and take their own, informed
decisions.

This statement of recommendation will be available on the website of the Company at
www.sanofi.in

The recommendation were unanimously approved by the members of the IDC at the
meeting held on April 10, 2025.

Bansi S. Mehta Valuers LLP Chartered Accountants,

3rd Floor, Merchant Chamber, 41, New Marine Lines, Mumbai — 400 020.

None

To the best of our knowledge and belief, after making proper enquiry, the information contained in or accompanying this statement s, in
all material respect, true and correct and not misleading, whether by omission of any information or otherwise, and includes all the

For and on behalf of the Committee of Independent Directors of
Sanofi Consumer Healthcare India Limited

Shobinder Duggal
Chairperson — Committee of Independent Directors
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BHAWNIPUR S.K.U.S. LTD.

Bhawanipur ooghly :: 712410

Notice Inviting e-Tender
e-Tender hereby invited by undersigned vide Memo No. 003/BKUS/
2025-2026, e-Tender No. 03/BKUS/2025-26, Dated : 09.04.2025 for
Proposed “Extra work (Second Phase) Column, Beam, R.C.C. work
etc. with proposed first floor and repairing and maintenance of
Bhawnipur SKUS” under Own Fund. Bid Submission Start Date (Online)
: 09.04.2025. Bid Submission Closing Date (Online) : 14.04.2025 up to
12.00 P.M. Technical Bid Opening Date (Online) : 16.04.2025 at 12.00 P.M.
For details visit Office of the undersigned & www.wbtenders.gov.in
Sd/- Sd/-
Chairman Secretary
Bhawanipur S.K.U.S. Ltd. Bhawanipur S.K.U.S. Ltd.
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